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6th PERIODICAL REPORT OF TELANGANA STATE POLLUTION CONTROL BOARD
(TSPCB) IN APPLICATION Nos. 69 TO 72 OF 2013 & BATCH CASES
[PATANCHERU POLLUTION BATCH CASES]

The Hon’ble National Green Tribunal (NGT), Southern Zone, Chennai vide Judgment dated
24.10.2017 has disposed the Application Nos. 69 to 72, 82, 86 to 91 of 2013 and
Application Nos. 190 of 2016 & 192 of 2016.

The Hon’ble NGT issued certain directions to the Government of Telangana and to the
Telangana State Pollution Control Board (TSPCB). The directions contained in the
Judgment are given in nutshell by Hon’ble NGT at para 244 of the Judgment.

The Hon’ble NGT directed the State of Telangana to file periodical reports to the Registry of
NGT once in six months, the 1st of such report shall be filed on or before 26th April, 2018

and the Registry shall place such report before the Tribunal for passing appropriate

directions.

As per the directions of the Hon’ble NGT, the Board has filed the 1st periodical report on
26.04.2018, 2nd periodical report on 15.12.2018, 3rd periodical report on 26.06.2019, 4th
periodical report on 30.11.2019 and 5th periodical report on 22.08.2020 before the
Hon’ble NGT.

FOLLOW-UP ACTION IN APPLICATION Nos. 69 TO 72 OF 2013 & BATCH CASES
[PATANCHERU POLLUTION BATCH CASES]

The following is the compliance on the directions issued by Hon’ble NGT at para 244

of the Judgment: -

Para No. 226: Providing Online Effluent Monitoring Systems:

“We also direct that in respect of the existing units, the Board must ensure that all the units
are connected with online effluent and emission monitoring system enabling the Board to
monitor the primary treatment level inside the unit’s premises and ultimately even when the
treatment takes place at CETP. The mechanism for online monitoring would enable the Board
to continuously monitor the standards of effluents at every point of discharge. When once the
online monitoring is effected, the same has to be monitored by the Board regularly and take

appropriate action wherever defects are found out”.






Compliance:

It is respectfully submitted that as per the directions of Central Pollution Control Board
(CPCB), all the 17 categories of highly polluting industries were directed to install Online
Pollution Monitoring Systems (CC camera, online flow meter & systems to measure the
effluent parameters) for their ETPs and the data to be connected to TSPCB & CPCB servers.
All the 17 category of industries were enforced to install Online Pollution Monitoring
System (OPMS) and the data is connected to TSPCB & CPCB servers. The Board has
installed separate server for collecting the monitoring data, with SMS alert facility,

whenever the parameters are exceeding the standards.

All the effluent carrying tankers were enforced to have GPS tracking devices and are
connected to Board’s GPS tracking system to avoid illegal dumping. The Board

implemented online manifest system for the CETPs.

The Board constituted night patrolling teams to monitor the illegal movement of tankers
during the odd hours. The Board also constituted day patrolling teams during the monsoon

season to check illegal discharges into natural drains and nallahs.

Rolling Task Force teams are constituted on specific complaints with senior technical &

scientific staff to have transparency in verification.

There are 117 numbers of 17 category industries located in the Manjeera Basin as per the
operative guidelines issued by the Board. Out of the total industries, 107 industries have
installed online monitoring system and balance 10 other units have become sick. The same

is enclosed as Annexure-I.

Direction No.1:

“By impleadment of various respondents during the pendency before the Tribunal after
transfer from the High Court it does not affect either by the principle of res judicata or
dominus litis, as the proceedings ever since initiated in the Hon’ble Supreme Court, has
continued throughout while transferred to the Hon’ble High Court of Andhra Pradesh and
thereafter to this Tribunal and therefore there is no question of introduction of any fresh

cause of action or any of the reliefs either barred by limitation or struck by delay or latches”.

Compliance: N.A.






Direction No.2:

“The transport of treated effluents from CETP for 18 KM to Amberpet STP for dilution and
thereafter letting into Musi River need not be interfered at this stage and there is no violation

of Hazardous Waste Rules or Basel Convention”.

Compliance: N.A.

Direction No.3:

A. Restoration of water bodies:

“Even after the passage of decades there is no significant improvement in the groundwater
quality particularly in the Manjira River Basin with specific reference to Kazipally Lake,
Isnapur Lake, Kistareddypet Lake and Gandigudem Lake which ultimately lead to
Nakkavagu and therefore it is incumbent on the part of the State Government to
completely restore all these water bodies to their original position and recover the entire

cost from the industrial units proportionately”.

Compliance:

I. Construction of STPs:

(a). During the meeting convened by the Chief Secretary, Govt of Telangana on
20.04.2019 with the concerned Departments, the Member Secretary, TSPCB
explained about the direction of the Hon’ble NGT regarding prevention of un-treated
domestic effluents discharged into water bodies. The Member Secretary emphasized
for construction of STPs at up-stream of Nakkavagu, Asanikunta, Kazipally,

Gandigudem, Kistareddypet and Isnapur Tanks by the HMWS&SB Department.

The Member Secretary further stated that as per the decision taken in the meeting of
Chief Secretary held on 01.12.2017, the construction of STPs to be taken up by
HMWS&SB and maintenance of STPs beyond ORR shall be taken up by HMDA.

The Director, HMWS&SB stated as follows: -

i.  Out of the five STPs proposed, two STPs are located within ORR and

remaining three are located beyond ORR.

ii. For construction of STPs for the tanks falling within ORR, the sewerage
master plan for rehabilitation, strengthening and improvement of existing
and proposed sewerage system is required. They have entrusted the
consultant services for preparation of sewerage master plan, covering the

entire GHMC area and upto ORR to M/s. Shah Consultants.






L.

iii. About Rs.350 Crores is required for Sewerage system and STPs. Once the
report is received from M/s Shah Consultants, they will address to the

Government for necessary budgetary requirements.

iv. After the financial tie-up, the Board requires 18 months time for

completion of STPs in the above locations.

The Chief Secretary stated that the construction & maintenance of all the required
STPs at the above locations shall be taken up by HMWS&SB, irrespective of the
location of STPs within ORR and beyond ORR.

The representative of HMWS&SB requested for necessary funds from the

Government for construction of these STPs.

The Chief Secretary directed that the HMWS&SB shall have strategy for financial tie-
up for construction of the STPs and take up the construction of STPs at above

locations at the earliest, as per the Orders of Hon’ble NGT.

(b). The Hyderabad Metropolitan Water Supply & Sewerage Board (HMWS&SB)
Dept, vide letter dated 14.11.2019 submitted estimate for taking up of Sewage
Treatment Plants (STPs) for the Five Lakes as per the draft Sewerage Master Plan
submitted by M/s. Shah Consultants and as per the observations of the Committee

-constituted by the State Government vide GO Rt. No. 254, dated 10.04.2018.

(c). The Hon’ble NGT vide para no. 226 stated as follows: -

.................. Therefore, it is necessary to direct the State Pollution Control Board to
take immediate steps to prevent untreated domestic effluents to be discharged into
these water bodies. Inspite of the amount having been allotted, the Board has not
taken adequate steps. Therefore, we direct the Board to take immediate steps in
this regard which shall be completed within a period of three months and the

report to be filed containing steps in respect of this issue”.

It is respectfully submitted that no amounts have been allotted to the Board to
take steps to prevent the untreated domestic effluents discharged into water
bodies as referred to in the Hon’ble NGT Judgment. Further, it is submitted that
it is the responsibility of the concerned local authority for taking steps to
prevent untreated domestic effluents to be discharged into the water bodies.
The Board is pursuing with the Government & HMWS&SB to construct STPs to
prevent the untreated domestic effluents to be discharged into the water bodies

as referred in the NGT Order.
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(d). The Board vide letter dated 13.10.2020 requested the Municipal Administration
& Urban Development Dept., to inform the status of STPs at upstream of Nakkavagu,

Asanikunta, Khazipally, Gandigudem, Kistareddypet and Isnapur Tanks.

(e). The Board reviewed the proposals for construction of STPs by HMWS&SB
Department on 07.07.2020. During the meeting, the Status of restoration /
remediation of 5 Lakes in the area viz., Khazipally, Gandigudem, Asanikunta,
Kistareddypet and Isnapur Tanks was reviewed and it was decided that a study shall
be awarded to IIT, Hyderabad for estimation of costs towards remediation /
restoration of Lakes based on the available data / information with regard to data /

analysis of the water and soil.

Accordingly, the Board vide letter dated 26.08.2020 requested the Director, IIT,
Hyderabad (IITH) to take up the study on estimation of cost towards 5 Lakes in the
area, duly touching upon the basic points raised in the Judgment of Hon’ble NGT. It
was also mentioned in the letter that the available baseline data with respect to the

above 5 Lakes will be shared by TSPCB with IITH {Annexure-II (a)}.

The Board Officials carried out monitoring of above 5 Lakes from 29.09.2020 to
06.10.2020 for water & sediment samples. The analysis was carried out for Core
Parameters, Bacteriological Parameters, Heavy Metals, Toxicity Characteristic
Leaching Procedure (TCLP) Parameters and Organics. The analysis data was shared
to IITH for taking further necessary action. The analysis reports are placed at

Annexure-II (b). The study report of IITH is awaited.

II. Restoration of Lakes by I& CAD Dept:

a. The Chief Secretary, directed that the restoration of the above five tanks shall be

taken up by the Irrigation Department after completion of the STP works /

diversion of domestic sewage.

The Chief Engineer, Minor Irrigation, Hyderabad stated that they have submitted
the five estimates, duly modifying as per the discussions held with Prl. Secretary
and re-casted the estimated cost for an amount of Rs.14.83 Crores, with current
SSR 2018-19. The revised estimates were submitted to the Government for

administrative sanction, which are under process for scrutiny.

b. The Irrigation & CAD (MI) Dept., vide letter dated 25.10.2019 informed that the
proposal of restoration of Lakes viz, Khazipally, Isnapur, Kistareddypet,

Gandigudem and Asanikunta for an amount of Rs.14.4430 Crores is being sent to
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Finance (EBS-IX) Dept., Govt of Telangana for their concurrence and its return is

awaited.

c. The Board vide letter dated 13.10.2020 requested the Irrigation & Command
Area Development (I&CAD) Dept., to inform the present status of restoration of

Lakes.

III. Water Quality of polluted Lakes / Tanks as mentioned in the Hon'ble NGT

Order dated 24.10.2017 as per CPCB water quality criteria: (Annexure - I1I)

> Asanikunta Lake, Bollaram (V), Jinnaram (M), Sangareddy District:

The half yearly average water quality of Asanikunta Lake falls Class below ‘E’ for the

period from April 2020 to September 2020.

> Khazipally Tank, Khazipally (V), Jinnaram (M), Sangareddy District:

The water quality of Khazipally Tank falls under Class ‘C’ during the month July
2020 and Class ‘D’ during the months August & September 2020. The tank is under
dry condition during the period April 2020 to June 2020.

> Kistareddypet Tank, Kistareddypet (V), Patancheru (M), Sangareddy District:

The half yearly average water quality of Kistareddypet Tank falls under Class ‘D’ for
the period from April 2020 to September 2020.

> Gandigudem Tank, Gandigudem (V), Sangareddy District:

The half yearly average water quality of Gandigudem Tank falls under Class ‘D’ for

the period from April 2020 to September 2020.

> Isnapur Tank, Pashamailaram, Sangareddy District:

The half yearly average water quality of Isnapur Tank falls under Class ‘D’ during the
months April 2020, July 2020 - September 2020 and falls under Class below ‘E’
during the months May 2020 & June 2020.

IV. Constitution of the Committee for effectively implementing the directions of
the Hon'ble NGT, Chennai regarding restoration of Lakes:

Further, the Hon'ble NGT vide para no 176 directed the State Government to constitute
a Team consisting of Experts from the field of Hydrology, Environmental Engineering,
Pollution Control Board and Central Ground Water Authority for effectively

implementing the directions regarding restoration of Lakes.






The relevant extract of the Hon'ble NGT (para 176) is as follows: -

"176. In so far as the implementation of remedial measures, we are of the considered
view that various reports periodically submitted by the authorities, as referred to in
this judgment are sufficient if they are implemented scrupulously. However, to our
dismay, we found that there has been no concrete step taken and no one of the said
recommendations have been implemented. Therefore, we direct the Government of
Telangana to effectively implement all the recommendations and directions given by
various committees and complete the process of implementation within a period of six
months from the date of receipt of a copy of this judgment. We make it clear that for
effective implementation, the State Government shall constitute a Team, consisting of
Experts from the field of Hydrology, Environmental Engineering, Pollution Control
Board and Central Ground Water Authority. The constitution of such committee shall
be completed within a period of 30 days from the date of receipt of the copy of this
Jjudgment and ToR to the Committee in the light of various recommendations shall
be formulated by the Government and follow up action must be taken to see that
the remediation process is completed within a period of six months from the date

of receipt of copy of this judgment”.

Compliance:

The I&CAD Dept., Govt. of Telangana issued GO vide GO Rt No. 575 dated 07.04.2018
constituted the Committee with Experts for effective implementation of the
directions of the Hon’ble NGT, Chennai regarding restoration of Lakes duly

specifying ToRs for the Committee.

The Board vide letter dated 10.04.2018 has communicated the copy of the GO to all
the Members of the Committee and requested the Chief Engineer, Minor Irrigation

(Krishna Basin), Hyderabad to take necessary action in the matter.

B. Restriction of extraction of ground water by industrial units & framing of

appropriate guidelines by the Government:

“Until complete restoration of the said tanks / lakes is done, the drawal of water by the
industries shall be restricted by the Government by framing appropriate guidelines in
consultation with the Central Groundwater Authority and Expert from Osmania
University, particularly Department of Hydrology. Framing of such guidelines regarding
extraction of groundwater by the industrial units of Patancheru and Bollaram shall be
completed within a period of three months and till then no unit shall be permitted to
extract groundwater and the periodical report shall be filed by the State of Telangana to
the Registry of NGT (SZ) once in six months, the first of such report shall be filed on or
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before 26th April, 2018 and the Registry shall place the said report before the Tribunal for

passing appropriate direction”.

Compliance:

i

In pursuance of the order of Hon’ble National Green Tribunal, Southern Zone,
Chennai, the Irrigation & CAD (MI) Department, Govt. of Telangana vide Memo
dated 03.03.2018 has framed the guidelines for extraction of ground water and
communicated the following guidelines for extraction of ground water by

industrial units: -

. The industries should fully treat, recycle and reuse the waste water

generated. The solid waste generated should be sent to solid waste disposal

plant at Dindigal.

. The industry shall minimize the usage of groundwater by adopting proper

treatment and reuse practices.

In IDAs, the withdrawal of groundwater may be permitted subject to the
condition of undertaking of appropriate groundwater recharge measures in
their premises or in IDA. Quantum of groundwater extraction may be
restricted as per the recommendations of Ground Water Department and
WALTA Act. All industries utilizing ground water shall be required to submit .
Annual water audit (annual budgeting giving the details of utilization of
ground water, surface water, waste water generated reused etc.,) to the

Ground Water Department.

Each industry shall-take all measures to adopt artificial recharge in areas,
from where water tankers are operated to ensure further ground water

decline does not take place.

Each industry may have one piezometer well and water levels and water
quality shall be monitored regularly under the supervision of Ground Water

Department, Government of Telangana and State Pollution Control Board.

ii. The Board communicated the guidelines to 222 industries included in the ban

categories as per GO Ms No. 95 and respondent industries on 18.08.2018 for
implementation of the guidelines issued by the Government during extraction of

ground water.

lii. During the meeting convened by the Chief Secretary, Govt of Telangana on

20.04.2019 with the concerned Departments, the Chief Secretary directed the
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District Collector, Sangareddy and the State Ground Water Dept., shall regularly
monitor the industrial units in implementation of the guidelines of the Government

regarding extraction of the Ground Water.

C. Ensuring Primary Treatment by Member Industries of PETL, Compliance of inlet

and outlet standards by PETL, Compliance of standards by STP, Amberpet &

Monitoring of River Musi:

“It is the duty of the Board not only to ensure primary treatment by every unit but also
must satisfy that the standard of effluent discharged by each industrial unit, after primary
treatment to PETL, is within the permissible limit and the PETL maintains its inlet and
outlet standards and bnly after the Board is satisfied that the outlet standard of PETL is
within the limits prescribed by the Board and also eligible to be transported for further
dilution in the STP at Amberpet and only then transporting shall be permitted. During
transport it should be ensured that no breakage or leakage takes place en-route and at
the place of discharge in the STP at Amberpet the outlet standards must be checked by the
Board and satisfy that it is allowed to enter into the STP for further dilution. After dilution
from STP at the point of discharge into Musi river proper check must be made by the

Board to ensure the standard”.

Compliance:

i. Establishment of Primary ETPs / ETPs:

It is respectfully submitted that the member units of CETP, Patancheru are increased to
195 (Member units - 175, with temporary membership sending first runoff rain water -
20) as on 30.09.2020 and member industrial units of CETP are having primary
treatment system for complying with the inlet standards of PETL. Whenever the
effluent of a member industry does not meet the inlet standard of PETL, the effluent
tanker is returned back to that unit for further treatment to the inlet standards of PETL.
The Board is ensuring that the primary treatment is done by the member units of PETL
by regularly monitoring the outlet of primary ETP in the industrial premises and also at
inlet of PETL. Further, PETL is monitoring the effluent tankers of all the member units

and rejecting the tankers whose effluent quality does not meet the inlet standards of

PETL.

ii. Monitoring of inlet & outlet of PETL, Patancheru:

The Board is monitoring inlet & outlet parameters on daily basis to verify the

compliance of the inlet and outlet standards.
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Inlet of PETL: The half yearly average analysis results of inlet of M/s. PETL, pertaining
to the parameters of effluents viz., pH, TDIS, COD, Ammonical Nitrogen, Oil & Grease
and Boran for the period from April 2020 to September 2020 are meeting the standards
prescribed by the Board.

Outlet of PETL: The half yearly average analysis results of outlet of M/s. PETL,
pertaining to the parameters of effluents viz., pH, TSS, TDIS, COD, BOD, Ammonical
Nitrogen, Oil & Grease and Boron for the period from April 2020 to September 2020 are
meeting the standards prescribed by the Board.

The half yearly Average Analysis results statement of inlet and outlet of PETL for the

period from April 2020 to September 2020 is enclosed as Annexure - 1V.

During the period from April 2020 to September 2020, PETL has not rejected any

effluent tankers (Annexure - V).

iii. Monitoring of STP, Amberpet:

It is respectfully submitted that the treated effluents from PETL are discharged through
18 KM (actual 22 Kms) pipeline and K&S Duplicate Main of HMWS&SB for further
treatment in the STP, Amberpet. The Board is regularly monitoring the STP Amberpet.

As per the monthly analysis reports for the period from April 2020 to September 2020,
the parameters of treated effluents are meeting the inland surface water standards

during April 2020 to September 2020 (Annexure-VI).

iv. Monitoring of water guality in Nakkavagu Basin:

The Board is regularly monitoring surface water in Nakkavagu Basin at various
locations till the confluence of Nakkavagu with River Manjeera. The locations along with
the quality of surface water at these locations as per water quality criteria issued by
CPCB based on analysis reports of water quality in Nakkavagu Basin for the period from

April 2020 to September 2020 is as follows: -
i. Isukavagu at Culvert on Patancheru - Kistareddypet Road - Class ‘D’.
ii. Water quality of Isukavagu at upstream of PETL, Pocharam - Class ‘D’.

iii. Water quality of Isukavagu at downstream of PETL, Pocharam - Class ‘D’.
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iv. Nakkavagu before confluence point with Isukavagu near Muthangi Bridge
(upstream of confluence point with Isukuvagu) - Class ‘B’ in July 2020 and Class

‘D’ in August & September 2020.
v. Water quality of Nakkavagu at Bachugudem - Class ‘D’.
vi. Water quality of Nakkavagu at Ismailkhanpet - Class ‘D’.
vii. Nakkavagu before confluence with River Manjeera at Gowdicherla - Class ‘D’.

viii.Manjeera River at Chintakunta Bridge, Chintakunta (V) - Not collected water
samples as the Manjeera River at Chintakunta Bridge is under dry condition
during April 2020 to August 2020 and as per the analysis reports during
September 2020, water quality falls under Class ‘D’.

ix. Water quality of Manjeera River at Gowdicherla before confluence point with
Nakkavagu - Not collected water samples as the Manjeera River at Gowdicherla
is under dry condition during April 2020 to August 2020 and as per the analysis
reports during September 2020, water quality falls under Class ‘B’.

X. Water quality of Manjeera River at Gowdicherla after confluence point with
Nakkavagu - Not collected water samples as the Manjeera River at Gowdicherla
is under dry condition during April 2020 to August 2020 and as per the analysis
reports during September 2020 water quality falls under Class ‘B’.

The analysis results of water quality in Nakkavagu basin is enclosed as Annexure-VII.

CPCB Water Quality Criteria:

Class ‘A’ - Drinking Water Source without conventional treatment but after
disinfection.
Class ‘B’ -- Outdoor bathing (organized).

Class ‘C’ -- Drinking water source after conventional treatment and disinfection.
Class’D’ -- Propagation of Wildlife and Fisheries.
Class ‘E’ -- Irrigation, Industrial Cooling, Controlled waste disposal.

Below ‘E'— Not meeting A, B, C, D & E Criteria.

Direction No.4:

“The arrangement of supply of drinking water of adequate quality and quantity to the
Villages of (1) Baithole (2) Arutla (3) Chidruppa (4) Ismailkhanpet (5) Gandigudem (6)
Sulthapur (7) Khazipalli (8) Kistareddypet (9) Inole (1) Peddakanjarla (11) Patancheru
(12) Lakdaram (13) Muthanghi (14) Isnapur (15) Kandi (16) Rudraram (17)
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Ramchandrapuram (18) Kalabgoor (19) Chitkul (20) Pocharam shall be continued by the

State Government which shall be entitled to recover the cost thereof from the industrial

units proportionately. The said activity shall be done by the Government through the

Hyderabad Metropolitan Water Supply and Sewerage Board until complete restoration of

the lakes”.

Compliance:

1.

1l

iil.

iv.

As per the directions of the Hon’ble Supreme Court, Hon’ble High Court and Hon’ble
NGT, the State Government / HMWS&SB has been supplying drinking water to the
following 20 villages and 2 hamlets in Sangareddy District:

(1) Kalabgoor, (2) Kandi, (3) Rudraram, (4) Lakdaram, (5) Muthangi, (6)Chitkul,
(7) Isnapur, (8) Pocharam, (9) Ganapathiguda, Hamlet of Pocharam
(10)Gandiguda, (11)Bachuguda, Hamlet of Pocharam (12) Inole,
(13)Peddakanjarla, (14) Byathole, (15) Arutla, (16)Chidruppa,
(17)Ismailkhanpet, (18) Khazipally, (19).Kistareddypet, (20) Sulthanpur,
(21)Patancheru and (22)Ramachandrapuram.

The drinking water is being supplied by the Mission Bhagiratha (MB) Grid,
Sangareddy Segment for the villages at SI.No. 1 to 17.

The drinking water is being supplied by the Mission Bhagiratha (MB) Grid, Narsapur
Segment for the village at S1.No. 18 (Khazipally).

M/s. HMWS&SB has been supplying drinking water to four habitations, SL.No. 19 to
22 viz., Kistareddypet, Sultanpur, Patancheru and Ramachandrapuram, as these
habitations are located inside Outer Ring Road (ORR). During the meeting
conducted by the Managing Director, HMWS&SB on 08.11.2004 regarding the
payment of water supply charges, the HMWS&SB in principle agreed for the
proposal of payment of charges of Rs.2.15 Lakhs per month by the various
industries to HMWS&SB. Accordingly, the member industries of M/s PETL (CETP)
are paying Rs.2.15 Lakhs every month to the HMWS&SB through PETL towards

drinking water charges being supplied to the pollution affected villages.

During the meetings convened by the Chief Secretary, Govt of Telangana on
01.12.2017 & 20.04.2019, the RWS&S Dept and HMWS&SB Dept., informed that the
drinking water is supplied to the 20 villages as per the directions of the Hon’ble NGT
and the Chief Secretary directed that the HMWS&SB, Rural Water Supply &
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Sanitation (RWS&S) Dept (Mission Bhagiratha) and District Collector, Sangareddy

shall continue to supply of drinking water to the 20 villages as been done now.

vi. M/s Rural Water Supply (RWS) Dept. (Mission Bhagiratha, Sangareddy Segment &
Narsapur Segment) and M/s. HMWS&SB has been supplying drinking water to the
20 villages, Sangareddy District. The letter received from the Executive Engineer,
MB Grid Division, Sangareddy dated 12.11.2020 and HMWS&SB statement dated
19.11.2020 showing the water supply to the villagers for the period from April 2020

to September 2020 is enclosed as Annexure - VIII.

vii. Monitoring of Ground water in Nakkavagu Basin.

The Board is periodically monitoring (quarterly) the ground water in the
surrounding villages of Nakkavagu Basin for drinking water parameters since 2001,
as per IS 10500 : 1991 (revised IS 10500 : 2012) to ascertain the quality of ground
water. The data for the period from April 2020 to September 2020 is enclosed as
Annexure-IX.(A)

S.No Bore well location Inference
(APRIL 2020 - SEPTEMBER ‘2020)
1 Inole village All the parameters are within the

prescribed standards during the period.

2 Muthangi village All the parameters are within the
prescribed standards during the period.

3 Kistareddypet village All the parameters are within the
prescribed standards except Total
Hardness in the month of April-2020.

All the parameters are within the
prescribed standards except TDS, Total
Hardness & Mg?* in the month of July-
2020.

4 Sultanpur village All the parameters are within the
prescribed standards except TDS, Total
Hardness, Ca%*, Mg?*, Cl, & Lead in the
month of April-2020 & July-2020

5 Bachugudem village All the parameters are within the
prescribed standards except Total
Hardness in the month of April-2020.

All the parameters are within the
prescribed standards except Lead in the
month of July-2020.
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S.No Bore well location Inference
(APRIL '2020 - SEPTEMBER ‘2020)
6 Arutla village All the parameters are within the

prescribed standards except TDS, Total
Hardness, Ca%*, MgZ* & Lead in the month
of April-2020 & July -2020.

Chinnakanjarla village

All the parameters are within the
prescribed standards during the period.

Patancheru village

All the parameters are within the
prescribed standards during the period.

Peddakanjarla village

All the parameters are within the
prescribed standards during the period.

10

Pocharam village

All the parameters are within the
prescribed standards during the period.

11

Chitkul village

All the parameters are within the
prescribed  standards except Total
Hardness & Iron in the month of April-
2020 & July -2020.

12

Baithole village

All the parameters are within the
prescribed standards during the period.

13

Kardanoor village

All the parameters are within the
prescribed standards except Lead & Iron
in the month of April-2020.

Sample was not collected due to electric
power was disconnected in the month of
July -2020.

14

Chidrupa village

All the parameters are within the
prescribed standards except Iron in the
month of April -2020 & July-2020.

15

Gandigudem village

All the parameters are within the
prescribed standards except Total
Hardness, MgZz* & Iron in the month of
April -2020 & July-2020.

16

Dayara village

All the parameters are within the
prescribed standards except Total
Hardness & Iron in the month of April -
2020 & July-2020.

17

Ismailkhanpet village

All the parameters are within the
prescribed standards except Iron in the
month of April -2020.
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S.No

Bore well location

Inference
(APRIL 2020 - SEPTEMBER ‘2020)

All  the
prescribed

parameters within the

standards except Total
Hardness & Iron in the month of July-
2020.

are

18

Indresam village

All  the within the
prescribed standards during the period.

parameters are

temple, Borapatla (V), Hatnoora
(M), Sangareddy dist.

19 | Bore well near Temple, | Sample was not collected due to motor
Gundlamachanoor (V), Hatnoora | pump problem in the month of April-2020
(M), Sangareddy dist. & July -2020.

20 | Bore well near Cheruvu, | Sample was not collected as the roads
Gundlamachanoor (V), Hatnoora | were closed due to lockdown in the month
(M), Sangareddy dist. of April-2020.

All the parameters are within the
prescribed standards in the month of July-
2020.

21 | Bore well within agricultural land | Sample was not collected as the Electric
near ~water purifier plant, | Power was disconnected during the
Gundlamachanoor (V), Hatnoora period.

(M), Sangareddy dist.

22 | Bore well within agricultural land | All the parameters are within the
beside Paraboiled rice mill, | prescribed standards except Iron in the
Borapatla = (V), Hatnoora (M), | month of April-2020 & July -2020.
Sangareddy Dist.

23 | Bore well beside Lord Shiva | All the parameters are within the

prescribed standards except Iron in the
month of April-2020 & July -2020.

Direction No. 5:

“The shortcoming pointed out by the report of CAG of March, 2014 shall be rectified and

periodical status report filed”.

Compliance:

i. The Board has submitted reply to the CAG on the Performance Audit of the Board
vide letter dated 28.03.2017.

ii. The Hyderabad Metropolitan Water Supply & Sewerage Board (HMWS&SB) Dept.,

vide letter dated 14.11.2019 submitted estimate for taking up of Sewage Treatment
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Plants (STPs) for the Five Lakes as per the draft Sewerage Master Plan submitted by
M/s. Shah Consultants and as per the observations of the Committee constituted by

the State Government vide GO Rt. No. 254, dated 10.04.2018.

Direction Nos. 6,7 & 8:

“(6) For the period from 1986-1987 till 2001-2002, the villagers are entitled to
compensation at the rate of Rs.1,000 per acre per annum in respect of dry land and

Rs.1,700 per acre per annum in respect of wet agricultural land.

(7) In so far as it relates to the claim of applicants in Application Nos.69 to 72 of 2013,
regarding Survey Nos.345 and 346 of Chidruppa Village, compensation shall be paid to the
claimants / legal heirs till 2001-2002.

(8) There is no need to either reverse the quantum of compensation or to continue
payment of compensation after 2001-2002 except in respect of specific cases of claim of

compensation which will be decided on merits and in accordance with law”.

Compliance:

i. During the meeting convened by the Chief Secretary, Govt of Telangana on
01.12.2017, the Chief Secretary directed the District Collector, Sangareddy to
complete the disbursement of crop compensation amount including the Survey Nos

of Chidruppa Village stated in the NGT Order.

ii. The Tahsildar, Kandi Mandal, Sangareddy District has submitted a report to the
Hon'ble Prl. District and Session Judge, Medak District on 13.04.2018 and requested

to process crop compensation payment to the farmer of Sy.No.345 & 346 of

Chidruppa Village for the year 2001 - 2002.

iii. During the meeting convened by the Chief Secretary, Govt of Telangana on
20.04.2019, the District Collector, Sangareddy stated that disbursement of crop

compensation has been done by the Revenue Dept.

The Collector, Sangareddy vide letter dated 13.07.2020 stated as follows: -

a. List of beneficiaries was submitted to the Principal Sessions & District Judge,

Sangareddy for distribution of compensation.

b. List of beneficiaries for distribution of compensation amount including the
survey numbers of Chidruppa Village was submitted to the Prl. Sessions &
District Judge, Sangareddy, vide Tahsildar Kandi Mandal Lr.No.C/2462/2018,
dated 13.04.2018. Further, letters were addressed to the Principal Sessions &
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District Judge, Sangareddy requesting for the action taken report vide this office
Lr.No.H2/2921/2013, dated 09.04.2019, 18.04.2019, 30.05.2019, 19.02.2020 &
10.07.2020.

c. The Principal Sessions & District Judge, Sangareddy has submitted that
remaining compensation amount is ready for distribution, but the beneficiaries
nor their legal heirs are not appearing before the Court due to Covid - 19
pandemic. Hence, additional time is required for completion of distribution as

and when the Court functions on regular basis. CANNEXURE -1X(B)

The Board vide letter dated 13.10.2020 requested the District Collector, Sangareddy to

inform the present status of disbursement of crop compensation.

Direction No. 9:

Expert Committee on Health Studies:

“The State Government shall constitute an Expert Committee headed by the Director of
Medical Education along with Experts drawn from various fields like Infectious Diseases,
Dermatology etc., and Scientists well versed in Microbial Resistance and Epidemiology to
make a thorough study in all the villages forming part of Manjeera River basin in and

around Nakkavagu and other water bodies and also Musi River Basin to recommend:

(i) As to whether the health hazard of the people living in the area due to the

industrial pollution continues and if so, what relief should be granted?

(ii) Whether the activities of the pharmaceutical industries have led to
Antimicrobial Resistance to drugs and if so, what are the consequences on the

health of the people and the remedial measures to be taken?

(iii) A broad Epidemiological and Genetic Study and survey to be made including

remedial measures to be taken.

The said committee shall be constituted by the State Government within a period of
two weeks from the date of receipt of copy of this judgment and the committee shall be
directed to submit its report within three months thereafter and recommendations of
the committee shall be implemented by the Government and status report regarding
implementation to be filed periodically before this Tribunal once in six months. The
report of the committee and the status of implementation shall also be placed in the
public domain by uploading on the website of the Director of Medical Education and
Health and Family Welfare Department of Government of Telangana”,
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It is respectfully submitted that during the meeting convened by the Chief Secretary,
Govt of Telangana on 01.12.2017, the Chief Secretary assured that necessary budget
will be sanctioned for the Health Study. Further, as per the directions of the Hon’ble
NGT, the Director of Medical Education (DME), Govt, of Telangana constituted an
Expert Committee with Doctors from Osmania Medical College, vide proceedings dated
20.01.2018. The Committee has prepared a preliminary protocol of the project,
designed as per the guidelines of Indian Council of Medical Research (ICMR) for the
project. The Committee has requested for budgetary allocation from the Government

for the above study.

During the meeting convened by the Chief Secretary, Govt of Telangana on 20.04.2019,
the Member of the Expert Committee stated that a protocol for the above said study is

prepared and submitted to the Government and awaited for the sanction of the Budget.

The Director of Medical Education (DME) stated that they have requested the
Government for sanction of budget for the above health study. The Chief Secretary
directed the DME to start the study with the available resources and instructed the
HM&FW Department to take necessary action for the sanction & release of the

necessary budget.

The DME vide letter dated 30.07.2019 requested the TSPCB for Budgetary support of an
amount of Rs.10 Lakhs for carrying out the Health Studies by the Expert Committee.
The Board has accordingly sanctioned and released an amount of Rs.10 Lakhs for
carrying out the Health Study by the Expert Committee. The Expert Committee
commenced the Health Study during the month of July - August 2019.

The Board vide letter dated 13.10.2020 (Annexure-X) requested the HM&FW Dept.,,
Govt of Telangana to inform the present status of health study being conducted by the

Expert Committee constituted by the DME, with Doctors from Osmania Medical College.

The Nodal Officer of the Expert Committee vide letter dated 19.11.2020 (Annexure-XI) has

submitted the Status Report of the “Epidemiological study on morbidity associated with

Antimicrobial Resistance among residents in and around Nakkavagu, Manjeera and Musi

River Basins” as follows: -

e The data collection is completed in the month of December due to the academic

activities.



I e P T Yo R B S R L
R A "y Lokl i
har 1" ght L L T LA S PPANCI SURRE i
PR LRI B PR ' E—. T T
et d =000 s ol o Cd N L
B T R T S VI S puper s RPN
RREE T B IO TR o ' N CoNL

AT TH VO IR O o by b}

il e e L L T LTy B
SRPERION IR BN UL B T L PR TS B T B A
e gtk T ! B T R

el T At sy - et ek ook - 1, o
PR R R BRI e, ] TR O e
R T I O P R o LN R f‘ t o

I (Y E R T T N NI e

R A R SRR SRR & PR BT T P PR
T T T T NI T S TR TR
ulitde . T w L A T T SEREIT

AN Y SRS LT T T T

RECTOEERNY N N B TR Y . S S O L

G S IR L Y P IE DU B T Ry IO R R TR

I.'j"7i|.";.|_,' v R L B B B RS I,"'.\.""'N' T,f:,i"-‘l. I '
ULT LA B L L S TR AT S
afut Dubl e, ' o i T TP oL

dabdbel Lo o L e R e P I R A L

R TEE (T TS T IC] ERT R U VY AT EINER [ T R



19

e Data entry into the computers has took some time and due to the pandemic of

COVID - 19, the institution was under lockdown.

e Data entry was completed in the 2nd week of June and data clean up and statistical

analysis is in progress.

e A total of about 2900 household’s data is collected of which 1450 from study area

and another 1450 from control area.

e Data pertaining to the study tool is available for about 15,000 populations together

from both the areas.

e Even though the morbidity and mortality pattern is appearing similar in both the

groups, it needs more in depth analysis to show statistically.

e Hence, the final report will be submitted approximately by January 2021.

Direction No. 10:

Establishment of Super Specialty Hospital:

“In the light of our findings that no adequate health facilities are available in the area, we
direct the Government of Telangana to establish a Government Super Speciality Hospital
with adequate medical facilities to treat all sorts of occupational diseases for which the
industrial establishments situated in the industrial hub shall contribute 75% of the total
cost and the remaining amount to be contributed by the State Government. Such hospital
shall be run under the supervision of the committee of Medical Experts and also involving

Senior Government Officers connected with the Health Department”,

Compliance:

It is to submit that during the meeting convened by the Chief Secretary, Govt of
Telangana on 01.12.2017, the Special Chief Secretary, HM & FW Dept., informed that
there is a 100-bedded Area Hospital operating in Patancheru area with specializations
like Paediatrics, Gynaecology, Surgery, Pathology services etc. The Patancheru area has
now become part of Hyderabad City. The patients in requirement of Super Speciality
services are being referred to the hospitals like NIMS, Osmania Hospital, etc. in
Hyderabad. The white ration card holder patients are being treated in private hospitals
for super speciality requirements free of cost under “Arogya Sri” programme of the
State Government. He opined that with this procedure in place, the requirements of

people in the area are getting the services of Super Speciality Hospital.
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Further, during the meetings by the Chairman TSPCB and the then Hon’ble Minister (I.T
& Industries) on 27.02.2018 & 03.03.2018 respectively, it was decided that, subject to
the permission being granted by the Hon’ble NGT, the present 100-bedded Hospital can
be upgraded with all Speciality Departments with necessary infrastructure to take care
of the primary treatment and can act as a referral Hospital as the Hon’ble NGT has
directed for 75% contribution by the industries and balance 25% by the Government. A
Clarificatory Application by the Government shall be filed in this regard before the
Hon’ble NGT on behalf of HM&FW Dept.

During the meeting convened by the Chief Secretary, Govt of Telangana on 20.04.2019,
the DME stated as follows:-

i. One 100 bedded area hospital is located at Patancheru, which is under the

control of TSVVP.

ii. The area hospital is having general specialties including General Medicine,

Ortho, General Surgeon, Anesthesia, Dermatology, Ophthalmology, ENT etc.
iii. The Hospital caters to the local population.

iv. In some cases, the patients are referred by this hospital to ESI Hospital,

Sanathnagar; District Hospital, Sangareddy and NIMS, Hospital, Panjagutta.

The Chief Secretary directed the Health Dept,, to strengthen the area hospital to meet

the medical needs of the local population and a report on the above shall be submitted

to the Hon’ble NGT.

The Board vide letter dated 07.07.2020 requested the HM&FW Dept., Govt of Telangana
to inform the status of strengthening of Area Hospital, Patancheru to meet the medical
needs of local population and for filing a report on the same before the Hon’ble NGT, as

directed by the Chief Secretary during the meeting held on 20.04.20109.

The Director of Medical Education, Govt of Telangana vide letter dated 29.02.2020
(received on 09.07.2020) (Annexure-XII) stated as follows: -

i.  Since majority of the health conditions in the industrial area are related to
respiratory, the existing Government General and Chest Hospital being a
specialty tertiary care hospital, may be further upgraded to accommodate
the patients with occupational health problems of the industrial areas of

Patancheru. The details pertaining to the Government General & Chest

Hospital is listed below: -
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Distance from Patancheru 20 Kms towards Hyderabad City
Site Area 60.1 Acres

Built up area 14,742.5 Sq. Mts

Bed Strength 670

Available Specialties Respiratory Medicine

General Medicine
Orthopedics
Radiology
Anesthesia
Laboratory Services
Operation Theatres

Required Specialties Medical Oncology (for screening),
Dermatology,

Psychiatry (available in Institute of
Mental Health, adjacent to Govt.
General & Chest Hospital).

Hence, a 100 bedded Occupational therapy block with OP, IP, Intensive care
and Palliative care facilities is proposed to meet the medical needs of the
local population of industrial area around Patancheru. This may be located
in the existing campus of Government General & Chest Hospital, Erragadda.
The Telangana State Medical Services & Infrastructure Development
Corporation (TSMSIDC) has submitted a proforma estimate for the 100
bedded Occupational Therapy Super Specialty Block with an estimate of
Rs.30 Crores.

Thus, for the Primary Health Care, the Rural Health Centre, Patancheru and
for the Secondary Health Care, the Area Hospital, Patancheru can be utilized.
The referral from these two hospitals will be cater to at the Government
General & Chest Hospital and the Institute of Mental Health both located at

Erragadda which is within the close vicinity.

Therefore, it is proposed to upgrade the Government General & Chest
Hospital to function as Super Specialty Hospital for Residence of Patancheru

and Bollaram.

The Board vide letter dated 13.10.2020 (Annexure-XIII) requested the

HM&FW Dept.,, Govt of Telangana to inform the status of establishment of

Government Super Specialty Hospital with adequate medical facilities to treat all

sorts of occupational diseases as per the directions of the Hon’ble NGT.
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Direction Nos. 11 & 13:

“(11). There is no necessity to direct closure of the existing industrial units in Patancheru
and Bollaram. However, unless and until restoration activities are completed the
Regulatory Authority shall not consider any of the applications of the existing units for
expansion. However, in the event of the Regulatory Authority deciding that expansion in
respect of a particular unit is required in public interest, such proposal may be considered
not only strictly in accordance with the provisions of the Act and only after satisfying that
the unit is showing ZLD but subject to further condition that the said unit shall be directed
to deposit an amount equivalent to 1% of the annual turnover in the previous year and
such amount shall be kept in a separate account in the name of “Patancheru-Bollaram
Environment Relief Fund” and only after the deposit of the said amount, the claim for

expansion may be considered”.

“(13) We direct creation of a Corpus Fund in the name of ”Patanchefu and Bollaram
Environment Relief Fund” which shall consist of deposit of minimum 1% of the annual
turnover in respect of the claim for expansion if it is considered by the Regulatory
Authority and contribution of all the industrial units situated in Patancheru and Bollaram
an amount of 0.5% of the annual turnover of the previous year and the contribution shall
be continued till complete restoration of the entire affected area and after the Tribunal

passes appropriate orders.

The said Corpus Fund shall be operated jointly by the Chief Secretary'of the Government of
Telangana and the Chairman of the Telangana State Pollution Control Board and the
amount shall be utilised for restoration of environment in the entire affected area and as

per the decision taken by the committee comprising of

1) The Chief Secretary to Government of Telangana

2) The Secretary to Government Environment and Forest Department

3) The Secretary to Government, Irrigation and Water Resources Department

4) The Secretary to Government, Industries Department

5) The Secretary to Government, Panchayat Raj Department

6) One Environmental Scientist from Osmania University, to be nominated by the
Vice-Chancellor

7) One representative of a prominent NGO in Telangana involved in Environmental
Awareness Programmes

8) One representative of BDMAI, preferably its President

9) The Chairman of the Telangana State Pollution Control Board who shall act as the

Convener.
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The contribution as stated above as ‘Patancheru - Bollaram Environment Relief Fund’
is independent of the payment directed against the units under ‘polluter pays’ principle
or contribution of amount by the units for the establishment of Super Speciality

Hospital”.

Compliance:

Follow-up action taken by the Government and TSPCB:

In compliance with the directions of the Hon’ble NGT dated 24.10.2017, the
Environment, Forest, Science & Technology Dept., Government of Telangana issued GO
Ms No. 24, dated 24.04.2019, amending the Ban Notification on establishment /
expansion of certain polluting industries in erstwhile Medak, Rangareddy,

Mahabubnagar and Nalgonda Districts.

As per the directions of the Hon’ble NGT, an account has been created in Andhra Bank,
Secretariat Branch, Hyderabad in the name of “Patancheru and Bollaram
Environment Relief Fund”, to be operated jointly by the Chief Secretary, Govt of
Telangana and Chairman, TSPCB. The same was informed by the Board to the EFS&T
Dept.,, vide letter dated 02.04.2018.

In compliance with the directions of the Hon’ble NGT dated 24.10.2017, the
Environment, Forest, Science & Technology Dept., Government of Telangana issued GO
Ms No. 31, dated 24.05.2019, constituting a Committee for taking a decision to utilise
the Corpus Fund named ‘Patancheru - Bollaram Environment Relief Fund’ for
restoration of the Environment in the entire attached areas of Patancheru & Bollaram
industrial areas.  Further, the above GO was amended by the Govt of Telangana vide

GO Ms No. 1, dated 28.01.2020.

Issue of Operational Guidelines for implementation of Hon'ble NGT Order for
collection of Corpus Fund:

The Board issued Operational Guidelines (Annexure-XIV) as an internal
communication for implementation of the Hon'ble NGT Judgment dated 24.10.2017, GO
Ms No. 24 dated 24.04.2019 and GO Ms No. 31 dated 24.05.2019, for collection of
Corpus Fund @ 1% from the industries seeking expansion and @ 0.5% from all the
industries on the Annual Turnover. The Board identified 162 no. of presently operating
industries which require to pay Corpus Fund of 0.5% w.e.f, 24.10.2017 (date of

Judgment) and 1% in case these industries goes for expansion.
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Representation given by Bulk Drug Manufacturers Association (BDMA) on

collection of Corpus Fund:

The BDMA submitted representation dt.28.09.2019 stating that, the Hon’ble NGT Order
dated 24.10.2017 allows for expansion of the industries having ZLD after depositing an
amount of 1% of annual turnover in the previous year and also payment of 0.5% Corpus
Fund by the industries. Their contention was the said order is applicable to the

industries in the Patancheru - Bollaram Stretch only and not for other industries.

The BDMA requested the Board to temporarily suspend the collection of 0.5 % of
annual turnover from the industry from the financial year 2016-17 till such time

clarifications are obtained from Hon’ble NGT.

Cases filed by BDMA & Drug Industries (38 Nos) in December 2019 to February
2020:

The BDMA and some industries (38 Nos.) have filed petitions before the Hon’ble High
Court against the Operational Guidelines issued by the Board on collection of Corpus
Fund from the industries for implementation of the Hon'ble NGT Judgment dated
24.10.2017. Further, one industry i.e., M/s. SMS Life Sciences India Ltd., Khazipally (V),
Jinnaram (M), Sangareddy District has also filed Writ Petition No. 1271 of 2020 before
the Hon’ble High Court challenging applicability of the Hon’ble NGT Judgment dated
24.10.2017 in Application No. 90 of 2013 & batch concerned to the Petitioner industry.
The WP No. 1271 of 2020 is pending before the Hon’ble High Court.

Disposal of cases by the Hon’ble High Court in 32 cases:

The Hon’ble High Court disposed the Writ Petitions of individual industries (32 Nos.) in
batches vide Orders dated 20.12.2019, 22.01.2020, 05.02.2020 & 12.02.2020. The
relevant extract of the Hon’ble High Court Order dated 20.12.2019 in 15t batch (WP No.
24986 of 2019 & batch) is as follows: -

6. Recording the said submissions of the learned counsel for the petitioners and
the learned Standing Counsel for the Pollution Control Board, these writ
petitions are disposed of, permitting the petitioners to make individual
applications within a period of one week from today. On receipt of such
applications, if any, made within the above mentioned period, the respondent -
Pollution Control Board shall consider the same along with the application filed
by the Association within a period of four weeks thereafter. The respondent -

Pollution Control Board also shall consider the applications of the petitioners to
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accord permission to expand their production capacity along with these
applications. Till a decision is taken by the respondent - Pollution Control Board,

it shall not take any coercive steps against the petitioners. No order as to costs”,

The WPs filed by BDMA and 5 industries {M/s. Dr.Reddy’s Laboratories, Unit-I, I & III
(4 cases), M/s SMS Pharmaceuticals Ltd., and M/s.Aktinos Pharma (P) Ltd.,} are still
pending before the Hon’ble High Court.

Follow-up action on the directions of Hon’ble High Court on the Writ Petitions

filed by BDMA and Drug & Drug Intermediate industries:

The BDMA and some of the Petitioner industries have submitted individual
representations to the Board. The Board examined the representations and issued
point-wise reply to the BDMA & industries vide letters dated 10.02.2020 & 18.03.2020.
The Board in its reply stated that the BDMA / industries would appreciate that the
directions of the Hon’ble NGT dated 24.10.2017 are equally binding not only on the
Government / Board, but also on the industrial units and hence the BDMA / industrial
units are advised to co-operate with the implementation of the directions of the Hon’ble
NGT and to make the contributions to the Corpus Fund, so as to facilitate the

consideration of the applications for CFE for expansion / CFO.

The Board issued individual letters to the Applicable Industries (except the 5 industries,
whose WPs are pending before the Hon’ble High Court) vide letters dated 17.02.2020 &
30.03.2020 for payment of 0.5% of Corpus Fund and 1% of Corpus Fund by the
industries to whom CFE for expansion has already been issued to the industries
subsequent to GO Ms No. 64 dated 25.07.2013 and prior to the NGT Order dated
24.10.2017, as the CFE orders for expansion were issued to these units with a

stipulation that the orders are subject to the final outcome of the Hon’ble NGT Orders.

Further, as per the Hon’ble NGT directions, CFE applications for expansion in the above
said Ban areas are being processed and CFEs for expansion are being issued to the
applicable industries after depositing of 1% amount to the Corpus Fund based on the
previous year’s Annual Turnover. So far, an amount of Rs. 105,15,26,005/- (as on
18.11.2020) is collected from some of the industries in the Corpus Fund Account i.e.,
0.5% and 1% for expansion. It is submitted that the meeting of the Committee
constituted by the Government for utilisation of Corpus Fund for restoration of the

Environment in the area is proposed shortly.
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Review meeting conducted by the Member Secretary on 07.07.2020 on Corpus

Fund and follow-up action:

The Member Secretary reviewed the status of collection of 1% and 0.5% amount
towards Corpus Fund from industries on 07.07.2020. Based on the decision taken in
the meeting, the Board vide memo dated 26.08.2020 (Annexure-XV) directed the
Regional Officers of the Board to issue Show Cause Notices to the industries for
payment of 1% by the industries who have been issued with CFE for expansion (prior to
Hon’ble NGT Judgment) and 0.5% contribution towards Corpus Fund, which have not
paid till date. Accordingly, the Regional Office, Sangareddy issued Show Cause Notices
dated 28.09.2020 to 56 nos. of industries for payment of 1% of Corpus Fund to whom
CFE for expansion is issued prior to Hon’ble NGT Judgment and 0.5% of Corpus Fund
which have not paid till date. The Show Cause Notice dated 28.09.2020 issued by the

Board to one of the Applicable Industry is enclosed as Annexure-XVI.

Some of the industries submitted reply to the Show Cause Notices stating that the
TSPCB has no jurisdiction to make the demand without any sanction by the
Government, as the amount payable as per the Orders of the NGT is yet to be quantified
and their units are not in a position to make contribution to the Corpus Fund as

demanded. The copy of the reply submitted by one of the industry to TSPCB is placed

as Annexure-XVII.

Writ Petitions filed by individual industries and BDMA in November 2020:

It is to submit that some of the industries have filed Writ Petitions (12 Nos., as on
19.11.2020) before the Hon’ble High Court of Telangana challenging the Show Cause
Notices issued by the Board; not to take punitive action against the Member units
without considering representations filed for reviewing the guidelines for remittance of
Corpus Fund and not to demand contribution from the petitioner units to the Corpus
Fund and refrain from taking any coercive action, pending disposal of the writ petitions.
The cases are under adjudication before the Hon’ble High Court of Telangana. The

details of the cases are as follows:-

Respondents in all the cases:

R1 - EFS&T Dept., Govt of Telangana.
R2 - Member Secretary, TSPCB.
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Batch 1 (7 Nos. of WPs) filed by Drug and Drug Intermediate Units, challenging

Show Cause Notice issued by RO Sangareddy dated 28.09.2020:

Sl WP No. Petitioner industry Prayer
No
1. [ 19194/2020 | M/s. Covalent |i. Stay all further proceedings pursuant
Laboratories Pvt. Ltd., to notice issued by R2 (TSPCB) dated
Gundlamachanoor (V) 28.09.2020, pending disposal of WP.
Hathnoor (M),
Sangareddy District ii. Declaring the action of R2 in
demanding contribution to the Corpus
Fund by the Petitioner, despite the
2. 119419/2020 | M/s  Biocon Ltd unit is not in the Patancheru -
Phase-I, I D A Bollaram IDAs and brushing aside the
Pashamylaram orders of High Court in earlier WPs
Sangareddy District filed by the Petitioner Industries and
issuing Show Cause Notice dated
3. | 19425/2020 | M/s Synthokem Labs 28.09.2020 and threatening punitive
Pvt Ltd, Unit-1I, Phase action for the alleged non-
IL, IDA contribution as being arbitrary, illegal
Pashamailaraam and violatives of Article 14 and 19 (1)
Sangareddy District (8) of Constitution of India and per
contra to the Judgment of NGT,
4. | 19446/2020 | M/s CIREX Chennai and direct Respondents not
Pharmaceuticals Ltd to insist upon contribution to the
Sy No 371; Corpus Fund and setaside the Show
Gundlamachanoor (V) Cause Notice.
Hathnoor(M),
Sangareddy District
5. | 19674/2020 | M/s Everest Organics
Ltd
Aroor (V), Sadasivpet
(M), Sangareddy Dist
6. | 19684/2020 | M/s Virupaksha
Organics Ltd, Unit II,
Phase-1, IDA
Pashamailaram
Sangareddy District
7. 119780/2020 | M/s. Sri Chaitanya
Chlorides Pvt Ltd, IDA
Pashamylaram
Sangareddy Dist

Batch 2 (1 No. of WP) filed by BDMA along with 6 other Drug and Drug

Intermediate Units (located in Patancheru - Bollaram IDA):

SL. WP No. Petitioners Prayer

No

1. |19514/2020 | (1) BDMA & 6 (). Hon’ble Court may be pleased to
petitioner industries | direct the Respondents not to take any
viz., punitive action against the Member
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SIL. WP No. Petitioners

No

Prayer

(2) M/s. Sri Krishna
Pharmaceuticals Ltd.,
Unit-1V, IDA Bollaram,
Jinnaram (M),
Sangareddy District.

(3) M/s. Virchow
Petro Chemicals Pvt
Ltd., Phase-I, IDA
Patancheru,
Sangareddy District.

(4) M/s. Hitesh
Chemicals & Drugs
Pvt Ltd., IE
Patancheruy,
Sangareddy District.

(5) M/s. Mahidara
Chemicals Pvt Ltd,,
Unit-I, Phase-I, IDA
Patancheruy,

Sangareddy District.

(6) M/s. Roopa
Industries Ltd., Phase-
IV, IDA Patancheru,
Sangareddy District.

(7) M/s. Prabhava
Organics Pvt. Ltd,
SVCIE, IDA Bollaram,
Jinnaram (M),
Sangareddy District.

Units of the petitioners, without
considering representations filed for
reviewing the guidelines for remittance
of the Corpus Fund, pending WP.

(ii). Declaring the action of R2 in
demanding contribution to the Corpus
Fund by the Members of 1st Petitioner &
other petitioners, brushing aside the
orders of the Hon’ble High Court in WP
No. 26484 of 2019 & batch, issuing Show
Cause Notice / making demands
threatening punitive action for the
alleged non-contribution as being
arbitrary, illegal and violatives of Article
14 and 19 (1) (g) of Constitution of India
and per contra to the Judgment of NGT,
Chennai in Application No. 69 to 72 of
2013 & batch and direct Respondents
not to insist upon contribution to the
Corpus Fund and issue such other writ
or order or direction as deemed fit and
proper in the circumstances of the case.

Batch 3 (4 Nos. of WPs) filed by 4 Drug and Drug Intermediate Units (located

outside Patancheru - Bollaram IDA):

SL WP No. Petitioners Prayer

No

1. | 19682/2020 |M/s Honour Lab (). Hon’ble Court may be pleased to
Limited direct the R2 (TSPCB) not to demand
Unit I, Sy.No.202 | contribution from the petitioner to the

Bonthapalli V),
Gummadidala(M)
Sangareddy Dist
Telangana

2. 119690/2020 | M/s Vivin Drugs &
Pharmaceuticels

Ltd, S.No 10 and

corpus fund and refrain from taking any
coercive action, pending disposal of the
WP.

(ii). Declaring the action of R2 in
demanding contribution to the Corpus
Fund by the unit, despite it is not in the
Patancheru - Bollaram IDAs area and

10D brushing aside the orders of High Court
Gaddapotharam (V) | dated  20.12.2019 in WP No.
Jinnaram(M) 24987/2019 & batch and demanding the
Sangareddy Dist contribution to the Corpus Fund
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SL. WP No. Petitioners Prayer

No

3. |20276/2020 | M/s Hetero Labs | pursuant to Notice dated 06.11.2019
Limited and threatening punitive action for the

Unit I, S No 10 |alleged non-contribution as being
Gaddapotharam (V) | arbitrary, illegal and violatives of Article
Jinnaram (M) | 14 and 19 (1) (g) of Constitution of India
Sangareddy Dist and per contra to the Judgment of NGT,
Chennai and also subversive of the
4. | 20385/2020 | M/s Hetero Labs | provisions of Water & Air Act and Rules

Limited framed thereunder and consequently
Unit IV, S No 599, | direct the Respondents not to insist
Temple Street | upon contribution to the Corpus Fund.
Bonthapalli(V)

Gummadidala (M)
Sangareddy Dist

Direction No. 12:

“All the existing units shall have their primary effluent treatment system inside the unit,
whether they are members of CETP or not and the same has to be scrupulously enforced by

the Regulatory Authority”.

Compliance:

It is respectfully submitted that as per the directions of the Hon’ble Supreme Court in
WP (C) No. 375 of 2012, the Board vide paper notification dated 24.03.2017 has
directed all the water pollution potential units in the State to establish primary effluent
treatment system. The WP (C) No. 375 of 2012 was renumbered as OA No. 593 of 2017
in Hon'ble NGT, New Delhi and is under adjudication before the Hon’ble NGT, New
Delhi. As per the directions of the Hon’ble NGT, the Board is filing monthly status
reports to CPCB through online portal from August 2018 onwards.

Direction No. 14:

"At present there is no necessity for any direction against any of the units to pay any

amount under ‘polluter pays’ principle except leaving it to the authority to invoke the
same in appropriate cases”.
Compliance:

It is to submit that as per the directions of the Hon’ble NGT, the Board is invoking the

“Polluter pays Principle” in cases warranted.

Direction No. 15:

“On the factual matrix of the case, there is no necessity for appointment of any permanent
authority by the Central Government by invoking powers under Section 3 of the

Environment (Protection) Act, 1986. However, it is open to the Central Government to
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appoint any such authority for supervising and implementing various directions given in
the judgment since the directions are already existing directions from various authorities

and are continuing process”.

Compliance: --

Direction No. 16:

“CSR of the units as governed under the Companies Act, 2013 are independent of various
directions contained in this judgment including setting up of a Super Speciality Hospital,

amounts to be contributed for restoration etc”.

Compliance: ---

Direction No. 17:

“There are no further directions required for functioning of Jeedimetla Effluent
Treatment Plant (JETL) and the same is discharged, except directing the Board to make
continuous monitoring of the function of JETL and ensure that the directions given by the

Hon’ble Supreme Court dated 10.11.1999 to JETL are scrupulously followed.”

Compliance:
The Board is monitoring inlet & outlet parameters on regular basis to verify the

compliance of the inlet and outlet standards of JETL.

Inlet of JETL: The monthly average analysis results of inlet of M/s. JETL, pertaining to
the parameters of effluents for the period from April 2020 to September 2020 are
meeting the standards prescribed by the Board, except Ammonical Nitrogen in the

month of September 2020 (71 mg/l as against CETP inlet standard of 50 mg/1).

Outlet of JETL: The monthly average analysis results of outlet of M/s. JETL, pertaining
to the parameters of effluents from April 2020 to September 2020 are meeting the
standards prescribed by the Board.

The monthly Analysis results of inlet and outlet of JETL from April 2020 to September

2020 are enclosed as Annexure-XVIIL.

The Board is taking all necessary measures for compliance of the directions issued

by the Hon’ble NGT, Chennai vide Judgment dated 24-10-2017.

L.
WMEMBER SECRETARY
Pollution Ce ara
>arvavaran Bhavan, A-3, L.E.,
\athnagar, Hyderabad~‘z 8.
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ANNEXURE 2

S.No.

Unit_Name

Line of activity

Connectivity
status

Remarks

RO, Sangareddy.

M/s. Aurobindo Pharmaceuticals Ltd., Unit— 1, Sy.
No. 388/89, Borapatla (V), Hatnoora (M),
Sangareddy District.

Pharmaceutical

Connected

M/s Aurobindo Pharma Ltd., Unit V, Plot No. 79-
91, Phase-11, IDA, Pashamylaram, Patancheru M),
Sagngareddy District.

Pharmaceutical

Connected

Aurobindo Pharma Ltd., Unit - VI-A&B, Sy. No.
329/39 & 329/47,

Chitkul, Patancheru (M), Sangareddy District.

Pharmaceutical

Connected

M/s. Aurobindo Pharmaceuticals Ltd., Unit - IX,
Sy. No. 371, Gundlamachanoor (V), Hatnoora (M),

Sangareddy Dictrint

Pharmaceutical

Connected

M/s. Mylan Laboratories Ltd (Formerly M/s. Matrix
Laboratories Ltd), Unit - 7, Plot No. 13, 14,99 &
100, Phase-I1, IDA, Pashamailaram, Patancheru
(M), Sangareddy District.

Pharmaceutical

Connected

M/s. Piramal Enterprises Ltd (Formerly M/s.
Piramal Healthcare Ltd, Unit — I, I1 & 111), Sy. No.
71,77,78,79A to 80A,81A & 82A, Digwal (V),
Zaheerabad (M), Sangareddy District.

Pharmaceutical

Connected

M/s. Everest Organics Ltd., Aroor (V), Sadasivpet
(M), Sangareddy District.

Pharmaceutical

Connected

M/s. Biocon Ltd., Plot No. 213 — 215, Phase — 11,
IDA, Pashamailaram (V), Patancheru (M),
Sangareddy District.

Pharmaceutical

Connected

M/s. Sri Chaitanya Chlorides Pvt. Ltd., Plot No.
31,32,39 and 40, Phase - II, Pashamailaram,
Sangareddy District.

Pharmaceutical

Connected

M/s. MSN Pharma Chem Pvt. Ltd (Formerly M/s.
Monarch Laboratories Ltd), Plot No. 212, Phase
—II, IDA, Pashamailaram (V), Patancheru (M),
Sangareddy District.

Pharmaceutical

Connected

M/s. Ogene Systems India Pvt Ltd., (Formerly
Monarch Laboratories Ltd), Plot No. 212, Phase —
11, IDA, Pashamailaram, Patancheru M),
Sangareddy District

Pharmaceutical

Connected

M/s. Arch Pharma Labs Ltd., (formerly M/s.
Merven Drug Products Ltd.),Sy. No. 323,

Gundlamachanoor (V), Hatnoora (M), Sangareddy
District.

Pharmaceutical

Connected

M/s. MSN Laboratories Ltd, Sy. No. 317 & 323,
Rudraram (V), Patancheru (M), Sangareddy
District.

Pharmaceutical

Connected

M/s. Suven Life Sciences Ltd., Plot No. 262, 263,
270 & 271, IDA, Phase-II, Pashamailaram V),
Patancheru (M), Sangareddy District.

Pharmaceutical

Connected

15

M/s.Hitesh Chemicals & Drugs Pvt. Ltd., D-7 & 8,
Industrial Estate, Patancheru (M), Sangareddy
District.

Pharmaceutical

Connected

M/s.Roopa Industries Ltd., A3, A4, Phase -1V,
IDA, Patancheru (M), Sangareddy District.

Pharmaceutical

Connected

M/s. Inventa Chemicals Ltd., Unit — 111,
(Formely M/s. Deccan Drugs Ltd.,), Sy. No. 221,
Pati (V), Patancheru(M), Sangareddy District.

Pharmaceutical

Connected

M/s. MSN Laboratories Ltd, Unit-I1, (formerly M/s.
Venkatarama Chemicals Ltd), Sy. No. 36/A,
Kardanoor (V), Patancheru (M), Sangareddy
District.

Pharmaceutical

Connected

M/s. Covalent Laboratories Ltd., (Formerly SV's
Remedies Ltd, formerly Randy Laboratories
Limited, Sy. No. 374/A, Gundlamachnoor (V),
Hathnoora (M), Sangareddy District.

Pharmaceutical

Connected

20

M/s. Honour Lab Pvt. Ltd, Unit-V, (Formerly M/s.
Cirex Pharmaceutical Ltd), Sy. No. 371,
Gundlamachanoor (V), Hatnoor (M), Sangareddy
District.

Pharmaceutical

Connected
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M/s. Arene Life Sciences Ltd., Sy. No. 49 & 210,
Phase — 1, IDA, Pashamailaram, Patancheru (M),
Sangareddy District.

Pharmaceutical

Connected

M/s. Synthokem Labs Pvt. Ltd.,

Unit—11,

(Formerly M/s. Pfimex Organics Ltd.), Plot No.222-
224 & 235-237, Phase-II, IDA, Pashamailaram,
Patancheru (M), Sangareddy District.

Pharmaceutical

Connected

M/s. Virchow Petrochemical Pvt.Ltd., Plot No,
17A, IDA, Patancheru, Sangareddy District.

Pharmaceutical

Connected

M/s. Chromo Laboratories India Pvt. Ltd.,
(Formerly M/s. Anjani Chem), Plot No. 43, Phase —
II, IDA, Pashamailaram, Patancheru M),
Sangareddy District.

Pharmaceutical

Connected

Smijlax Laboraories Ltd, Patancheru (M),
Sangareddy District,

Pharmaceutical

Closed - Sick.

Sick

26

M/s. SS Organics Ltd., Sy. No. 252/1, Aroor (V),
Sadasivpet (M), Sangareddy Dist.

Pharmaceutical

Connected

27

Anu's Laboratories Ltd, Unit-1I (Formerly Nitya
Laboratories Ltd.,) IDA, Pashamylaram, Patancheru
(M), Sangareddy District.

Pharmaceutical

Closed - Sick.

Sick

28

Avon Organics Ltd, Sy. No. 18, Yawapur (V),
Sadasivapet (M), Sangareddy District.

Pharmaceutical

Closed - Sick.

Sick

29

M/s. Nectar Crop Sciences Ltd (formerly M/s.
Hyderabad Chemicals Products Ltd), Plot No. 60 &
61, IDA, Pashamailaram (V), Patancheru (M),
Sangareddy District.

Pesticides

Conneted.

Deccan Leathers Ltd, Plot No. 25, Phase-1, IDA,
Patancheru (M), Sangareddy District.

Tannery

Sick

Sick

31

Neuland Laboratories Ltd, Unit-11, Plot No. 92-94.
257-259, IDA Phase-11, Pashamylaram (V&M),
Sangareddy District.

Pharmaceutical

Connected

32

Virupaksha Organics Pvt. Ltd Plot No. 32 & 33,

Phase-I, IDA, Pashamylaram (V&M), Sangareddy
District.

Pharmaceutical

Connected

33

Patancheru Enviro Tech Ltd, Plot No. 23,24,25
PhaselV, IDA, Patancheru, Sangareddy District

CETPs

Connected

34

Gensynth Laboratories Pvt. Ltd, Pashamylaram,
Sangareddy District.

Pharmaceutical

Connected.

35

RR Laboratories Pvt. Ltd, Plot No. 206, Phase-II,
IDA, Pashamylaram, Patancheru (M), Sangareddy
District.

Intermediates

Connected.

AVR Organics Pvt. Ltd, Yewapur (V), Sadasivapet
(M), Sangareddy District.

Intermediates

Connected.

37

Micro Molecules Pvt. Ltd, Plot No. 4,5,14&15,
Phase-I1, IDA, Pashamylaram, Patancheru M),
Sangareddy District.

Intermediates

Connected.

Satyadeva Pharmaceuticals Pvt. Ltd, Unit-11,
Plot No. 21-26, Phase-II, IDA, Pashamylaram,
Patancheru (M), Sangareddy District.

Intermediates

Connected.

RO, R.C.Puram.

39

M/s. Mylan Laboratories Ltd., Unit — Il (Formerly
M/s. Astrix Laboratories Ltd.,), Sy.No.10 & 42,
Gaddapotharam (V), Jinnaram (M), Sangareddy
District - 502 319.

Pharmaceutical

Connected

40

M/s. Mylan Laboratories Ltd., Unit-I, (Formerly
M/s. Matrix Laboratories Ltd., Unit— I / Formerly
M/s. Vorin Laboratories Ltd.,) Sy.No. 10, IDA,

Gaddapotharam, Jinnaram (M), Sangareddy District
-502 319.

Pharmaceutical

Connected

41

M/s. Dr. Reddy Laboratories Ltd., Unit — I, Plot No.
137,138, 145 & 146 SVCIE, Bollaram (V),
Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

42

M/s. Dr. Reddy Laboratories Ltd., Unit — [I, Plot
Nos.1,75 A & B, 110, 111 & 112, SVCIE,

Bollaram (V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected
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M/s. Dr. Reddys Laboratories Ltd., Chemical Tech
Operations, Unit — 11, Plot Nos. 1 16,126 C &
Sy.No. 157, S.V. Co-Operative Industrial Estate,
IDA, Bollaram, Jinnaram (M), Sangareddy Distric
502 325. :

Pharmaceutical

Connected

44

M/s. Sri Krishna Pharmaceuticals Ltd, Unit-1V
(Formerly M/s. Sri Krishna Drugs Ltd, Unit- 11 &
M/s. Arandy Laboratories Ltd), Sy.No. 296/7/10,
IDA Bollaram, Jinnaram (M), Sangareddy District
502 325.

Pharmaceutical

Connected

45

M/s. Hygro Chemicals Pharmtek Pvt Ltd.,
(Formerly known as M/s. Hygro Chemicals Pvt
Ltd.,), Plot No. 174, Progressive Industrial Society,
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

46

M/s. Gennex Pharmaceuticals Ltd., (Formerly M/s.
Prudential Pharmaceuticals Ltd), Sy.No.133, IDA,
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

47

M/s. Prabhava Organics (P) Ltd., Plot No. 103/B,
Sri Venkateswara Co-op. Indl. Estate, Bollaram,
Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

48

M/s. Glochem Industries Ltd., Sy.No. 174 to 176,

IDA Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

49

M/s. Rampex Labs Pvt Ltd., Sy.No. 172, Plot No.
151, S.V. Co-op. Industrial Estate, (V) Road, IDA,
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

50

M/s. Sreekara Organics, Sy.No. 159/A, SVCIE,
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

51

M/s. Sheetal Chemicals Pvt Ltd., Bollaram (v),
Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

52

M/s. Aktinos Pharma Pvt Ltd., (Formerly M/s.
Vaishnavi Labs Ltd.,) Plot No. 154/A/6, Sy.No. 172
A, S. V. CO-Op. Industrial Estate, IDA, Bollaram
(V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

53

M/s. Hexagon Drug Laboratories Pvt Ltd., Plot No.
103/D, SVCIE, IDA, Bollaram, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

54

M/s. Pragathi Organics Ltd., Bollaram Village,
Jinnaram Mandal, Sangareddy District.

Pharmaceutical

Sick

Sick

55

M/s. Sridhanada Laboratories, (Formerly M/s. .
Hydex Chemicals Pvt Ltd.,) Sy.No. 296/7/3, IDA
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

56

M/s. Vindhya Organics (Formerly M/s. Parsin
Chemicals Ltd), Plot.No.3, 4 & 5, Anrich Industrial
Estate, IDA Bollaram, Jinnaram (M), Sangareddy
District - 502 325.

Pharmaceutical

Connected

57

M/s. Vijayasri Organics, Plot No. 164/A3, Sy.No.
172/A, S.V. Cooperative Industrial Estate, IDA,
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

58

M/s. Fermi Chemicals Pvt Ltd., (Formerly M/s.

Narmada Chemicals Ltd.,), Sy.No. 103/E/1, SVCIE,

Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

59

M/s. Balaji Amines, Bollaram (V), Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

60

M/s. Enpiar Pharma Pvt Ltd., (Formerly M/s.
Vishnu Biotech Pvt Ltd.,) Sy.No. 296/7/3 & 1/5,
IDA Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

61

M/s. Aurobindo Pharmaceuticals Ltd., Unit— 11,
Plot No. 103/A, 104/A, SVCIE, IDA Bollaram,
Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

M/s. Sai Life Sciences Ltd., (Formerly M/s. Sai
Advantium Pharma Ltd), Sy.No. 296/7/3, IDA
Bollaram, Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected
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63

M/s. Harika Drugs Pvt., Ltd., Sy.No. 165,
Gummadidala (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

64

M/s. Shri Narahari Chemicals (P) Ltd., Sy.No.

315/2, Kallakal (V), Toopran (M), Medak District.
—502 334

Pharmaceutical

Connected

65

M/s. Clininvent Research Pvt. Ltd., (Formerly
M/s.Teckbond Laboratories Pvt Ltd.,), Sy. No. 168,
170/A, 170/AA, 173/1 & 173/1AA, Anantharam
(V), Gummadidala (M), Sangareddy District.

Pharmaceutical

Connected

66

M/s. Srivathsa Enterprises, (Srivathsa Life sciences
Pvt Ltd.,) Sy.No.172, Anantharam (V),
Gummadidala (M), Sangareddy District - 502 313.

Pharmaceutical

Connected

67

M/s. MSN Life Sciences Pvt Ltd., Unit-1 (Formerly
M/s. Vijeta Life Sciences Pvt Ltd.), Sy.No. 21/A &

21 AA, Mambapur (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

68

M/s. Apex Drugs & Intermediates Ltd., Unit — I,
Sy.No. 14, Gaddapotharam (V), Jinnaram (M),
Sangareddy District.

Pharmaceutical

Sick

Sick

69

M/s. Divis Pharmaceuticals Pvt Ltd., Sy.No. 10,
IDA, Gaddapotharam (V), Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

70

M/s. Erythro Pharmaceuticals Pvt Ltd., ~ Sy.No.

13, Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

71

M/s Vivin Drugs & Pharmaceuticals Ltd.,
(Formerly M/s Eytan Labs Ltd., (Formerly Matrix
Laboratories Ltd U — VI & M/s Biotech Pharma
Ltd.,), Sy.No.10 /A, Gaddapotharam (V), Jinnaram
(M), Sangareddy District.

Pharmaceutical

Connected

72

M/s. Lee Pharma Pvt Ltd., Sy.No.10/G-1,

Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

73

M/s. Saraca Laboratories Pvt Ltd., Gaddapotharam
(V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

74

M/s. Aurobindo Pharma Ltd., Unit-VIII, Sy.No. 10
& 13, Gaddapotharam (V), Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

75

M/s. Hetero Labs Ltd., (Unit-1), Sy.No. 10, IDA
Khazipally, Gaddapotharam (V), Jinnaram (M),
Sangareddy District - 502 313.

Pharmaceutical

Connected

76

M/s. Nosch Labs Pvt Ltd., (Formerly M/s. Sterilling
Biochem Pvt. Ltd.,), Sy.No. 14, Gaddapotharam
(V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

71

M/s. Metrochem API Pvt Ltd., (Formerly M/s
Sigachi Laboratories Ltd., ) Sy. No. 42, Ali Nagar,
Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

78

M/s. Rakshit Drugs Pvt Ltd., Sy.No.10/B,
Gaddapotharam, Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

79

M/s. Neuland Laboratories Ltd., Unit - I11,
(Formerly M/s. Arch Pharma Labs Ltd., (Formerly
M/s. Sibra Pharmaceuticals Ltd.), Plot No. 3-72,
Sy.No.10, IDA, Gaddapotharam, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

80

M/s. Virchow Chemicals Pvt Ltd., Sy.No. 10,
Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

81

M/s. Virupaksha Organics Pvt Ltd., (Formerly M/s.
DRK Chemicals Pvt Ltd.), Sy.No.10,
Gaddapotharam (V), Jinnaram (M), Sangareddy

District - 502 319.

Pharmaceutical

Connected




M/s. KRS Pharmaceuticals Pvt. Ltd., (M/s. Vinay
Chem), Sy.No.10/A, Gaddapotharam, Jinnaram
(M), Sangareddy District.

Pharmaceutical

Connected

83

M/s. Maithri Laboratories, Sy.No.14, IDA,

Gaddapotharam, Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

84

M/s. Lucent Drugs Private Limited, (Formerly M/s.
Yag Mag Labs Pvt Ltd., Sy.No.10, Gaddapotharam
(V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

85

M/s. Benova Labs Pvt Ltd., (Formerly M/s. Pilot
Organics), Sy.No. 10, Gaddapotharam (V),
Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

86

M/s. Meka Laboratories, Sy.No.10/C,

Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

87

M/s Aurore Life Sciences Pvt Ltd., (Formerly M/s
Eshwar Pharmaceuticals Pvt. Ltd., / M/s. Konar
Organics Ltd) Sy.No.180/2, Khazipally (V),
Jinnaram (M), Sangareddy District

Pharmaceutical

connected

88

M/s. Kekule Pharma Ltd., Sy.No. 180/1 to 15,
Khazipally (V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

89

M/s. SMS Pharmaceuticals Limited, Unit-I,
Khazipally (V), Jinnaram (M), Sangareddy District.

Pharmaceutical

Connected

90

M/s. Shri Ram Chlorochem Ltd., Sy.Nos. 180/1 to
15, Industrial Area, Khazipally (V), Jinnaram M),
Sangareddy District. District 502 319.

Pharmaceutical

Connected

91

M/s. KRR Drugs & Chemicals (P) Ltd., (Formerly
M/s. KRR Drugs & Intermediates Pvt Ltd),
(Formerly M/s. Medeva Laboratories Pvt Ltd),
Sy.No.180/1 to 15, IDA, Khazipally, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

92

M/s. Hetero Drugs Ltd, Unit-1V, Sy.No.599(P), 629
(P), 630 (P) & 631, IDA Bonthapally (V),
Gummadidala (M), Sangareddy District.

Pharmaceutical

Connected

93

M/s. Symed Labs Limited., Unit-I, Sy. No. 353,

Domadugu (V), Jinnaram M), Sangareddy District -
502 313.

Pharmaceutical

Connected

94

M/s. Rakshit Drugs Pvt Ltd., Unit — I, (Formerly
M/s.Saanvi Laboratories Pvt Ltd., (Formerly
M/s.Twin Star Laboratories Ltd), Sy.No. 496,
Temple Street, Bonthapally Village, Jinnaram
Mandal, Sangareddy District,

Pharmaceutical

Connected

95

M/s. Hetero Drugs Ltd, Unit — I, Sy.No.213,215 &

253, Bonthapally (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

96

M/s. Neuland Laboratories Ltd., Unit - I, Plot.No.
347, 474 & 490/2, Veerabhadraswamy Temple
Road, Bonthapally (V), Jinnaram (M), Sangareddy
District - 502 319.

Pharmaceutical

Connected

97

M/s. Granules India Ltd., Unit-1, (Paracetamol
Division), Sy.No. 533, 535, 536, Temple Road,

Bonthapally (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

98

M/s. Denisco Chemicals Pvt. Ltd., (Formerly M/s.
Vaya Jayanthi Drugs (P) Ltd.,) Sy.No. 625, Temple
Street, Bonthapally (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

99

M/s.Metrochem API Pvt Ltd., (Formerly M/s
Sigachi Laboratories Ltd.,) Sy.No.530 & 534,

Bonthapally (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

100

M/s. Virchow Drugs, Sy.No.639, Temple Road,
Bonthapally (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

101

M/s. Sri Gayathri Drugs Pvt Ltd., Sy.No.497,
Bonthapalli (V), Gummadidala (M), Sangareddy
District.

Pharmaceutical

Connected

102

M/s. Maithri Drugs Pvt Ltd., (Formerly M/s. Bajaj
Organics Pvt Ltd., /M/s. Bell Remedies), Sy.No.
222 to 225, IDA Bonthapally, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected
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103

M/s. Granules India Ltd., (Formerly M/s. Auctus
Pharma Ltd., & M/s. Neo Medichem Pvt Ltd.,), API
Unit-11I, Sy.No. 216, Bonthapally (V), Jinnaram
(M), Sangareddy District.

Pharmaceutical

Connected

104

M/s. RMS Research Labs, Bonthapally (V),
Jinnaram (M), Sangareddy District.

Pharmaceutical

Sick Sick

105

M/s. Honour Labs Ltd., (Formerly M/s. Vinar
Organics Pvt Ltd), Unit-I, Sy.No. 202,
Bonthapally, Jinnaram (M), Sangareddy District -
502 313.

Pharmaceutical

Connected

106

M/s. Clariant India Limited, (Formerly M/s.
Vivimed Labs Ltd., Unit-1I, Sy.No. 202, 207A,
207AA, 207E, 208A, 208AA, 208E, 208EE,
Notified Industrial Area, Bonthapally (V), Jinnaram
(M), Sangareddy District.

Pharmaceutical

Connected

107

M/s. Sudershan Drugs & Intermediates Ltd.,
Kanukunta (V), Gummadidala (M), Sangareddy
District.

Pharmaceutical

Connected

108

M/s.Amara Labs (Formerly M/s Phanicare
Pharmaceuticals), IDA Bollaram, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

109

M/s. Total Drugs & Intermediates Pvt Ltd.,
(Formerly M/s. Neulife Laboratories Ltd.,) Sy.No.

10, Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

110

M/s. Pavan Drugs & Chemicals Pvt Ltd., Sy.No.

216, Bonthapally (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Connected

11

M/s. South Whale Chemicals, Sy.No. 10, Plot No.
A-1, IDA, Gaddapotharam, Jinnaram (M),
Sangareddy District - 502 319.

Pharmaceutical

Connected

112

M/s.Medchem Labs., (Formerly M/s. Zyden Gentec
Ltd, & (Formerly M/s. Sree Venkateswara
Medichem Labs Pvt Ltd), Plot No. 8-71/1,
Sy.No.168, IDA Bollaram, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Connected

113

M/s. Kalvik Laboratories Ltd., (M/s. Arka

Laboratories), 15-52, IDA, Bollaram, Jinnaram (M),
Sangareddy District.

Pharmaceutical

Sick Sick

114

M/s. SMS Pharmaceuticals Ltd., Unit—V,
(Formerly M/s. Plant Organics Ltd.,), Sy.No.
296/7/4, IDA Bollaram, Jinnaram (M), Sangareddy
District.

Pharmaceutical

Sick Sick

115

M/s. Selma Laboratories Pvt Ltd., (Formerly M/s.
Jupiter Bio Sciences Ltd.,) Sy.No.10,

Gaddapotharam (V), Jinnaram (M), Sangareddy
District.

Pharmaceutical

Sick Sick

116

M/s. PSN Medicare Pvt Ltd., (Formerly M/s
Vasishta Organics Pvt. Limited.) Sy. No. 296/7/11,
IDA, Bollaram, Jinnaram Mandal, Sangareddy
District

Pharmaceutical

Connected

117

M/s Arch Pharma (Formerly M/s Watsol Organics
Ltd.,) Mittapally Village, Siddipet Mandal,
Siddipet District

Pharmaceutical

Connected

Merged industry

M/s. TPS Laboratories Pvt Ltd., Sy.No. 10,
Gaddapotharam (V), Jinnaram (M), Sangareddy

District.

Merged with M/s Virupaksha Organics
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==ww_ TELANGANA STATE P6LLUTION CONTROL BOARD

Tolangana State

$== Paryavarana Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500018
oy '

s Phone: 040 — 23887500
Lr. No. 6/NGT-Chennai/TSPCB/Legal/2013- 25/‘\-‘\ Date: 26-08-2020

To

The Director,
Indian Institute of Technology,
Hyderabad.

Sir,

Sub: TSPCB - Legal -- Hon’ble National Green Tribunal, Southern Zone, Chennai —
Application Nos. 69 to 72 of 2013 & Batch -- Patancheru Pollution Matter —
Judgment dated 24.10.2017 —Request to take up the study for estimation of the
cost for restoration and remediation of the five lakes- Reg.

Ref: 1. Hon'ble NGT, Chennai Judgment dated 24.10.2017.

- . 2. Meeting convened by the Chief Secretary, Govt. of Telangana on 01.12.2017.
%( ; &_\r' & 3. Meeting convened by the Chairman, TSPCB & Chief Advisor, Govt., of
?ﬁﬁ-;ig'!‘ri"\ Cile Telangana on 27.02.2018.

- ) s‘\; ' }:

L™ \@?}?%3 4. Meeting convened by the Hon'ble Minister for IT E&C, MARUD, Industries &
(\997 aentt Commerce, Mines & Geology, Public Enterprises and NRI Affairs on 03.03.2018.
A 5. Meeting convened by the Member Secretary on 07.07.2020.

Attention is invited to the subject and references cited.

The Hon’ble NGT, Chennai issued certain directions to the State Government vide Judgment
dated 24.10.2017 in the Patancheru Pollution Batch Cases. As per the directions of the Hon'ble
NGT, the restoration / remediation of 5 polluted lakes in the area namely Khazipally,
Gandigudem, Asanikunta, Kistareddypet and Isnapur Tank in Sangareddy District has to be
takenup. During the review meeting by the Chief Secretary, Government of Telangana, it was
decided that STPs shall be constructed on the upstream of the lakes before taking up
restoration/ remediation of the lakes. The HMWS&SB has submitted the proposals for
construction of STPs.

The Member Secretary has reviewed the proposals for construction of STPs. During the
meeting, status of restoration / remediation of 5 lakes in the area namely Khazipally,
Gandigudem, Asanikunta, Kistareddypet and Isnapur Tank was also reviewed and it was
decided that a study shall be awarded to IIT , Hyderabad for estimation of cost towards
remediation / restoration of Lakes based on the available data/information with regard to data/
analysis of the water & soil.

The available base line data with respect to the above five lakes will be shared by the TSPCB.

In view of the above, it is requested take-up the study on estimation of cost towards
remediation / restoration of 5 lakes in the area namely Khazipally, Gandigudem, Asanikunta,

Kistareddypet and Isnapur Tank, duly touching upon the basic poinyraised in the Judgment of
Hon’ble NGT.

Yours faithfully,
Sd/-
MEMBER SECRETARY
Copy to the JCEE, ZO, RC Puram for information. He is directed to follow-up with IIT,
Hyderabad and ensure that the report is furnished at the earliest.

Copy to the EE, RO, RC Puram/ EE, RO, Sangareddy for information.
// T.C.F.B.O //

-

CHIEF ENVIRONMENTAL ENGINEER
(§§PCB, HEAD OFFICE, HYDERABAD.
f .
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ANNEXU

TELANGANA STATE POLLUTION CONTROL BOARD
Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
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Analysis Report

Reg. No.SR/05/TSPCB/HO/RO 0/LAB/2020/9660-9662

Collected on: 29/09/2020

Test method: Standard Methods of APHA, 23™ Edition

Issue date: 09/10/2020

Source: Kistareddypet Lake

—~

Sample code

Sample details / collection point

Collected by: TSPCB along with NGT Committee

Received on: 30/09/2020

Quantity of the sample: 1 Ltr. sample each
Page No: 1 of 2

Members of O.A.No.69-72

9660 - Water sample collected from Kistareddypet lake — East side - 100 meters away from the inlet
9661 - Water sample collected from Kistareddypet lake — East side - 200 meters away from the inlet
9662 - Water sample collected from Kistareddypet lake — East side - 300 meters away from the inlet
: Results
Parameters Unit 9660 9661 9662
pH ; - 7.02 727 7.35
Electrical conductivity uS/cm 1796 1817 1859
Dissolved oxygen mg/L 5.6 6.2 6.9
Chemical Oxygen Demand mg/L 135 100 95
BOD 3 at 27°C mg/L 20 17 16
Total Suspended Solids mg/L - 14 18 12
Total Dissolved Solids mg/L 1172 1188 1214
Phosphorus as P mg/L 0.22 0.08 0.07
Potassium as K mg/L 21 21 22
Total Nitrogen mg/L 9.9 13.6 20.4
Ammonical Nitrogen mg/L BDL 2.24 6.72
Boron mg/L BDL BDL BDL
Heavy Metals .
Copper mg/L BDL BDL BDL
Nickel mg/L BDL BDL BDL
Zinc mg/L BDL BDL BDL
Cadmium mg/L BDL BDL BDL
Lead mg/L BDL BDL BDL
Total Chromium mg/L BDL BDL BDL
CPCB water quality criteria class D D D
Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5-8.5 6.5-8.5 6.0-9.0 6.5-8.5 6.0-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 20r<2 3or<3 3or<3 - -
Free Ammonia - - - 12 0r<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after disinfection

B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

(Dr. M. S¥Satyanarayatia Rao

Joint Chief Environmental Scientist (FAC)
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e TELANGANA STATE POLLUTION CONTROL BOARD

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Ph: 040-23887500

CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/9660-9662 Collected by: TSPCB along with NGT Committee

Members of O.A.No.69-72
Received on: 30/09/2020
Quantity of the sample: 1 Ltr. sample each
Page No: 2 of 2

Collected on: 29/09/2020
Test method: Standard Methods of APHA, 23" Edition
Issue date: 09/10/2020

Source: Kistareddypet Lake

Sample code Sample details / collectionspoint

9660 - Water sample collected from Kistareddypet lake — East 51de 100 meters away from the inlet
9661 - Water sample collected from Kistareddypet lake — East side - 200 meters away from the inlet
9662 - Water sample collected from Kistareddypet lake — East side - 300 meters away from the inlet
Results
Parameters Unit
9660 9661 9662
Free Ammonia mg/L BDL 0.06 0.02
SAR - 4.64 4.02 6.26
Total coliform MPN/100ml 920 1600 920
Fecal coliform MPN/100ml 280 220 170
CPCB water quality criteria class D D D
Note: Results related to.sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5-8.5 6.5—8.5 6.0-9.0 6.5-8.5 6.0-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 2t 27°C 20r<2 3o0r<3 3or<3 - -
Free Ammonia - - - 1.2 0or<1.2 -
SAR - - - - Max 26
Boron . . - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after dlsmfectlon

B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal

Below E : Not meeting A, B, C, D, E criteria

. qf/
(Dr. ML.\S. Satyanar anaRé)

Joint Chief Environmental Scientist (FAC)

--- End of Report ---
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emmnasste  Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
m Ph: 040-23887500
Wy
CENTRAL LABORATORY
Analysis Report
Reg.‘No.SR/OS/TSPCB/HO/RO0/LAB/2020/9663—9665 Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-7
Collected on: 29/09/2020 Received on: 30/09/2020 :
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1 Ltr. sample each
Issue date: 09/10/2020 Page No: 1 of2

Source: Kistareddypet Lake

Sample code

Sample details / collection point

9663 - Water sample collected from Kistareddypet lake — midstream of the lake
9664 - Water sample collected fromi Kistareddypet lake — Southside between the inlet pipes 1,2 &3
9665 - Water sample collected from Kistareddypet lake — Southside between the inlet pipes 4,5,6,7,8 &9
. Results
Parameters _ Unit 9663 0664 9665
pH : - 7.48 7.56 7.68
Electrical conductivity -~ uS/cm 1863 1885 1892
Dissolved oxygen mg/L 5.4 6.1 - 6.5
Chemical Oxygen Demand mg/L 101 115 70
BOD 3 at 27°C mg/L 17 19 11
Total Suspended Solids mg/L 10 14 12
Total Dissolved Solids mg/L _ 1212 1232 1231
Phosphorus as P mg/L 0.01 0.01 0.05
Potassium as K mg/L 21 22 21
Total Nitrogen mg/L 11.4 15.1 14.5
Arimonical Nitrogen mg/L 1.12 2.80 2.80
Boron mg/L BDL BDL BDL
Heavy Metals
Copper mg/L BDL ; BDL BDL
Nickel mg/L BDL BDL BDL
Zinc mg/L BDL BDL . BDL
Cadmium mg/L BDL BDL BDL
Lead mg/L BDL BDL BDL
Total Chromium mg/L BDL BDL 0.269
CPCB water quality criteria class ' D D D
Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5-85 6.5-28.5 6.0-9.0 6.5-8.5 6.0—-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 2or<2 3or<3 3or<3 - -
Free Ammonia - : - - ' 1.2 0r<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries '

E-Trrigation, Industrial Cooling, Controlled Waste disposal

Below E : Not meeting A, B, C, D, E criteria 4
. v
‘ (Dr. M. SYSatyanaraysna Rao

Joint Chief Environmental Scientist (FAC)
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CENTRAL LABORATORY
Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/9663-9665

Collected on: 29/09/2020

Test method: Standard Methods of APHA, 23™ Edition

Issue date: 09/10/2020

Source: Kistareddypet Lake

Sample code

Sample details / collection point

Collected by: TSPCB along with NGT Committee
" Members of O.A.No0.69-72

Received on: 30/09/2020
Quantity of the sample: 1 Ltr. sample each

Page No: 2 of 2

Water sample collected from Kistareddypet lake — midstream of the lake

9663 -

9664 -~ Water sample collected from Kistareddypet lake — Southside between the inlet pipes 1,2 &3

9665 - Water sample collected from Kistareddypet lake — Southside between the inlet pipes 4,5,6,7,8 &9

Results
Parameters Unit
9663 9664 9665
Free Ammonia mg/L 0.02 0.05 0.07
SAR ) 4.78 5.73 6.41
Total coliform MPN/100ml 540 540 >1600
Fecal coliform MPN/100ml 130 170 540
CPCB water quality criteria class D D D
Note: Results related to sample as received
CPCB Water Quality Criteria
Parameters A B C D E

pH 6.5-8.5 6.5-8.5 6.0-9.0 - 6.5-8.5 6.0-8.5
“Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 20r<2 3or<3 3o0r<3 - -
Free Ammonia - - - 1.20r<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised) '
C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

Joint Chief Environmental Scientist (FAC)

--- End of Report ---
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S TELANGANA STATE POLLUTION CONTROL BOARD
% Paryavaran Bhavan, A-3, Industrial Bstate, Sanathnagar, Hyderabad — 500 018
 NAREN Ph: 040-23887500
N
CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/9666-9671 Submitted by: TSPCB along with NGT Committee
Members of O.A.N0.69-72

Received on: 30/09/2020
Test method: USEPA, SW846 & APHA 23™ Edition Quantity of the sample: 100g. Sample
Issue date: 29/10/2020 Page No.: 1 of 1 %,

Source: Kistareddypet Lake — Soil Samples

Sample code : Sample details / collection point
9666 - Kistareddypet lake — East side — 100 mirs away from the inlet of the lake (Composite sample)
9667 - Kistareddypet lake — East side — 200 mitrs away from the inlet of the lake (Composite sample)
9668 - - Kistareddypet lake — East side — 300 mtrs away from the inlet of the lake (Composite sample)
9669 - Kistareddypet-lake — Midstream of the lake '
9670 - Kistareddypet lake — Southside between the inlet pipes 1, 2 and 3
9671 - Kistareddypet lake — Southside — between the inlet pipes 4, 5, 6, 7, 8 and 9
Results
Farameter (s) Units 9666 9667 9668 9669 9670 9671
pH - 7.14 6.75 7.39 6.9 6.86 7.22
Electrical conductivity | pS/cm 545 824 1034 1891 1190 812
Copper as Cu mg/kg 58.8 24.3 13.9 32.7 BDL 10.6
Zinc as Zn mg/kg 513 156.5 86.9 229.5 11.5 53.4
Lead as Pb mg/kg 38.4 38.4 27.7 58.9 BDL 19.1
Cadmium as Cd mg/kg BDL BDL BDL BDL BDL BDL
Chromium as Cr mg/kg 518.0 234.5 108.1 164.8 1.15 BDL
. Nickel as Ni mg/kg 32.0 28.1 19.4 40.0 1.45 14.5

Note: Results related to sample as received.
BDL: Below Detectable limit
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Paryavaran Bhavan, A-3

TELANGANA STATE POLLUTION CONTROL BOARD

, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Ph: 040-23887500

CENTRAL LABORATORY

Toxicity Characteristic L.eaching Procedure (TCLP) - Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/9666 ‘

Collected on: 29/09/2020

Test method: USEPA, SW846 & APHA 23" Edition

Issue date: 07/11/2020

Source: Kistareddypet

Sample code

9666

Lake

Collected by: TSPCB along with NGT Committee
' Members of O.ANo.69-72

Received on: 30/09/2020

Quantity of the sample: 500g.

Page No.: 1 of 1 '

Sample details / collection point

- Kistareddypet lake — East side — 100 mtrs away from the inlet of the lake (Composite sample)

. Result Standards as per CRIT and TCLP
Parameter (s) Standards as per Schedule — II of HWIM
9666 Rules 2016

Colour Brown -

State + Solid -

TCLP- Copper mg/l BDL 25

TCLP -Zinc mg/1 0.4455 250

’TCLP -Cadmium mg/l BDL 1.0

TCLP -Nickel mg/! BDL 20

TCLP -Lead mg/! BDL 5.0

TCLP — Chromium mg/l 0.4054 5.0

Note: Results related to sample as received.
BDL — Below Detectable Limit

’

| [ %
Joint Chief @!nvironngtal Scientist (FAC)
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TELANGANA STATE POLLUTION CONTROL BOARD

ECS )
. alenganaStats Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
‘m-’ Ph: 040-23887500
N
: CENTRAL LABORATORY
GC-MS-Analysis Report
Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/9660-9665 Collected by: S. Srinivas, AES, Central Lab.
Collected on: 29/09/2020 - Received on: 30/09/2020
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1Ltr. Sample each
Issue date: 12/10/2020 Page No.: 1 of 1
& \

Source : Kistareddypet Lake Samples.

Sample code
9660

9661
9662
9663
9664

9665

Sample Code: 9660

Sample details / collection point : :
- Kistareddypet Lake — East side — 100 metres away from the Inlet of the lake.
- Kistareddypet Lake- East side-200 metres away from the Inlet of the lake.
- Kistareddypet Lake-East s;ide-300 metres away from the Inlet of the lake.
- Kistareddypet Lake-Midstream of the lake.
- Kistareddypet Lake- South side-between the Inlet Pipes 1,2 and 3. .

- Kistareddypet Lake — South side between the Inlet Pipes 4, 5, 6, 7, 8 and 9.

Compounds Identified

S. No

1 2-Propenoic acid, butyl ester
2 Cetene ' ‘ -
3 Behenic alcohol
4 1-Tetradecene
5 7, 9-Di-tert-butyl-1-oxaspiro(4, 5) deca-6,9-diene-2,8-dione
6 Isobutyl acrylate
7 Styrene
8 Dibutyl phthalate
9 Phenol, 3, 5-bis(1, 1-dimethylethyl)

Sample Code: 9661 \

S. No Compounds Identified
1 Cetene '
2 Thiophene, tetrahydro,1-oxide
3 Styrene
4 Phenol, 3, 4-bis(1, 1-dimethylethyl)
5 1-Octadecanol
6 7, 9-Di-tert-butyl-1-oxaspiro(4, 5) deca-6,9-diene-2,8-dione
7 17-Pentatriacontene

Sample Code: 9662

S. No Compounds Identified
1 1-Octadecanol
2 Cetene




Sample Code: 9663 ﬁ

S. No : Compounds Identified
1 Acetic acid, dichloro -
2 Cetene
3 1-Octadcene
4 Behenic alcohol

Sample Code: 9664
S. No : Compounds Identified -

1 Cetene

Sample Code: 9665

S. No Compounds Identified
1 Cetene _
2 7,9-Di-tert-butyl-1-Oxaspiro(4,5)deca-6 ,9-diene-2,8-dione
3 1,2-Benzenedicarboxylic acid, butyl octyl ester
4 Styrene
5 1,3,5,7-Cyclooctatetraene J

Note: Results related to sample as received.

(Dr. ML.S. Satyanarayana io)
Joint Chief Environmental Scientist (FAC) -
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TELANGANA STATE POLLUTION CONTROL BOARD

BOOTR@ TS
mﬁgﬁ— Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
=TT Ph: 040-23887500

N

CENTRAL LABORATORY
GC-MS Analysis Report

Reg. No. SR/OS/TSPCB/HO/ROO/LAB/IZO18/9666—9671 - Collected by: S. Srinivas, AES, Central Lab.
Collected on: 29/09/2020 Received on: 30/09/2020
Test method: USEPA SW846 Quantity of the sample: 500g. Sample each
Issue date: 12/10/2020 ' Page No.: 1 of 1

Source : Kistareddypet Lake Sediment Samples.

Sample code :  Sample details / collection point
9666 - Kistareddypet Lake — East side — 100 metres away from the Inlet of the lake. (Compostie sample).
9667 - Kistareddypet Lake- East side-200 metres awa.y from the Inlet of the lake. (Compostie ‘sample).
9668 - K{étareddypet Lake—ﬁast side-300 metres away from the Inlet of the lake. (Compostie sample).
9669 - Kistareddypet Lake-Midstream of the lake. |
9670 - Kistareddypet Lake- South side-between the Inlet Pipes 1, 2 and 3.
9671 | - Kistareddypet Lake — South side betweén the Inlet Pipes 4, 5, 6, 7, 8 and 9.

Sample Code: 9666

. S.No : Compounds Identified

No compounds detected

Sample Code: 9667

S. No Compounds Identified

No compounds detected

Sample Code: 9668

S. No ' ) o Compounds Identified

No compounds detected

Sample Code: 9669

S. No Compounds Identified

No compounds detected

Sample Code: 9670

S. No . Compounds Identified

No compounds detected

Sample Code: 9671

S. No . Compounds Identified

No compounds detected

Note: Results related to sample as received.
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ooy TELAN GANA STATE POLLUTION CONTROL BOARD
—Engsaswie | Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 013

T4 Ph: 040-23887500
R\t /4
CENTRAL LABORATORY

Analysis Report A MITNT A A AR T A A L

. AN
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10002-10005 Collected by: TSPCB along with NGT Committee

. Members of O.A.N0.69-72
Collected on: 30/09/2020 . Received on: 01/1072020
Test method: Standard Methods of APHA, 23™ Edition Quantity of the sample: 1 Ltr. sample each
Issue date: 08/10/2020 Page No: 1 of2

Source: Gandigudem Tank

Sample code :  Sample details / collection point
10002 - Water sample collected from Gandigudem Tank — North east side near stone crusher
10003 - Water sample collected from Gandigudem Tank — Opp. to ready mix plant
10004 - Water sample collected from Gandigudem Tank — Midstream of the lake
10005 - Water sample collected from Gandigudem Tank — North west side near temple
; Results
P t ! t
arameters p 10002 10003 10004 10005
pH ' - 7.64 7.61 7.54 7.70
Electrical conductivity pS/cm 1580 1184 1522 1521
Dissolved oxygen meg/L 4.0 4.2 4.7 4.0
Chemical Oxygen Demand mg/L 94 57 90 98
BOD 3 at27°C mg/L 25 16 23 25
Total Suspended Solids mg/L 14 20 18 )
Total Dissolved Solids mg/L 1030 77, 992 984
Phosphorus as P ' mg/L 0.16 0.30 027 0.19
Potassium as K ' mg/L 21 14 22 22
Total Nitrogen mg/L 12.0 9.9 106 - 13.6
Ammonical Nitrogen mg/L 1.12 1.68 224 3.36
Boron mg/L BDL BDL BDL BDL |
Heavy Metals
Copper mg/L BDL BDL BDL BDL
Nickel mg/L BDL BDL BDL BDL
Zinc mg/L BDL BDL BDL BDL
Cadmium mg/L BDL BDL BDL BDL
Lead mg/L ~__BDL BDL BDL BDL
Total Chromium mg/L BDL BDL BDL BDL
CPCB water quality criteria class E E D E
Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria -
_ Parameters A B C D E
pH ' 6.5-8.5 6.5-8.5 6.0-9.0 6.5—-8.5 6.0-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 20r<2 3or<3 3o0r<3 - -
Free Ammonia - - - 1.2 or<1.2 -
SAR - - - - Max 26
Boron - - : - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 s a

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection

B-Outdoor bathing (Organised)
C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Trrigation, Industrial Cooling, Controlled Waste disposal /
Below E : Not meeting A, B, C, D, E criteria
@WW 2
(Dr. M. S. Satyanaraya 'Rao)
' Joint Chief Environmental Scientist (FAC)
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s TELANGANA STATE POLLUTION CONTROL BOARD
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Ph: 040-23887500

CENTRAL LABORATORY

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

Analysis Report

‘Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10002-10005

Collected on: 30/09/2020

Test method: Standard Methods of APHA, 23™ Edition

Issue date: 08/10/2020

Source: Gandigudem Tank

Sample code

Sample details / collection point

Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 01/10/2020
Quantity of the sample: 1 Ltr. sample each

Page No: 2 of 2

10002 - Water sample collected from Gandigudem Tank — North east side near stone crush
10003 - Water sample collected from Gandigudem Tank — Opp. to ready mix plant
10004 - Water sample collected from Gandigudem Tank — Midstream of the lake
10005 - Water sample collected from Gandigudem Tank — North west side near temple
Results
Parameters Unit
10002 10003 10004 10005
Free Ammonia mg/L 0.02 0.03 0.04 0.08
SAR - 2.94 2.30 3.85 3.72
Total coliform MPN/100ml "9 540 33 49
Fecal coliform MPN/100ml 13 130 05 08
CPCB water quality criteria class E E D E
Note: Results related to sample as received
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5-8.5 6.5-8.5 6.0-9.0 6.5-8.5 6.0-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 2 or <2 3or<3 3or<3 - -
Free Ammonia - - - 1.2 or<1.2 =
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)
C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries _
E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

--- End of Report e

AN
. Satyanar
Joint Chief Environmental Scientist (FAC)

(Dr. M.

OuNAM
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TELANGANA STATE POLLUTION CONTROL BOARD

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 0 18
Ph: 040-23887500

NABL T-3863

CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10006-10009

Collected on: 30/09/2020

Test method: Standard Methods of APHA, 23" Edition

Issue date: 08/10/2020

Source: Gandigudem Tank

Sample code

Sample details / collection point

Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 01/10/2020

Quantity of the sample: 1 Ltr. sample each

Page No: 1 of2

10006 - Water sample collected from Gandigudem Tank 100 meters away from inlet
10007 - Water sample collected from Gandigudem Tank 200 meters away from inlet
10008 - Water sample collected from Gandigudem Tank 300 meters away from inlet
10009 - Water sample collected from Gandigudem Tank main inlet
. Results
P t
Arameters Unit 10006 10007 10008 10009
pH - 7.56 7.57 7.63 7.55
Electrical conductivity pS/cm 1329 1357 1465 1285
Dissolved oxygen mg/L 4.1 5.5 4.8 4.4
Chemical Oxygen Demand mg/L 82 98 45 74
BOD 3 at 27°C mg/L 22 27 11 19
Total Suspended Solids mg/L 16 20 16 18
Total Dissolved Solids mg/L 872 886 958 842
Phosphorus as P mg/L 0.23 0.23 0.2 0.16
Potassium as K mg/L 19 21 21 17
Total Nitrogen mg/L 10.4 8.3 8.9 8.3
Ammonical Nitrogen mg/L 2.24 224 2.80 1.12
Boron mg/L BDL BDL BDL BDL
Heavy Metals
Copper mg/L BDL BDL BDL BDL
Nickel mg/L BDL BDL BDL BDL
Zinc mg/L BDL BDL BDL BDL
Cadmium mg/L BDL BDL BDL BDL
Lead mg/L BDL BDL BDL BDL
Total Chromium mg/L BDL BDL BDL BDL
CPCB water quality criteria class D D D D J
Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
‘Parameters A B C D E
pH 6.5—8.5 6.5—8.5 6.0-9.0 6.5—8.5 6.0—8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or >4 4 or>4 -
BOD 3 at 27°C 2or<2 3o0r<3 3o0r<3 - -
Free Ammonia - - - 1.2 or<1.2 -
SAR R = 2 - Max 26
Boron - = - ‘ - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventiona

B-Outdoor bathing (Organised)

1 treatment but after disinfection

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

(Dr. M
Joint Chief Environmental Scientist
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Talangana Stata.

TELANGANA STATE POLLUTION CONTROL BOARD

‘L", Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Ph: 040-23887500
CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10006-10009

Collected by: TSPCB along with NGT Committee

Members of O.A.No0.69-72

Collected on: 30/09/2020
Test method: Standard Methods of APHA, 23™ Edition
Issue date: 08/10/2020 ' Page No: 2 of 2

Source: Gandigudem Tank

Sample code Sample details / collection point

Received on: 01/10/2020
Quantity of the sample: 1 Ltr. sample each

10006 - Water sample collected from Gandigudem Tank 100 meters away from inlet

10007 - Water sample collected from Gandigudem Tank 200 meters away from inlet

10008 - Water sample collected from Gandigudem Tank 300 meters away from inlet

10009 - Water sample collected from Gandigudem Tank main inlet

Results
Parameters Unit
10006 10007 10008 10009

Free Ammonia mg/L 0.04 0.04 0.06 0.02
SAR - 3.73 4.78 3.54 2.86
Total coliform MPN/100ml 79 49 49 >1600
Fecal coliform MPN/100ml 17 13 5 350

CPCB water quality criteria class D D D D

Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
Parameters A B C D E

pH 6.5-8.5 6.5-8.5 6.0-9.0 6.5—8.5 6.0-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 2 or<2 3or<3 30r<3 - -
Free Ammonia - - - 12 0or<1.2 -
SAR - - - - Max 26
Boron - - - # Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventiona

B-Outdoor bathing (Organised)
C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries '
B-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

1 treatment but after disinfection

(Dr. M.

Joint Chief Environmental Scientist (FAC)

--- End of Report ---
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SooraTge TELANGANA STATE POLLUTION CONTROL BOARD

A TR Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
AT T 4 Ph: 040-23887500
N
CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10002-A-10009-A  Submitted by: TSPCB along with NGT Committee
Members of O.A.No.69-72
. Received on: 01/10/2020
Test method: USEPA, SW846 & APHA 23™ Edition Quantity of the sample: 100g. Sample
Issue date: 29/10/2020 Page No.: 1 of 1

- Source: Gandigudem Tank — Soil Samples

Sample code :  Sample details / collection point

10002 - A - Gandigudem Tank — North east side near Stone crush

10003 - A - Gandigudem Tank — Opp. To Ready mix plant

10004 - A - Gandigudem Tank — Midstream of the lake

10005 - A - Gandigudem Tank — Northwest side near temple

10006 — A - Gandigudem Tank — 100 mitrs away from inlet

10007 — A - Gandigudem Tank — 200 mtrs away from inlet

10008 — A - Gandigudem Tank — 300 mtrs away from inlet

10009 — A - Gandigudem Tank — main inlet

Results
Parameter (s) Units 10002 - | 10003 - | 10004 | 10005 | 10006 | 10007 10008 | 10009
A A —A —-A —-A —A —-A -A

pH - 7.9 7.71 7.80 7.67 7.54 7.9 7.85 8.01
Electrical uS/em 101 543 539 908 461 506 478 86
conductivity
Copper as Cu mg/kg BDL 6.6 16.3 13.9 15.9 BDL 9.7 BDL
Zinc as Zn mg/kg BDL 65.4 63.4 55.9 66.3 4.8 40.7 BDL
Lead as Pb mg/kg BDL 23.4 44.9 36.3 36.3 BDL 27.1 BDL
Cadmium as Cd mg/kg BDL BDL BDL BDL BDL BDL BDL BDL
Chromium as Cr mg/kg BDL 255 33.6 40.0 33.6 7.01 21.63 0.725
Nickel as Ni mg/kg BDL 12.4 26.9 23.8 27.0 0.4 17.5 BDL

Note: Results related to sample as received.
BDL: Below Detectable limit

Q’Ww/ TV qu z
=
Joint Chief Environmextal Scientist (FAC)
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s TELANGANA STATE POLLUTION CONTROL BOARD

% Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
\=T7T 4 Ph: 040-23887500
=N

CENTRAL LABORATORY

Toxicity Characteristic Leaching Procedure (TCLP) - Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10006 Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Collected on: 29/09/2020 Received on: 30/09/2020

Test method: USEPA, SW846 & APHA 23™ Edition Quantity of the sample: 500g.

Issue date: 07/11/2020 Page No.: 1 of 1 ‘

Source: Gandigudem Tank

Sample code : Sample details / collection point
10006 - Gandigudem Tank — 100 mtrs away from inlet
) Results Standards as per CRIT and TCLP
Parameter (s) Standards as per Schedule — IT of HWIM
' 10006 _ Rules 2016

Colour Brown -

State Solid -

TCLP- Copper mg/1 BDL 25

TCLP Zincmg/l 0.0536 250

TCLP -Cadmium mg/1 BDL 1.0

TCLP -Nickel mg/1 BDL 20

TCLP -Lead mg/1 BDL 5.0

TCLP — Chromium mg/l 0.0407 5.0

Note: Results related to sample as received.
BDL — Below Detectable Limit

Q /

Joint Chief Environmental Seientist (FAC)
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oo TELANGANA STATE POLLUTION CONTROL BOARD
__TelanganaSato__ Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
AT T Ph: 040-23887500
7
CENTRAL LABORATORY

GC-MS Analysis Report

Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10002-10009 Collected by: S. Srinivas, AES, Central Lab.
Collected on: 30/09/2020 Received on: 01/10/2020

Test method: Standard Methods of APHA, 23™ Edition Quantity of the sample: 1Ltr. sample each
Issue date: 13/10/2020 Page No.: 1 of 1

Source: Water samples of Gandigudem Tank.

Sample code :  Sample details / collection point
10002 - Gandigudem Tank — North East side — Near Stone Crush.
10003 - Gandigudem Tank-Opposite to Ready Mix Plant.
10004 - Gandigudem Tank — Midstream of the lake.
_10005 - Gandigudem' Tank — North west side — Near temple.
10006 - Gandigudem Tank - 100 metres away from Inlet.
10007 - Gandigudém Tank- 200 meters away from Inlet.
10008 - Gandigudem Tank — 300 meters away from Inlet.
10009 - Gandigudem Tank — Main Inlet.

Sample Code: 10002

S. No Compounds Identified

1 Trichloroacetic acid, 4-hexadecyl ester

Sample Code: 10003

S. No Compounds Identified

No compounds detected

Sample Code: 10004

S. No Compounds Identified

No compounds detected

Sample Code: 10005

S. No : Compounds Identified
1 Trichloroacetic acid, 4-hexadecyl ester
2 1H-Indole, 3-Phenyl-2-(3’-phenyl-1H-indol-2’-y1)
3 1, 2-Bis(p-(trans-styryl)phenyl)-cis-ethylene

Sample Code: 10006

S. No Compounds Identified
1 1H-Indole, 3-Phenyl-2-(3’-phenyl-1H-indol-2’-yl)

Sample Code: 10007
S. No Compounds Identified

1 1H-Indole, 3-Phenyl-2-(3’-phenyl-1H-indol-2’-y1)

Sample Code: 10008
S. No Compounds Identified

No compounds detected , . . |




Sample Code: 10009

S. No Compounds Identified

1 1H-Indole, 3-Phenyl-2-(3’-phenyl-1H-indol-2’-yl)

Note: Results related to sample as received.

Joint Chief Env1ronmental Scientist (FAC)




TELANGANA STATE POLLUTION CONTROL BOARD

: Tomsngena st Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
=T T4 Ph: 040-23887500
RN

CENTRAL LABORATORY

Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10002-A-10009-A
Collected on: 30/09/2020

Test method: USEPA SW846

Issue date: 13/10/2020

GC-MS Analysis Report :
Collected by: S. Srinivas, AES, Central Lab.
Received on: 01/10/2020

Quantity of the sample: 500g sample each
Page No.: 1 of 1

Source: Sediment samples of Gandigudem Tank.

Sample code

10002-A

10003-A

10004-A

10005-A

10006-A

10007-A

10008-A

10009-A

Sample details / collection point
- Gandigudem Tank — North East side — Near Stone Crush.
- Gandigudem Tank-Opposite to Ready Mix Plant.
- Gandigudem Tank — Midstream of the lake. |
- Gandigudem' Tank — North west side — Near temple.
- Gandigudem Tank — 100 metres away from Inlet.
- Gandigudem Tank- 200 meters away from Inlet.

- Gandigudem Tank — 300 meters away from Inlet.

Gandigudem Tank — Main Inlet.

Sample Code: 10002-A

S. No Compounds Identified
No compounds detected
Sample Code: 10003-A
S. No Compounds Identified
1 Hexathiane
Sample Code: 10004-A
S. No ' Compounds Identified
No compounds detected
Sample Code: 10005-A
S. No Compounds Identified
1 2-Furanmethanol, tetrahydro-.acetate '
Sample Code: 10006-A
S. No Compounds Identified
1 1-Buten-3-yne, 1-chloro-, (E)
2 1-Buten-3-yne, 2-chloro
Sample Code: 10007-A
S. No Compounds Identified
No compounds detected
Sample Code: 10008-A
S. No Compounds Identified

No compounds detected




Sample Code: 10009-A

S. No

Compounds Identified

No compounds detected

Note: Results related to sample as received.

_ ==
(Dr. M8, Satyanavayang Rao)
Joint Chief Environmental Scientist (FAC)
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"CENTRAL LABORATORY

TELANGANA STATE POLLUTION CONTROL BOARD

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 01 8
Ph: 040-23887500

NABL T-386

Analysis Report LENI

NI

TANK

Reg. No.SR/05/TSPCB/HO/RO O/LAB/ZOZO/l 0125-10129

Collected on:01/10/2020

Test method: Standard Methods of APHA, 23™ Edition

Issue date: 12/10/2020
Source: Ismapur Tank

Sample code

Sample details / collection point

Collected by: TSPCB along with NGT
' Committee Member of O.A.No.69-72
Received on: 03/10/2020
Quantity of the sample: 1 Ltr. sample each
Page No: 1 of 2

10125 - Water Sample Collected from Isnapur Lake - South west side - Opposite to M/s. Medicare
Environmental Management Pvt Ltd. (Formerly M/s. Semb Ramky)
10126 - Water Sample Collected from Isnapur Lake - South west side - 200 mts away opposite to
Ms. Medicare Environmental Management Pvt Ltd., . (Formerly M/s. Semb Ramky)
10127 - Water Sample Collected from Isnapur Lake - South west side - 300 mts away opposite to
M/s. Medicare Environmental Management Pvt Ltd., . (Formerly M/s. Semb Ramky)
10128 - Water Sample Collected from Isnapur Lake - Midstream of the Lake
10129 - Water Sample Collected from Isnapur Lake - North East side - Near over head tank
. Results
Farameters Unit 10125 10126 10127 10128 10129
pH - 7.67 7.48 7.43 7.37 7.54
Electrical conductivity pS/cm 2392 2369 2394 2382 2390
Dissolved oxygen mg/L 2.7 3.8 3.8 2.8 2.6
Chemical Oxygen Demand mg/L 223 211 211 223 244
BOD 3 at 27°C mg/L 54 53 51 53 59
Total Suspended Solids mg/L 68 65 69 30 62
Total Dissolved Solids mg/L 1504 1444 1433 1570 1530
Phosphorus as P mg/L 0.5 0.47 0.35 0.57 0.18
Potassium as K mg/L 50 51 51 50 51
Total Nitrogen mg/L 44 46 45 42 46
Ammonical Nifrogen mg/L 25 25 24 25 24
Boron mg/L 0.32 0.29 0.26 0.30 0.30
Heavy Metals
Copper mg/L BDL BDL BDL BDL BDL
Nickel mg/L 0.101 0.133 0.112 0.122 0.133
Zinc mg/L BDL BDL BDL BDL BDL
Cadmium mg/L BDL BDL BDL BDL BDL
Lead mg/L BDL BDL BDL BDL BDL
Total Chromium mg/L BDL BDL BDL BDL BDL
CPCB water quality criteria class E E E E E
Note: Results related to sample as received
BDL: Below Detectable Limit -
CPCB Water Quality Criteria A
Parameters A B C D E
pH 6.5-8.5 6.5—8.5 6.0-9.0 6.5-8.5 6.0-—28.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 20r<2 3or<3 3o0r<3 - -
Free Ammonia - - - 120r<l.2 -
SAR - - - - Max 26
Boron - - - - Max 2
| Total coliform 50 or <50 500 or <500 5000 or <5000 = -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and ¥ isheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

(Dr. M. $

Joint Chief Environmental Scientist (FAC)
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CENTRAL LABORATORY

TELANGANA STATE POLLUTION CONTROL BOARD
Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10125-10 129

Collected on:01/10/2020
Test method: Standard Methods of APHA, 23" Edition
Issue date: 12/10/2020

Source:

Sample code

Isnapur Tank

Sample details / collection point

Collected by: TSPCB along with NGT

Committee Member of O.A.N0.69-72
Received on: 03/10/2020
Quantity of the sample: 1 Ltr. sample each
Page No: 2 of 2

10125 - Water Sample Collected from Isnapur Lake - South west side - Opposite to M/s. Medicare
Environmental Management Pvt Ltd. (semb Ramky)
10126 - Water Sample Collected from Isnapur Lake - South west side - 200 mts away opposite to
M/s. Medicare Environmental Management
10127 - Water Sample Collected from Isnapur Lake - South west side - 300 mts away opposite to
M/s. Medicare Environmental Management
10128 - Water Sample Collected from Isnapur Lake - Midstream of the Lake
10129 - Water Sample Collected from Isnapur Lake - North East side - Near over head tank
Results
Parameters Unit
10125 10126 10127 10128 10129
Free Ammonia mg/L 0.66 0.42 0.36 0.32 0.46
SAR - 54 5.0 4.8 5.3 5.9
Total coliform IMPN/100ml 70 23 13 23 49
Fecal coliform MPN/100ml 13 5 <1.8 <1.8 13
CPCB water quality criteria class E E E E E J
Note: Results related to sample as received
CPCB Water Quality Criteria :
Parameters A B C D E
pH 6.5-8.5 6.5-8.5 6.0-9.0 6.5-28.5 6.0—8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 2 0r<2 30r<3 3 or<3 - -
Free Ammonia - - - 120r<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)
C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

(Dr. M. S.
Joint Chief Environmental Scientist (F AC)

--- End of Report ---

&

atyanarayana Rao)
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TELANGANA STATE POLLUTION CONTROL BOARD

trial Estate, Sanathnagar, Hyderabad — 500 018
Ph: 040-23887500

NABL T-3863

CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10130-10134

Collected on:01/10/2020

Test method: Standard Methods of APHA, 23™ Edition

Issue date: 12/10/2020
Source: Isnapur Tank |

Sample code

Sample details / collection point

Collected by: TSPCB along with NGT
Committee Member of O.A.No.69-72

Received on: 03/10/2020

Quantity of the sample: 1 Ltr. sample each

Page No: 1 of 2

10130 - Water Sample Collected from Isnapur Lake — North East side — Downstream Near Sluice

10132 - Water Sample Collected from Isnapur Lake - 100 meters away from Main Inlet

10133 - Water Sample Collected from Isnapur Lake -200 meters away from Main Inlet

10134 - Water Sample Collected from Isnapur Lake - 300 meters away from Main Inlet

. Results
FeETICiss - 10130 10132 10133 10134
pH - 7.38 7.24 7.37 7.40
Electrical conductivity pS/cm 2352 2538 2390 2408
Dissolved oxygen mg/L 2.2 3.3 3.0 3.5
Chemical Oxygen Demand mg/L 240 248 215 211
BOD 3 at 27°C mg/L 58 60 52 50
Total Suspended Solids mg/L 52 69 70 75
Total Dissolved Solids mg/L 1468 1580 1480 1516
Phosphorus as P mg/L 0.39 0.50 0.28 0.47
Potassium as K mg/L 50 53 52 54
Total Nitrogen mg/L 44 47 41 44
Ammonical Nitrogen mg/L 24 29 25 26
Boron mg/L 0.24 0.28 0.26 0.26
Heavy Metals : ,
Copper mg/L BDL BDL BDL BDL
Nickel mg/L 0.133 0.205 0.118 0.161
Zinc mg/L BDL BDL BDL BDL
Cadmium mg/L BDL BDL BDL BDL
Lead mg/L BDL BDL BDL BDL
Total Chromium mg/L BDL BDL BDL BDL
CPCB water quality criteria class E E E E
Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
Parameters A B C D E

pH 6.5-28.5 6.5—8.5 6.0-9.0 6.5-8.5 6.0-8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 2t27°C 20r<2 30r<3 30r<3 - -
Free Ammonia - - - 1.2 or<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after disinfection

B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries '
E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

(Dr. M. S¢ Satyanaraya
Joint Chief Environmental Scientist (FAC)
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- TELANGANA STATE POLLUTION CONTROL BOARD
l‘!‘.' Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
il Ph: 040-23887500

CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10130-10134 Collected by: TSPCB along with NGT

' Committee Member of O.A.N0.69-72
Collected on:01/10/2020 Received on: 03/10/2020
Test method: Standard Methods of APHA, 23 Edition _ Quantity of the sample: 1 Ltr. sample each
Issue date: 12/10/2020 Page No: 2 of 2

Source: Isnapur Tank
Sample code : Sample details / collection point .
10130 - Water Sample Collected from Isnapur Lake - North East side - Downstream Near Sluice

10132

1

Water Sample Collected from Isnapur Lake - 100 meters away from Main Inlet
10133 - Water Sample Collected from Isnapur Lake - 200 meters away from Main Inlet
10134

Water Sample Collected from Isnapur Lake - 300 meters away from Main Inlet

Results
Parameters Unit
10130 10132 10133 10134
Free Ammonia mg/L 0.32 0.28 0.32 0.36
SAR - 5.6 5.3 5.1 5.7
Total coliform MPN/100ml 13 220 110 130"
Fecal coliform MPN/100ml <2 49 23 23
CPCB water quality criteria class E E E E
Note: Results related to sample as received
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5—8.5 6.5—8.5 6.0-9.0 6.5—8.5 6.0—8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 ‘5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 20r<2 30r<3 3o0r<3 - -
Free Ammonia - - - 12 o0r<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal

Below E : Not meeting A, B, C, D, E-criteria

A !\ '.!‘

(Dr. M. S."Satyanarayz
Joint Chief Environmental Scientist (FAC)

--- End of Report -—-
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‘Telangana State
— e e

TELANGANA STATE POLLUTION CONTROL BOARD
Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

]
177 2 Ph: 040-23887500
N
CENTRAL LABORATORY
Analysis Report
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10125-10129 Submitted by: TSPCB along with NGT Committee
Members of O.A.No0.69-72
Received on: 03/10/2020

Test method: USEPA, SW846 & APHA 23" Edition Quantity of the sample: 100g. Sample

Issue date: 29/10/2020

Page No.: 1 o6f 1

Source: Isnapur Lake — Soil Samples

Sample code : Sample details / collection point

10125-A - Isnapur Lake - South west side - Opposite to M/s. Medicare Environmental Management Pvt
Ltd. (Formerly M/s. Semb Ramky)

10126-A - Isnapur Lake - South west side - 200 mts away opposite to M/s. Medicare Environmental
Management Pvt Ltd., . (Formerly M/s. Semb Ramky) ’

10127-A - Ispapur Lake - South west side - 300 mts away opposite to M/s. Medicare Environmental
Management Pvt Ltd., . (Formerly M/s. Semb Ramky) ‘

10128-A - Isnapur Lake - Midstream of the Lake

10129-A - Isnapur Lake - North East side - Near over head tank

. Results
el HRE 10125 - A 10126-A 10127-A 10128-A 10129-A

pH - 5.98 5.59 6.04 6.07 5.9

Electrical conductivity pS/em 2078 1969 1448 1483 2629
Copper as Cu mg/kg BDL BDL BDL BDL 3.35
Zinc as Zn meg/kg 54 22.3 32.1 12.3 62.9
Lead as Pb meg/kg BDL . BDL " BDL BDL BDL
Cadmium as Cd mg/kg BDL BDL BDL BDL BDL
Chromium as Cr mg/kg 5.16 13.72 19.18 9.145 33.06
Nickel as Ni mg/kg 12.4 16.4 22.0 15.2 494

Note: Results related to sample as received.
BDL: Below Detectable limit

vl
OYY\MQ‘”W \f \@A?Mﬂ \//"
Joint Chief £nvironmental Scientist (FAC)
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) TELANGANA STATE POLLUTION CONTROL BOARD

e Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
=== .
e Ph: 040-23887500
N
CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10130(A)-10134(A) Submitted by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 07/10/2020
Test method: USEPA, SW846 & APHA 23 Edition Quantity of the sample: 100g. Sample
Issue date: 29/10/2020 ' Page No.: 1 of 1

Source: Isnapur Lake — Soil Samples

Sample code : Sample details/ collection point

10130-A - Isnapur Lake —North East side — Downstream Near Sluice

10132-A - Isnapur Lake - 100 meters away from Main Inlet

10133-A - Isnapur Lake -200 meters away from Main Inlet

10134-A - Isnapur Lake - 300 meters away from Main Inlet

Results
Parameter (s) Units
10130-A 10132-A 10133-A 10134-A

pH - 6.17 6.48 6.22 6.24
Electrical conductivity pS/cm 2415 1471 1280 1527
Copper as Cu- mg/kg BDL 0.5 BDL 495
Zinc as Zn mg/kg 23.8 88.4 BDL 67.9
Lead as Pb mg/kg BDL "BDL BDL 3.9
Cadmium as Cd mg/kg BDL BDL BDL BDL
Chromium as Cr mg/kg 12.785 52.83 11.675 163.205
Nickel as Ni me/kg 26.6 2570 | 6.65 1075 |

Note: Results related to sample as received.
BDL: Below Detectable limit

Joint Chief Environm¥ntal Scientist (FAC)
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<o TELANGANA STATE POLLUTION CONTROL BOARD

s
— i Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Nl b ' Ph: 040-23887500

Ny

CENTRAL LABORATORY

Toxicity Characteristic Leaching Procedure (TCLP) - Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10125 — 10128 Collected by: TSPCB along with NGT Comrmittee
Members of O.A.No0.69-72

Collected on: 29/09/2020 Received on: 30/09/2020

Test method: USEPA, SW846 & APHA 23" Edition Quantity of the sample: 500g.

Issue date: 07/11/2020 Page No.: 1 of 1

Source: Isnapur Lake

Sample code : Sample details / collection point
10125 - Isnapur Lake - South west side - Opposite to M/s. Medicare Environmental Management Pvt
Ltd. (Formerly M/s. Semb Ramky)
10126 - Isnapur Lake - South west side - 200 mts away opposite to M/s. Medicare Environmental

Management Pvt Ltd., . (Formerly M/s. Semb Ramky)

10127 - Isnapur Lake - South west side - 300 mts away opposite to  M/s. Medicare Environmental
Management Pvt Ltd., . (Formerly M/s. Semb Ramky)
10128 - Isnapur Lake - Midstream of the Lake
Result Standards as per CRIT and
Parameter () I TCLP Standards as per
Schedule —II of HWM
10125 10126 10127 10128 Rules 2016
Colour Brown Brown Brown Brown -
| State Solid Solid Solid Solid -
TCLP- Copper mg/1 BDL BDL BDL BDL 25
TCLP -Zinc mg/l 0.0919 0.121 0.2005 0.0318 250
TCLP -Cadmium meg/l BDL BDL BDL BDL, 1.0
TCLP -Nickel mg/l 0.2394 0.1964 0.3584 0.2057 20
TCLP -Lead mg/1 BDL BDL BDL BDL 5.0
TCLP — Chromium mg/l 0.0795 0.1083 0.1788 0.0269 5.0

Note: Results related to sample as received.
BDL — Below Detectable Limit
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_Booramgs TELANGANA STATE POLLUTION CONTROL BOARD

% Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad —500018
177 4 Ph: 040-23887500
NN
CENTRAL LABORATORY

Toxicity Characteristic Leaching Procedure (TCLP) - Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10129-10234 Collected by: TSPCB along with NGT Committee
: Members of O.A.No.69-72

Collected on: 29/09/2020 Received on: 30/09/2020

Test method: USEPA, SW846 & APHA 23™ Edition Quantity of the sample: 500g.

Issue date: 07/11/2020 Page No.: 1 of 1

Source: Isnapur Lake

Sample code : Sample details / collection point
10129 - Isnapur Lake - North East side ~Near over head tank
10130 - Isnapur Lake — North East side ~ Downstreém Near Sluice
10132 - Isnapur Lake - 100 meters away from Main Inlet
10133 - Isnapur Lake -200 meters away from Main Inlet
10134 - Isnapur Lake - 300 meters away from Main Inlet
Restlt Standards as per CRIT
Parameter (s) esults and TCLP Standards as
per Schedule — II of HWNM
10129 10130 10132 10133 10134 Rules 2016
Colour ) Brown Brown Brown Brown Brown -
State Solid Solid Solid Solid Solid -
TCLP- Copper mg/l BDL BDL BDL BDL BDL 25
TCLP -Zinc mg/l 0.1045 0.0019 0.033 0.1799 0.7606 250
TCLP -Cadmium mg/l BDL BDL BDL BDL BDL 1.0
TCLP -Nickel mg/l 0.2702 0.1484 1.1999 0.1938 0.8189 20
TCLP -Lead mg/l BDL BDL BDL BDL BDL 5.0
TCLP — Chromium mg/l 0.093 0.0006 0.0215 0.1619 0.6517 5.0 J

Note: Results related to sample as received.
BDL — Below Detectable Limit

Joint Chief Environmextal Scientist (FAC)
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Telangaha Siato,

TELANGANA STATE POLLUTION CONTROL BOARD

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

Issue date: 13/10/2020

Source: Isnapur Lake Water Samples.

Sample code

AU T3 Ph: 040-23887500
S RN '
: CENTRAL LABORATORY
Analysis Report
Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10125-10134 . Collected by: S. Srinivas, AES, Central Lab.
Collected on: 01/10/2020 Received on: 03/10/2020
Test method: Standard Methods of APHA, 23™ Edition Quantity of the sample: 1Ltr. sample each

" Page No.: 1 of 1

Sample details / collection point

10125 - Isnapur lake — South West side- opposite to M/s. Medicare Environmental Mgmt Pvt. Ltd., (Semb

. Ramky) — 100 meters away.
10126 - Isnapur lake- South west side — 200 meters away opposite' to M/s. Medicare Environmental Mgmt.
10127 - Isnapur lake-South west side — 300 meters away from opposite to M/s. Medicare Environmental Mgmt.
10128 - Isnapur lake — Midstream of the lake.

- 10129 - Isnapur lake — North East side —near overhead tank.
10130 - Isnapur lake- North East side- downstream near sluice.
10132 - Isnapur lake — 100 meters away from main Inlet.

10133 - Isnapur lake — 200 meters away from main Inlet.
10134 - Isnapur lake — 300 meters away from main Inlet.
Sample Code: 10125
~. S.No Compounds Identified
1 Acetic acid, dichloro
2 Dichloroactaldehyde
3 1, 2-Octadecanediol
Sample Code: 10126
S. No Compounds Identified
1 Chloromethanesulfonyl chloride
2 Difluorochloromethane
3 Cetene
4 1-Hexacosene
Sample Code: 10127
S. No Compounds Identified
1 Difluorochloromethane
2 1-Hexacosene
Sample Code: 10128
S. No Compounds Identified
1 Methane-d, trichloro
2 1-Buten-3-yne, 1-chloro-, (Z)
3 Piperidine, 2-propyl-, (S)
4 Chloromethanesulfonyl chloride
5 4-Chlorobuten-3-yne
6 7, 9-Di-tert-butyl-1-Oxaspiro(4, 5)deca-6,9-diene-2,8-dione
7 1-Decanol, 2-hexyl
8 1-Hexacosene




Sample Code: 10129

S. No Compounds Identified
1 1-Buten-3-yne, 1-chloro-, (Z)
5 1-Decanol, 2-hexyl
3 4-Chlorobuten-3-yne
Sample Code: 10130
S. No ) Compounds Identified
1 1-Buten-3-yne, 1-chloro-, (Z) ’
Sample Code: 10132 :
S. No ' Compounds Identified
1 2-Hexadecyl-5-methylpyrrolidine
2 Pyrrolidine, 2-butyl-1-methyl
3 1-Buten-3-yne, 1-chloro-, (E)
4 Chloroinethanesulfonyl chloride
5 Acetic acid, chloro-, octadecyl
6 1-Hexacosene
Sample Code: 10133
S. No Compounds Identified
1 Acetic acid, chloro-, octadecyl
2 2-Hexadecyl-5-methylpyrrolidine
3 1-Hexacosene
Sample Code: 10134
S. No ‘ _ Compounds Identified
it Chloromethanesulfonyl chloride
2 1-Buten-3-yne, 1-chloro-, (E)

Note: Results related to sample as received.
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Sosmmoss TELANGANA STATE POLLUTION CON TROL BOARD

'—Tmr:%r Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
m ; Ph: 040-23887500
N
CENTRAL LABORATORY

GC-MS Analysis Report

Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10125A-10134A. Collected by: S. Srinivas, AES, Central Lab.
Collected on: 01/10/2020 Received on: 03/10/2020

Test method: USEPA SW846 . Quantity of the sample: 500g. sample each
Issue date: 13/10/2020 : Page No.: 1 of 1

Source: Isnapur Lake Sediment Samples.

Sample code . :  Sample details / collection point

10125-A

Isnapur lake — South West side- 100 metres away - opposite to M/s. Medicare Environmental
Management Pvt. Ltd.,(Formerly M/s. Semb Ramky).

10126-A - Isnapﬁr lake- South west side — 200 meters away opposfite; to M/s. Medicare Environmental
Meanagement. (Formerly M/s. Semb Ramky).

10127-A - Isnapur lake-South west side — 300 meters away from opposite to M/s. Medicare Environmental
: Management. (Formerly M/s. Semb Ramky).

10128-A - - Isnapur lake — Midstream of the lake.

10129-A - Isnapur lake — North East side — near overhead tank.

10130-A - Isnapur lake- North East side- downstream near sluice.

10132-A - Isnapur lake — 100 meters away‘from main Inlet.

10133-A - Isnapur lake — 200 meters away from main Inlet.

10134-A. - Isnapur lake — 300 meters away from main Inlet.

“Sample Code: 10125-A

S.No | Compounds Identified

No compounds detected

Sample Code: 10126-A

S. No ) Compounds Identified

No compdunds detected

) Sample Code: 10127-A

S. No . Compounds Identified

No compounds detected

Sample Code: 10128-A

S. No Compounds Identified

No compounds detected

Sample Code: 10129-A

S. No Compounds Identified

No compounds detected

Sample Code: 10130-A

S. No Compounds Identified

No compounds detected




Sample Code: 10132-A

S. No Compounds Identified
1 Tetratriacontyl pentafluoropropionate
2 Cyclohexane, 1,4-dimethyl-2-octadecyl

Sample Code: 10133-A

S. No ' ' Compounds Identified
1 Trichloroacetic acid, tetradecyl ester
2 5H-Cyclopropa[3,]benz[1,2-e]azulen-5-one, 3,9,9a-tris(acetyloxy)-3-[ (acetyloxy)]

Sample Code: 10134-A

S. No Compounds Identified
1 Tetradecane, 1-(methylsulfinyl) ‘
2 Acetic acid, chloro-, octadecyl ester
3 Tﬁchloroacetic acid, tetradecyl ester
4 1-Octadecene
5 5H-Cyclopropa[3,]benz[1,2-e]azulen-5-one, 3,9,9 a-tris(acetyloxy)-3-[(acetyloxy)]

Note: Results related to sample as received.




TELANGANA STATE POLLUTION CONTROL BOARD

- 09

il
Zmmmste Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
U1 4 Ph: 040-23887500
_N
CENTRAL LABORATORY
Analysis Report RaARE WELL W ATER

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10135-10 140

Collected on:01/10/2020
Test method: Standard Methods of APHA, 23" Edition
Issue date: 12/10/2020

TSPCB along with NGT

Committee Member of O.A.No0.69-72
Received on: 03/10/2020

Quantity of the sample: 1 Ltr. sample each

Page No:' 1 of2

Collected by:

Source: Borewell samples

Sample code

Sample details / collection point

10135 - Borewell sample collected at M/s. Inox Air products Pvt. Ltd. Plot No 3 8 Phase-I, IDA Pashamylaram,
Patancheruvu (M) Sangareddy District
10136 - Borewell sample collected at M/s. Medicare Environmental Management Pvt. Ltd. (Formerly M/s.
Semb Ramky) Sy.No. 619 Isnapur, (V) Patancheruvu, (M) Sangareddy District
10137 - Borewell sample collected at M/s. Aryan Precisions Pvt. Ltd. Sy.No. 207,216 &217, plot No 199
Phase-III, IDA Pashamylaram, Patancheruvu (M) Sangareddy District
10138 - Borewell sample collected at M/s. Sri Srinivasa Alloy Casting, Plot No. 81 EPLP, Pashamylaram,
Patancheruvu (M) Sangareddy District
10139 _ Borewell sample collected at M/s. Sri Raj Tubes Pvt Ltd. Plot No. 182/c&D Phase-III, IDA
Pashamylaram, Patancheruvu (M) Sangareddy District
Borewell sample collected at Isnapur, Downstream of Isnapur Cheruvu, within the premises of M/s.
10140 - ;
New Bombay Road lines Transport
Results Drinking water standardﬂ
as per
Parameters Unit IS 10500: 2012
10135 | 10136 |.10137 10138 10139 | 10140 Acceptable | Permissible
limit limit
pH - 7.43 6.98 6.95 7.56 7.12 7.62 6.5-8.5 No Relaxation
Blestrioal| pSlem| 10sg | 6910 | 6350 | 1606 | 2825 | 1848 - y
Conductivity
Tetal Snspended mg/L | gpr, | BpL | 22 | BDL | BDL | 09 . .
Solids
Total Dissolved Solids | mg/L | 583 | 3849 | 3635 941 1605 | 1018 500 2000
Chlorides as CI mg/L | 44 1837 | 1555 117 525 238 250 1000
Sulphates as SO, mg/L | 38 65 146 42 62 108 200 400
Tl Aligsliiiey o me/l | 308 | 232 | 312 496 308 | 220 200 600
CaCO3
Totdl Hauange s mg/L | 304 | 2670 | 2440 228 960 | 710 200 600
-CaCO3 '
Fluoride mg/L | 1.9 1.4 0.9 BDL 0.1 13 1.0 1.5
Phosphates mg/L°| 0.044 | 0.017 | 0.020 | BDL BDL | 0.136 - -
Sodium as Na mg/L | 96 184 | 202 232 99 110 - .
Potassium as K mg/L 02 03 04 02 01 06 - -
Chemical Oxygen mg/L 11 27 34 04 36 24 B .
Demand .
Heavy Metals —
Copper mg/l. | BDL | BDL | BDL BDL | BDL | BDL 0.05 1.5
Nickel mg/LL | BDL | BDL 0.12 BDL BDL | BDL 0.02 No Relaxation
Zinc mg/L | BDL 0.16 | BDL BDL BDL | BDL 5 15
Lead mg/L | BDL | BDL | BDL BDL BDL | BDL 0.01 No Relaxation
Cadmium mg/L | BDL | BDL | BDL BDL BDL | BDL 0.003 No Relaxation
Total Chromium mg/L | BDL | BDL | BDL BDL BDL | BDL 0.05 No Relaxatiorj

Note: Results related to sample as received.
BDL: Below Detectable limit

NANIMA

(Dr. M. S. Sa anarayan
Joint Chief Environmental Scientist FAC)
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Soomaog TELANGANA STATE POLLUTION CONTROL BOARD
mgimsst . Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

: :
NNy Ph: 040-23887500
Ny
CENTRAL LABORATORY
Analysis Report
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10135-10140 Collected by: TSPCB along with NGT
Committee Member of O.A.No.69-72
Collected on:01/10/2020 Received on: 03/10/2020
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1 Ltr. sample each
Issue date: 12/10/2020 ' ~ PageNo: 2 of2

Source: Borewell samples

Sample code

Sample details / collection point

10135 - Borewell sample collected at M/s. Inox Air products Pvt. 1.td. Plot No 38 Phase-I, IDA Pashamylaram,
Patancheruvu (M) Sangareddy District .
10136 - Borewell sample collected at M/s. Medicare Environmental Management Pvt. Ltd. (Formerly MUs.
Semb Ramky) Sy.No. 619 Isnapur, (V) Patancheruvu, (M) Sangareddy District
10137 - Borewell sample collected at M/s. Aryan Precisions Pvt. Ltd. Sy.No. 207,216 &217, plot No 199
Phase-III, IDA Pashamylaram, Patancheruvu (M) Sangareddy District
10138 - Borewell sample collected at M/s. Sri Srinivasa Alloy Casting, Plot No. 81 EPLP, Pashamylaram,
Patancheruvu (M) Sangareddy District
10139 _ Borewell sample collected at M/s. Sri Raj Tubes Pvt Ltd. Plot No. 182/c&D Phase-III, IDA
Pashamylaram, Patancheruvu (M) Sangareddy District
10140 _ Borewell sample collected at Isnapur, Downstream of Isnapur Cheruvu, within the premises of M/s.
New Bombay Road lines Transport
r Results Drinking water
Parameters Unit standards as per
10135 | 10136 | 10137 | 10138 | 10139 | 10140 | IS 10500: 2012
% Sodium % 40 13 15 68 18 25 o
SAR - 2.4 1.5 1.8 6.7 14 1.8 - J

Note: Results related to sample as received.

(Dr. M. §. Satyanarayana Ra
Joint Chief Environmental Scientist (FAC)

--- End of Report ---
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TELANGANA STATE POLLUTION CONTROL BOARD

Boorn igo. .
Teengen=Siate, Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
W ‘ Ph: 040-23887500

N : ;

CENTRAL LABORATORY
GC-MS Analysis Report

Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10135-10140 Collected by: S. Srinivas, AES, Central Lab.
Collected on: 01/10/2020 Received on: 03/10/2020
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1L1r. sample each
Issue date: 13/10/2020 Page No.: 1 of 1

Source: Borewell water samples.

Sample code : Sample details/ collection point

10135

10136

10137

10138

10139

10140

Borewell water sample collected at M/s. Tnox Air Products Pvt. Ltd., Plot No. 38 Ph-I, IDA,
Pashamylaram, Patancheruvu (M), Sangareddy District. (East side of the lake).

- Borewell water sample collected at M/s. Medicare Environmental Mamt Pvt. Ltd.,
(Formerly M/s. Semb Ramky Sy. No. 619 Isnapur (V), Patancheru (M), Sangareddy District.
(West side of the lake).

- Bérewell water sample collected at M/s. Aryan Precisions Pvt. Ltd., Sy. Nos 207, 216 & 217,
Plot No. 199 Ph-IIL, IDA, Pashamailaram, Pattancheru, Sangareddy District. (Southwest side of
the lake).

- Borewell water sample collected at M/s. Sri Srinivasa Alloy Castings Plot No. 81 EPIFP,
Pashamailaram Patancheru (M), Sangareddy District. (Southeast side of the lake).

- Borewell water sample collected at M/s. Sti Raj Tubes Pvt. Litd., Plot No. 182/C & D Phase-III,
IDA, Pashamailaram patancheru (M), Sangareddy District. (South side of the lake).

- Borewell water sample collected at M/s. New Bombay Road Line Transport, downstream of
Isnapur lake (Northwest side of the lake). '

Sample Code: 10135

S.No Compounds Identified
No compounds detected J
Sample Cc;de: 10136
( S. No -Compounds Identified
4 l ‘ No compounds detected
Sample Code: 10137
S. No Compounds Identified
No compounds detected
Sample Code: 10138
r S.No Compounds Identified
' ' No compounds detected
Sample Code: 10139
‘* S.No . ‘ Compounds Identified
\ No compounds detected
Sample Code: 10140 :
r S.No Compounds Identified ‘]
No compounds detected

Note: Results related to sample as received.

(Dr. ML.8/Satyanargyana 20)
Joint Chief Environmental Scientist FAC)
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SoomRes TELANGANA STATE POLLUTION CONTROL BOARD
Mg L Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Gnday Ph: 040-23887500
N ‘ [T
' NABL T-3863
CENTRAL LABORATORY
Analysis Report ASPANIE U NTE
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10251 Collected by: TSPCB along with NGT
Committee Member of O.A.No.69-72

Collected on:06/10/2020 Received on: 07/10/2020
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1 Ltr. sample each
Issue date: 14/10/2020 Page No: 1 of2

Source: Asani Kunta

Sample code :  Sample details / collection point
10251 - Water Sample Collected from Asani Kunta - West side éf the Outlet
; Result
Parameters Unit 10251
pH . - 7.12
Electrical conductivity pS/cm 6590
Dissolved oxygen mg/L 0.3
Chemical Oxygen Demand mg/L ' 820
BOD 3 at 27°C mg/L . 233
Total Suspended Solids mg/L 359
Total Dissolved Solids mg/L 3742
Potassium as K mg/L , 47
Total Nitrogen mg/L 183.
Ammonical Nitrogen mg/L 130
Boron mg/L . 085 J
Heavy Metals
Copper mg/L 0.177
Nickel mg/L ; 0.194
Zinc mg/L 0.4
Cadmium mg/L BDL
Lead mg/L BDL
Total Chromium mg/L 0.334
CPCB water quality criteria class E

Note: Results related to sample as received
BDL: Below Detectable Limit

CPCB Water Quality Criteria

_ Parameters A B C D E

pH 6.5-8.5 6.5—8.5 6.0-9.0 6.5—-8.5 6.0—8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 2or<2 | 3or<3 30r<3 - -
Free Ammonia - - - 1.2 0r<1.2 -
SAR - - ' - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal

Below E : Not meeting A, B, C, D, E criteria

(Dr. M. SY Satyanarayéna Rpo)
Joint Chief Environmental Scientist (FAC)
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e~ TELAN GANA STATE POLLUTION CONTROL BOARD
N@N@D  Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

e Ph: 040-23887500
CENTRAL LABORATORY
Analysis Report
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10251 Collected by: TSPCB along with NGT
Committee Member of O.A.No.69-72
Collected on:06/10/2020 Received on: 07/10/2020 '
Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1 Ltr. sample each
Issue date: 14/10/2020 ; Page No: 2 of 2 E
Source: Asani Kunta
Sample code :  Sample details / collection point
10251 - Water Sample Collected from Asani Kunta - West side of the Outlet
T Result
Parameters: Unit
10251
Free Ammonia mg/L 0.96
SAR - . 3.5
Total coliform MPN/100ml 120
Fecal coliform MPN/100ml | 8
CPCB water quality criteria class E
Note: Results related to sample as received
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5—8.5 6.5—8.5 6.0-9.0 6.5—8.5 6.0—8.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 20r<2 3or<3 3o0r<3 - -
Free Ammonia - - - 12 or<1.2 -
SAR . - - = - Max 26
Boron = - - - Max 2
Total coliform 50 or<50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal

Below E : Not meeting A, B, C, D, E criteria

(Dr. M. S. Satyanarayana Rdo)
Joint Chief Environmental Scientist (FAC)

- End of Report ---
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TELANGANA STATE POLLUTION CONTROL BOARD
Paryavaran Bhavan, A-3, Industrial ‘Estate, Sanathnagar, Hyderabad — 500 018

Ph: 040-23887500

CENTRAL LABORATORY

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10253-10257

Test method: USEPA, SW846 & APHA 23" Edition

Issue date: 29/10/2020

Analysis Report

Source: Asanikunta Tank— Soil Samples

Sample code

10253 -
10254 -
10255 ;
10256 -
10257 ’

Sample details / collection point

Submitted by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 07/10/2020

Quantity of the sample: 100g. Sample

Page No.: 1 of 1 )

Asanikunta — near Sri Krishna Steels — south side of lake

Asanikunta — Beside Amarnath Chemicals — South East side

Asanikunta — near M/s. Enpiar Pharma Ltd., — East side of the lake

Asankiunta — Inlet of lake near M/s. Meenakshi Steels — North east side of the lake
Asanikunta — Beside Amarnath Chemicals — South east side — 200 mtrs away

Results
Parameter (s) Units

10253 10254 10255 10256 10257
pH - 7.78 7.46 7.53 8.1 6.8
Electrical conductivity pS/cm 2327 5620 5880 391 388
Copper as Cu mg/kg 474 1423 396 1280 503.2
Zinc as Zn mg/kg 8170 16072 13935 11090 3730
Lead as Pb mg/kg 55.7 41.7 42.7 41.7 58.9
Cadmium as Cd meg/kg BDL 1.5 0.6 0.6 BDL
Chromium as Cr mg/kg 5705.2 12726 5709.4 10589.3 5493.85
Nickel as Ni mg/kg 92.5 102.8 99.5 - 914 60.2
Note: Results related to sample as received.
BDL: Below Detectable limit

b

ntal Scientist (FAC)
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someez TELANGANA STATE POLLUTION CONTROL BOARD

et Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Ph: 040-23887500

]

~ N

CENTRAL LABORATORY

Toxicity Characteristic Leaching Procedure (TCLP) - Analysis Report

Reg. No.SR/0 5/TSPCB/HO/R00/LAB/2020/10253-10257

Collected on: 29/09/2020

Test method: USEPA, SW846 & APHA 23" Edition

Issue date: 07/11/2020

Source: Asanikunta Tank

Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 30/09/2020

Quantity of the sample: 500g. -

Page No.: 1 of 1

Sample code : Sample details/ collection point
10253 - Asanikunta — near Sri Krishna Steels — south side of lake
10254 - Asanikunta — Beside Amarnath Chemicals — South East side”
10255 . Asanikunta —near M/s. Enpiar Pharma Ltd., — Bast side of the lake
10256 - Asankiunta — Inlet of lake near M/s. Meenakshi Steels — North east side of the lake
10257 - Asanikunta — Beside Amarnath Chemicals — South east side —200 mtrs away
( Standards as per CRIT
Parameter (s) Resnlts and TCLP Standards as
per Schedule — IX of
10253 10254 10255 10256 10257 HWM Rules 2016
éolour Brown Brown Brown Brown Brown -
State Solid Solid Solid Solid - Solid -
TCLP- Copper mg/l BDL BDL BDL BDL BDL 25
TCLP -Zinc mg/l 0.1381 2.5638 1.9365 30.862 1.5695 ) 250
TCLP -Cadmium mg/1 BDL BDL BDL BDL BDL 1.0
ECLP -Nickel mg/1 0.0913 0.1061 0.0895 0.1867 0.1324 20
TCLP -Lead mg/l BDL BDL BDL BDL BDL 5.0
SLP—CMOmium mg/l 0.114 2.0757 1.5599 35.776 1.3302 5.0 ™~

Note: Results related to sample as received.
BDL — Below Detectable Limit




i o
!_‘|_._.. _‘? . ; | !' . |,.‘-| _Iu"-r .y " '.“ i i
EELE *n P
&mﬂo THED 0y A *,L 4 £y
X a nﬂj{ Mﬁ#_&f i 'ﬁ ah ¥ FFHE
N . T wex nﬂ'}! ti ‘hi‘-'"" U L‘IT& 'l'l‘”‘ '__.,,, @ hﬂ. I.E b 15 Z‘.“"h i o=l
| wt:" B T
1 ¢ )
. ' 'fLﬂ!I'.mf&r;;;xi_..','srw-_zi: :
) SL 4
-Irl‘ — - -I| o - “'-r—'.‘f'rl- LR O '-I-“:'l'- [ I*;l 4 - - - el
- .. e -4
- PR A &gl e TR L1 Lot ern diin § :
Py tns. pr dle, :Liiﬁﬂ_iazgsg&eei'-- i ek e Fempe o i e p
T ‘o o Fad ubein h R Vi =_14'J'u"'qlll|‘|l'l LRI S :i‘ﬁ'ﬂ
T T D - . o ~
- v O e 5 . o5 ¥
NETE N R RN -I.T:-.iﬂn.ﬂlll ' .". AL :!F"_ RTINS T - I T
e L PN TN
- . i
" i
i R Y rire 4
1 B ' ‘
'- iy n’,rlml:h;l"‘ dur oo B P
sl el gl {"’ﬂ. 3. u?“*mwd’dr- F ot ne A
LIS TR TR by rﬂd.q g i# .H\é;-l kot T
T P :.J'.'I:.'H'l'..clw i.‘_.,i,' . ,JIE - ‘.I'.I g If:+ 1 J‘..".J‘“" “F -, £l
e Aot R s e d D s O e A od g - )
1 . - I I - - 1
. fealy o Wy B ﬁ.l‘l‘.".: R e S T N bz ul =
B ' i
L :
. R - 4 - ~
BRI F TR RN T T . . . )
o abate g T A - ' gu.:lpl.w - ‘ ‘ , ol ,
I. 'h, D‘..' J\lhh 1 = '.l_| - 'I »= I Y= ll"H o -fl-l i - ;- o III-—.—-“: - L O I“
L sl v CAL LAt el e 4 gy
."" - sas .o N o T e [ - .; ..... -!'-. 1- I— v
- I Grrpee ”4.11 Ay ayh Fred 5 Poegs a
- _':,, i - e e - - -
L T '.-'}'n' i i - ] iy 1 . .
3 LT EE R PI Fh .
B A e T FE T TR
. '.-I_':I'H: - .- - I, p—_ . o
R 1 r N S LU e
_1_ - . — . nm ;..! . --_-s_.lH N o . : ,ﬁ_ 4 . - _1| -
W1 NE T e S 51 e e I
- - A N S vt
" f | . ) - K "-.I' l
i e A L R P ] e =
— - r - - -|,I- 1-n-|v—-.—_. ' II.;'y_I- ~: m.‘!l..-. :r-— ap o .
i T T SEEEN T B R T
P 4 s _ll.llr - I; PR, " ; B -‘1" - IL! wo - o
' . - . ' ' . !
e WELTRA @y s ,“ RIS v,
- S R ...-1-.. = o dmw oem = - e . . '
. Ead B
o 'f R S f'Ji i?‘l“‘ s L TR JUE T PR 1:%'-:%"'
' T ' O DRI FEY
o ] BLCR ‘., 13
il ' o
i e { } o
_ m_u'\w.ﬁu_}vu‘ Y., .
LTy ek i ) 'H'H 18 J'J'Tl ,;iﬁiul -
. o i
" SEECRNNS F X T I [ S SRR
; .
o




=
4

PRSI

/)

TELANGANA STATE POLLUTION CONTROL BOARD

e Paryavaran Bhavan, A-3, Industrial Estate, Sanathnager, Hyderabad — 500 018
=TT Ph: 040-23887500
T
CENTRAL LABORATORY

GC-MS Analysis Report '

Reg. No. SR/05/TSPCR/HO/RO0/LAB/2018/10251-10252
Collected on: 06/10/2020

Test method: Standard Methods of APHA, 23" Edition
Issue date: 23/10/2020

Source: Asanikunta lake water samples

Sample code Sample details / collection point

10251 Asanikunta — West side ofithe Outlet.

Asanikunta — South side of the lake.

.. 10252

Sample Code: 10251

Collected by: S. Srinivas, AES, Central Lab.
Received on: 07/10/2020

Quantity of the sample: 1Ltr. sample each
Page No.: 1 of 1

’78. No Compounds Identified
1 Toluene
2 Cyclic octaatomic sulphur
3 Octadecanal, 2-bromo
4 Benzenemethanol, .alpha.,.alpha.-diphenyl

Sample Code: 10252

S. No Compounds Identified
1 Cyclic octaatomic sulphur

S 2 Methanone, (2-amino-5-chlorophenyl) phenyl

"3 Nordazepam

4 Benz[c]isoxazole, 1, 3-dihydro-5-chloro-3-phenyl
5 Benzenemethanol, .alpha.,.alpha.-diphenyl
6 5-Chloro-3-p-tolyl-benzo[cJisoxazole

Note: Results related to sample as received.

Dr. ML Satylanar ana R30)

Joint Chief Environmental Scientist FAC)*







— TELANGANA STATE POLLUTION CONTROL BOARD

Talingapasute_ Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 013
=TT Ph: 040-23887500
S
CENTRAL LABORATORY "
GC-MS Analysis Report
Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10253-10257 Collected by: S. Srinivas, AES, Central Lab.
Collected on: 06/10/2020 Received on: 07/10/2020
Test method: USEPA SW846 Quantity of the sample: 500g sample each
Issue date: 23/10/2020 ’ Page No.: 1 of 1

Source: Asanikunta Sediment samples

Samplecode :  Sample details / collection point
10253 - Asanikunta — Near Sri Krishna Steels — South side- of lake. )
10254 - Asanikunta — beside Amarnath Chemicals — South East side.
10255 - Asanikunta — Near M/s. F:mpire Labs — East side of the Jelke.
. 10256 - Asanikunta — Tnlet of lake near m/s. Meenakshi Steels — North East side of the lake.
10257 - Asanikunta — beside Amarnath Chemicals — South East side — 200 meters away.

- Sample Code: 10253

S. No - Compounds Identified

Chloromethanesulfonyl chloride

Cyclic octaatomic sulphur

Propoxyphene ' }

nlw|lo ]|~

Triphenylphosphine sulfide

Sample Code: 10254

S. No Compounds Identified

1 1,2-B is(p—(trans—styfyl)phenyl)—cis-ethylene

Sample Code: 10255

S. No Compounds Identified
1 Chloromethanesulfonyl chloride
2 Chloromethane '
3 Acetic acid, dichloro
\ 4 Methane-d, trichloro
5 Triphenylmethane
6 Benzenemethanol, .alpha.,.alpha
7 Cyclic octaatomic sulphur
8 Benz[cJisoxazole, 1,3-dihydro-5-chloro-3-phenyl
9 Methyl trityl ether
10 Methanone, [5—chloro-2'~(methylamii.no)phenyl]phenyl
11 6-Chloro-4-phenyl-1,4-dihydroquinoxaline
12 Benzenemethanol, .alpha.,.alpha.-diphenyl

Sample Code: 10256

S. No Compounds Identified
1 | Tributylamine
2 Cyclinc octaatomic sulphur
3 Chirald
4 Methanone, (2-amino-5-chlorophenyl) phenyl
5 Triphenylmethane :
6 1, 2~dicarboxy-3-(4-chlorophenyl)-2, 3 (lH)—djhydropyrido(1,2~a)benzimidaz‘ole
7 6-Chloro-2-methyl-1-phenylbenzimidazo
8 Desmethylsertraline




Sample Code: 10257

S. No Compounds Identified
1 Chloromethanesulfonyl chloride
2 4-Chlorobuten-3-yne
3 Acetic acid, dichloro
4 Methanone, (3-chlorophenyl)phenyl
5 Triphenylmethane
6 Methyl trityl ether
7 Benzenemethanol, .alpha.,.alpha
8 Sertraline
9 Triphenylphosphine sulfide

Note: Results related to sample as received.

- Joint Chief Enwronmen’cal Sc1entlst (FAC)
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TELANGANA STATE POLLUTION CONTROL BOARD

)
)} C4 -

Wmmgnesws_ Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
N~ ]
N Ph: 040-23887500
T D
NABL T-3863
CENTRAL LABORATORY
Analysis Report TANI

Reg. No.SR/05/TSPCB/HO/RO 0/LAB/2020/10241-10245

Collected on:06/10/2020

Test method: Standard Methods of APHA, 23" Bdition

Issue date: 14/10/2020

Source: Khazipally
Sample code

Sample details / collection point

Collected by: TSPCB along with NGT
Committee Member of O.A.No.69-72

Received on: 07/10/2020.

Quantity of the sample: 1 Ltr. sample each

Page No: 1 of 2

10241 - Water Sample Collected from Khazipally Lake - South East side — Near Sluice
10242 - Water Sample Collected from Khazipally Lake - Near Contanminated Site - Beside the Bund
- 50 meters away
10243 - Water Sample Collected from Khazipally Lake - Near Contanminated Site - Beside the
Bund - 100 meters away
10244 - Water Sample Collected from Khazipally Lake - Near Contanminated Site - Beside the
Bund - 200 meters away
10245 - Water Sample Collected from Khazipally Lake — Midstream of the Lake
: Results
Fiapameters Unit ™ 0241 10242 10243 10244 10245
pH - 7.84 8.02 8.01 7.98 7.93
Electrical conductivity pS/cm 436 436 428 426 428
Dissolved oxygen mg/L 7.2 7.8 7.6 7.0 7.2
Chemical Oxygen Demand | mg/L 49 33 49 61 33
BOD 3 at 27°C mg/L 09 07 10 11 08
Total Suspended Solids mg/L 08 07 05 06 09
Total Dissolved Solids mg/L 241 245 239 235 239
Phosphorus as P mg/L 0.03 0.06 0.03 0.04 0.06
Potassium as K mg/L 07 07 07 06 06
Total Nitrogen mg/L 13 15 1.5 5.5 1.5
Ammonical Nitrogen mg/L BDL BDL BDL 2.0 BDL
Boron mg/L BDL BDL BDL BDL BDL
Heavy Metals
Copper mg/L BDL BDL BDL BDL BDL
Nickel mg/L BDL BDL BDL BDL BDL
Zinc mg/L BDL BDL BDL BDL BDL
Cadmijum mg/L BDL BDL BDL "BDL BDL
Lead mg/L BDL BDL BDL BDL BDL
Total Chromium mg/L BDL ~ BDL BDL BDL BDL
CPCB water quality criteria class D D D D - D
"Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
Parameters A B C D E
pH 6.5-8.5 6.5—8.5 6.0-9.0 6.5-8.5 6.0-28.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at27°C 20r<2 3o0r<3- 30r<3 - -
Free Ammonia - - - 1.2 or<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection

D-Propagation of Wild life and Fisheries
E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

‘I/ WD

(Dr. M. S; Satyanaray
Joint Chief Environmental Scientist (FAC)
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wmrg_ TELANGANA STATE POLLUTION CONTROL BOARD

" Talanganw State, °
PRl ballodhat e 05

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

Ph: 040-23887500

R N7 4
CENTRAL LABORATORY
Analysis Report
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10241-10245 Collected by: TSPCB along with NGT
Committee Member of O.A.No0.69-72
Collected on:06/10/2020 Received on: 07/10/2020

Test method: Standard Methods of APHA, 23" Edition Quantity of the sample: 1 Ltr. sample each

Issue date: 14/10/2020

Page No: 2 of 2

Source: Khazipally Tank

Sample code

Sample details / collection point

10241 - Water Sample Collectedhfrom Khazipally Lake - South East side - Near Sluice
10242 - Water Sample Collected from Khazipally Lake - Near Contanminated Site - Beside the Bund - 50
meters away
10243 - Water Sample Collected from Khazipally Lake - Near Contanminated Slte Beside the Bund - 100
meters away
10244 Water Sample Collected from Khazipally Lake -Near Contanminated Site - Beside the Bund - 200
meters away ‘
10245 - Water Sample Collected from Khazipally Lake - Midstream of the Lake
Results
Parameters Unit
: 10241 10242 10243 10244 10245
Free Ammonia mg/L BDL BDL BDL 0.10 BDL
SAR - 1.7 1.7 1.7 1.7 1.7
Total coliform MPN/100ml 08 23 >1600 540 23
Fecal coliform MPN/100ml <2 <2 240 79 05
CPCB water quality criteria class D D D D D
Note: Results related to sample as received
BDL: Below Detectable Limit
CPCB Water Quality Criteria
_ Parameters A B C D E
pH 6.5—8.5 6.5—8.5 6.0 9.0 6.5—8.5 6.0—8.5 .
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 20r<2 3or<3 3o0r<3 - -
Free Ammonia - - - 1.2 or<1.2 -
SAR - - - - Max 26
Boron - - - - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

J oint Chlef Envxronmental Scientist (FAC)

--- End of Report ---



Il

(i

.
3
i
-
Te
- ' -
. ow ot
d At
e, e -
T .
s 1 '
] ! I

FI=TIL AL S

PN PUNEC R

[
.
C
.
.
o
aly
o

Loy
ey I
<, CHI B

oAl

" .
o v Tk TN
[ U ¥ PR R
[ T o Y
S
' T iy,
B e L
T T T
[ . j:':|- t 1 S
- . B k‘Tﬁ' o
gl - -
1 - o :
. r
I - '
' & .
.
B II_| Iil :
.
ERE

O R L PPy

" gt

]

T RN R LR s Y

" |! - L
ol ,\41' 'é' Iﬂj H " l
L b
L '
.
et
dgloot .
T AR T
. L 'u‘:'i‘ ," {'nb -
ol
I \".'A_ 1 '
L A T
e P oo
L T T R
{ v B
' A
i e
. ' ' ' \-
- . gt % 5 '
. Pt i
- R .
o, Y e Ve 104 : v
- - uim . a
Il ll
ey, |
- M -
-
- T- -
t ) 1, - 't - '
IS
- -
' et L
R vy
1 ) B .
e iy 4k e 1
. v _— -1
i . 'l[ u!
o
- s .
4
. 15 =
" . )| B II|,_ ~‘ :—
; f‘ ." o |||_|r
T B -7 i)
JI IH l.I.I
ST AL 5
2w = s
o i '”“-*’-' "I ll,' .
R o, 4" s

?-Ijl.—-nﬁl
R el
T
SRR
[ il
Pt il
': l '
- EIE
o 2er ¥
L PR
T |
C
- ' i
ot
1 I: qlr
A I
-
EETI . L
. .' K ik
gl
7
TR
¢ o . g ll '
‘- =
Lo
A L
P
o
T
Ade
no1 o A
il - : ! '
R
”ll:” " I|
SR T
- -

3



T TELANGANA STATE POLLUTION CONTROL BOARD

cTAnoana S Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
e e}
NN ay Ph: 040-23887500
_N
CENTRAL LABORATORY
Analysis Report
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10246-10248 Collected by: TSPCB along with NGT
. Committee Member of O.A.No.69-72
Collected on: 06/10/2020 Received on: 07/10/2020
Test method: Standard Methods of APHA, 23" Bdition Quantity of the sample: 1 Ltr. sample each
Issue date: 14/10/2020 Page No: 1 of 2

Source: Khazipally Tank

Sample code :  Sample details / collection point
10246 - Water Sample Collected from Inlet of Jillelavagu entering into Khazipally Tank - 100 meters
away
10247 - Water Sample Collected from Inlet of Jillelavagu entering into Khazipally Tank - 200 meters
away : - :
10248 - Water Sample Collected from Inlet of Jillelavagu entering into Khazipally Tank - 300 meters
away
. Results
Parameters Unit 10246 10247 10248
pH - 7.76 7.72 7.68
Electrical conductivity pS/cm 408 422 420
Dissolved oxygen mg/L 7.0 7.6 7.9
Chemical Oxygen Demand mg/L 37 43 41
BOD 3 at27°C - mg/L 07 20 09
Total Suspended Solids mg/L 18 14 10
Total Dissolved Solids mg/L 242 238 236
Phosphorus as P mg/L 0.04 0.06 0.05
Potassium as K mg/L 06 06 07
Total Nitrogen mg/L 15 L5 L5
Ammonical Nitrogen mg/L BDL BDL BDL
Boron mg/L BDL BDL BDL
Heavy Metals
Copper mg/L BDL BDL BDL
Nickel mg/L BDL BDL BDL
Zinc mg/L BDL BDL BDL
Cadmium mg/L BDL BDL BDL
Lead ~ mg/L BDL BDL BDL
| Total Chromium mg/L BDL BDL BDL
{ CPCB water quality criteria class D D D

Note: Results related to sample as received
BDL: Below Detectable Limit

CPCB Water Quality Criteria

Parameters A B C D E
pH 6.5—8. 6.5—-8.5 6.0-9.0 6.5—8.5 6.0-28.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 -
BOD 3 at 27°C 2or<2 30r<3 3or<3 - -
Free Ammonia - - = 120r<1.2 -
SAR - - - - Max 26
Boron - - - - - Max?2
Total coliform 50 or<50 500 or <500 | 5000 or <5000 - -

CPCB Water Quality Criteria:
A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection
D-Propagation of Wild life and Fisheries

E-Irrigation, Industrial Cooling, Controlled Waste disposal

Below E : Not meeting A, B, C, D, E criteria

(Dr. M. S¥ - a Rab)
Joint Chief Environmental Scientist (FAC)






Soomango _ TELANGANA STATE POLLUTION CONTROL BOARD
% Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
A\ T4 Ph: 040-23887500

N .

CENTRAL LABORATORY
Analvsis Report
Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10246-10250 Collected by: TSPCB along with NGT
Committee Member of O.A.No0.69-72

Collected on:06/10/2020 Received on: 07/10/2020

Test method: Standard Methods of APHA, 23™ Edition Quantity of the sample: 1 Ltr. sample each

Issue date: 14/10/2020

Page No: 2 of 2

Source: Khazipally Tank

Sample code

Sample details / collection point

10246 - Water Sample Collected from Inlet of J illelavagu entering into Khazipally Tank - 100 meters
away _ .
10247 - Water Sample Collected from Inlet of Jillelavagu entering into Khazipally Tank - 200 meters
away
102438 - Water Sample Collected from Inlet of Jillelavagu entering into Khazipally Tank - 300 meters
away
Results
Parameters Unit
10246 10247 10248
Free Ammonia mg/L BDL BDL BDL
SAR - 1.6 14 1.3
Total coliform MPN/100ml 13 540 33
Fecal coliform MPN/100ml ) 130 08
CPCB water quality criteria class D D D

Note: Results related to sample as received
BDL: Below Detectable Limit

CPCB Water Quality Criteria

Parameters A B C D E
pH 6.5-8.5 6.5—-8.5 6.0-9.0 6.5-8.5 6.0—-28.5
Electrical conductivity - - - - Max 2250
Dissolved oxygen 6 or>6 5 or>5 4 or>4 4 or>4 . -
BOD 3 at 27°C 2or<2 3or<3 30r<3 s -
Free Ammonia - - - 1.2 or<1.2 -
SAR - - - - Max 26
Boron ’ - - - . - Max 2
Total coliform 50 or <50 500 or <500 5000 or <5000 - -

CPCB Water Quality Criteria:

A-Drinking Water Source without conventional treatment but after disinfection
B-Outdoor bathing (Organised)

C-Drinking water source after conventional treatment and disinfection

D-Propagation of Wild life and Fisheries
E-Irrigation, Industrial Cooling, Controlled Waste disposal
Below E : Not meeting A, B, C, D, E criteria

(Dr. M. S.Satyanarayaha Rao)
Joint Chief Environmental Scientist (FAC)

--- End of Report ---
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Sooraoge TELANGANA STATE POLLUTION CONTROL BOARD
e Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 013
A1 4 Ph: 040-23887500

Ny

CENTRAL LABORATORY

Analysis Report

Reg. No.SR/05/TSPCB/HO/RO0/LAB/2020/10241(A)-10245(A) Submitted by: TSPCB along with NGT Committee
Members of O.A.No.69-72
Received on: 07/10/2020
Test method: USEPA, SW846 & APHA 23" Edition Quantity of the sample: 100g. Sample
Issue date: 29/10/2020 Page No.: 1 of 1 "

Source: Khazipally Tank — Soil Samples

Sample code : Sample details / collection point

10241-A - Khazipally Tank — Southeast side near sluice

10242-A - Khazipally Tank — near contaminated site beside the bund — 50 mtrs away

10243-A - Khazipally Tank — near contaminated site beside the bund — 100 mtrs away

10244-A .~ Khazipally Tank — near contaminated site beside the bund —200 mtrs away

10245-A - Khazipally Tank — Midstream of the tank

Results
Parameter (s) Units
10241-A 10242-A 10243-A 10244-A 10245-A

pH - 7.70 7.4 - 6.80 5.82 7.84
Electrical conductivity | pS/cm 270 1408 649 345 146
Copper as Cu mg/kg 10.3 37.7 60.0 35.7 13.8
Zinc as Zn meg/kg 8.75 60.4 29.0 19.4 91.5
Lead as Pb meg/kg 30.3 70.4 85.1 725 313
Cadmium as Cd mg/kg BDL BDL BDL BDL BDL
Chromium as Cr mg/kg . 3279 193.86 118.095 95.32 57.025
Nickel as Ni mg/kg 22.0 74.5 50.6 41.4 25.5

Note: Results related to sample as received.
BDL: Below Detectable limit
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TELANGANA STATE POLL

540

UTION CONTROL BOARD

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

CENTRAL LABORATORY

Ph: 040-23887500

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10246(A)-10249(A)

Test method: USEPA, SW846 & APHA 23" Edition

Issue date: 29/10/2020

Source: Khazipally Tank — Soil Samples

Sample code

10246-A
10247-A
10248-A
10249-A

Sample details / collection point

Analysis Report

Page No.: 1 of 1

Inlet of Jillelavagu entering into Khazipally tank 100 mirs away

Inlet of Jillelavagu entering into Khazipally tank 200 mirs away

Inlet of Jillelavagu entering into Khazipally tank 300 mirs away

Submitted by: TSPCB along with NGT Committee
Members of O.A.No.69-72
Received on: 07/10/2020
Quantity of the sample: 100g. Sa

mple

Sample collected from diversion channel —north east side of Khazipally tank

Results
Parameter (s) Units
10246-A 10247-A 10248-A 10249-A
pH - 5.21 5.10 6.09 7.71
Electrical conductivity - pS/cm 786 234 494 263
Copper as Cu mg/kg 19.2 11.6 BDL BDL
Zinc as Zn mg/ke 602.0 103.4 27.7 BDL
Lead as Pb mg/kg 44.0 30.3 BDL 4.0
Cadmium as Cd mg/kg BDL BDL BDL BDL
Chromjum as Cr mg/kg 326.67 77.225 22.675 3.815
Nickel as Ni mg/kg 44.9 24.9 5.0 BDL

Note: Results related to sample as received.

BDL: Below Detectable limit

~

ntal Scigntist (FAC)







semsz TELANGANA STATE POLLUTION CONTROL BOARD

Talangzna State
e e

M

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

Ph: 040-23887500

CENTRAL LABORATORY

Toxicity Characteristic Leaching Procedure (TCLP) - Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10241-10245

Collected on: 29/09/2020

Test method: USEPA, SW846 & APHA 23™ Edition

Issue date: 07/11/2020

Source: Xhazipally Tank

Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 30/09/2020

Quantity of the sample: 500g. ~

Page No.: 1 of 1

Sample code : Sample details/ collection point
10241 - Khazipally Tank — Southeast side near sluice
10242 - Water Sample Collected from Khazipally Lake - South East side — Near Sluice :
10243 - Water Sample Collected from Khazipally Lake - Near Contaminated Site - Beside the Bund -
50 meters away
10244 - Khazipally Tank — near contaminated site beside the bund — 200 mtrs away
10245 - Khazipally Tank — Midstream of the tank
Standards as per
Resulis CRIT and TCLP
Parameter (s) . Standards as per
10241 10242 10243 10244 10245 | Schedule —II of HWM
Rules 2016
Colour . Brown | Brown | Brown | Brown | Brown -
| state Solid | Solid | Solid | Solid | Solid ’
TCLP- Copper mg/1 BDL BDL BDL BDL BDL 25
TCLP -Zinc mg/l 0.0779 | 1.3066 | 0.6917 0.508 0.3479 250
TCLP -Cadmium mg/1 BDL BDL BDL BDL BDL 1.0
TCLP -Nickel mg/] 0.068 0.3207 | 0.1653 0.186 0.0747 20
TCLP -Lead mg/l BDL BDL BDL BDL BDL 5.0
TCLP — Chromium mg/l | 0.0709 1.183 0.6375 0.528 0.2725 5.0

Note: Results related to sample as received.

BDL — Below Detectable Limit

Joint Chief Environment2l Scientist (FAC)
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TELANGANA STATE POLLU

Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
Ph: 040-

)

ION CONTROL BOARD

23887500

CENTRAL LABORATORY

Toxicity Characteristic Leaching Procedure (TCLP) - Analysis Report

Reg. No.SR/05/TSPCB/HO/R00/LAB/2020/10246-10249

Collected on: 29/09/2020

Test method: USEPA, SW846 & APHA 23™ Edition

Issue date: 07/11/2020

Source: Khazipally Tank

Sample code

10246 -
10247
102438 -
10249 -

Collected by: TSPCB along with NGT Committee
Members of O.A.No.69-72

Received on: 30/09/2020

Quantity of the sample: 500g.

‘Page No.: 1 of 1

Sample details / collection point

Inlet of Jillelavagu entering into Khazipally tank 100 mtrs away
Inlet of Jillelavagu entering into Khazipally tank 200 mtrs away
Inlet of Jillelavagu entering into Khazipally tank 300 mtrs away

Sample collected from diversion channel — north east side of Khazipally tank

Results Standards as per CRIT
Parameter (s) su and TCLP Standards as
per Schedule —II of
10246 10247 10248 10249 HWM Rules 2016
Colour Brown Brown Brown Brown _ -
State Solid Solid Solid Solid -
TCLP- Copper mg/1 BDL BDL BDL BDL 25
TCLP -Zinc mg/l 5.5501 0.5586 0.7386 0.0311 250
| TCLP -Cadmium mg/l BDL BDL BDL BDL 1.0
TCLP -Nickel mg/l 0.2721 0.1246 .0.163 0.05 20
TCLP -Lead mg/l BDL BDL BDL BDL 5.0
TCLP — Chromium mg/l 5.7299 0.4974 0.657 0.0256 5.0

Note: Results related to sample as received.
BDL — Below Detectable Limit
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TELANGANA STATE POLLUTION CONTROL BOARD

Issue date: 23/10/2020

Source: Khazipally tank water samples.

Sample code

10241
10242
10243
10244
10245
10246
10247
102438

10249

| _olnganaStats Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018
m Ph: 040-23887500
N .
CENTRAL LAB ORATORY
GC-MS Analysis Report
Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10241-10249 ‘Collected by: S. Srinivas, AES, Central Lab.
Collected on: 06/10/2020 Received on: 07/10/2020 :
Test method: Standard Methods of APHA, 23™ Edltlon Quantity of the sample: 1Ltr. sample each

Page No.: 1 of 1

Sample details / collection point

- Khazipally tank- South East side —Near sluice

- Khazipally tank — Near contaminated site — beside the bund — 50 meters away.

- Khazipally tank — Near contaminated site — beside the bund — 100 meters away.

- Khazipally tank — Near contaminated site — beside the bund — 200 meters away.

. = Khazipally tank — Midstream of the tank.

- Inlet of Jillelavagu entering into Khazipally tank — 100 meters away.

- Inlet of Jillelavagu entring into Khazipally tank — 200 meters away.

- Inlet of Jillélavagu entering into Khazipally tank — 300 meters away.

- Sarﬁple collected from diversion channel-North East side of Khazipally tank.

Sample Code: 10241

S. No Compounds Identified
No compounds detected
Sample Code: 10242
S. No _ Compounds Identified
No compounds detected b
Sample Code: 10243
S. No "Compounds Identified
No .compounds detected
Sample Code: 10244 .
S. No Compounds Identified
No compounds detected
Sample Code: 10245 .
- S.No Compounds Identified
No compounds detected
Sample Code: 10246
S. No ' _ Compounds Identified
No compound_é detected
Sample Code: 10247
S. No

No compounds detected

Compounds Identified




Sample Code: 10248

~J

S. No Compounds Identified )
No compounds detected
Sample Code: 10249
S. No Compounds Identified
1 Tributylamine
2 1-Heptacosanol

Note: Results related to sample as received.

Joint Chief Environmental Scientist (FAC)
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TELANGANA STATE POLLUTION CONTROL BOARD

| Themrammees Paryavaran Bhavan, A-3; Industrial Estate, Sanathnagar, Hyderabad — 500 018
Ry 4 : Ph: 040-23887500
RS
CENTRAL LABORATORY

GC-MS Analysis Report

Reg. No. SR/OS/TSPCB/HO/ROO/LAB/2018/10241A—10249A Collected by: S. Srinivas, AES, Central Lab.
Collected on: 06/10/2020 Received on: 07/10/2020

Test method: USEPA SW846 ’ Quantity of the sample: 500g. sample each
Issue date: 23/10/2020 Page No.: 1 of 1

Source: Khazipally Tank. (Sediment Samples).

Sample code
10241-A
10242-A
10243-A
10244-A.
10245-A
10246-A
10247-A
10248-A

10249-A

Sample details / collection point

- Khazipally tank- South East side — Near sluice

- Khazipally tank — Near éontaminated site — besidé the bund — 50 meters away.

- Khazipally tank — Near contaminated site — beside the bund — 100 meters away.

- Khazipally tank — Near contaminated site — beside the bund — 200 meters Aaway.
- - Khazipally tank — Midstream of the tank. |

- Inlet of Jillelavagu entering into Khazipally tank — 106 meters away.

- Inlet of Jillelavagu entring into Kha21pally tank — 200 meters away.

- Inlet of Jillelavagu entering into Kha21pa11y tank — 300 meters away.

- Sample collected from diversion channel-North East side of Khazipally tank. '

Sample Code: 10241-A

S. No Compounds Identified
No compounds detected
Sample Code: 10242-A ‘
S. No Compounds Identified
1 Propanoic acid, 2-methyl-, 1(1,1—diniethylethyl)-Z—methyl—1,3—propanediy1 ester
2 2,2 4-Trimethyl-1,3-pentanediol diisobutyrate
3 1,2-B is(p-(trans-styryl)phenyl)'—cis—ethylene

Sample Code: 10243-A

S. No

Compounds Identified

1

2.2 4-Trimethyl-1,3-pentanediol diilsobutyrate

Sample Code: 10244-A

S. No Compounds Identified
No compounds detected
Sample Code: 10245-A
S. No Compounds Identified
No compounds detected
Sample Code: 10246-A
S. No Compounds Identified
No compounds detected
Sample Code: 10247-A
’78. No Compounds Identified

No compounds detected




Sample Code: 10248-A

S. No Compounds Identified
No compounds detected
Sample Code: 10249-A :
S. No Compounds Identified

1-Heptacosanol

Note: Results related to sample as received.

Joint Chief Enwronmental Scientist (FAC)
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TELANGANA STATE POLLUTION CONTROL BOARD

s = Paryavaran Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500 018

S . g ;

m/ 4 Ph: 040-23887500

N
CENTRAL LABORATORY
GC-MS Analysis Report

Reg. No. SR/05/TSPCB/HO/R00/LAB/2018/10250 ' Collected by: S. Srinivas, AES, Central Lab.
Collected on: 06/10/2020 Received on: 07/10/2020

Test method: Standard Methods of APHA, 23 Edition Quantity of the sample: 1Ltr. sample each
JTssue date: 23/10/2020 _ Page No.: 1 of 1

Source:

Sample code :  Sample details / collection point

10250 - Seepage water from M/s.-TSDF Dindigal Joining J illelevaagu.

Sample Code: 10250

S. No Compounds Identified
1-Eicosene
2 1-Hexacosene
3 Butylaldehyde, 4-benzyloxy-4-[2,2,-dimethyl-4-dioxolanyl]
4 1-Heneicosanol

Note: Results related to sample as received.

(Dr. MLSY Satyana :
Joint Chief Environmental Scientist (FAC)
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ANNEXU BE

PATTANCHERU ENVIRO-TECH LIMITED
S.No. Month Tankers received Tankers Rejected

KL KL
1 APRIL'2020 44,300 Nil
2 MAY'2020 54,750 Nil
3 JUNE'2020 79,200 Nil
4 JULY'2020 89,250 Nil
5 AUGUS%'ZOZO 92,370 Nil
6 SEPTEMBER'2020 95,660 Nil

srsellundy
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PATTANCHERU ENVIRO - TECH LIMITED

S.NO NAME OF THE INDUSTRY
1 | AGARWAL RUBBER LTD
2 | Akshaya patra
3 |AKTINOS PHARMA
4 | Alkali Metals Pvt. Ltd (Dundigal)
5 | Alkali Metals Pvt. Ltd (UPPAL)
6 | Arch Pharmalabs Limited
7 |APL Health Care Ltd.,
8 | Arch Pharma
9 | ARENE LIFE SCIENCES LTD
10 | Aryan Precisions Pvt Ltd.
11 | Assam Carbon Products Ltd.,
12 |Astha Laboratories
13 | Aurigene Discovery Technbvlogie Ltd.,
14 |Aurobindo Pharma Ltd Unit - |
15 | Aurobindo Pharma Ltd. U-11
16 | Aurobindo Pharma Ltd U - 1II
17 | Aurobindo Pharma Ltd U-1V
18 | Aurobindo Pharma Ltd U-V
19 | Aurobindo Pharma Ltd U - VIA
20 | Aurobindo Pharma Ltd U - VI B
21 | Aurobindo Pharma Ltd U - VII
22 | Aurobindo Pharma Ltd U- VIII
Aurobindo Pharma Ltd U - IX
24 | Aurobindo Pharma Ltd U - XII
25 | Aurobindo Pharma Ltd U -XVI
26 | Aurobindo Pharma Ltd U-XVII
27 | AUROBINDO PHARMA LTD XVIII
28 |Aurobindo Pharma Ltd U - RC -]
29 | Aurobindo Pharma Ltd U- RC -II
30 | AVRORGANCS PVT LTD.
31 | Balaji Amines Ltd,,
32 |Banyan Sustainable Waste Management Services Pvt. Lid.,
33 | BIOCON LTD
34 | Biological E.ltd Shamirpet
35 | Biological E.ltd Shamirpetm (Pharma Division)
36 | Biological E.Itd - Unit 1
7 | Biological E.ltd - Unit II
38 |BIOPHORE INDA PHARMACEUTICALS (P) LTD,,
39 [ Brilliant Bio Pharma
40 | chromo labs
41 | Clariant
42 | Corey Organics pvt. Ltd.
43 | CRONUS PHARMA SPECIALITEIS (I PVT LTD
44 | DENISCO CHEMICALS (P) Ltd
45 | DENISCO CHEMICALS (P) Ltd
46 | DIVIS PHARMACEUTICAIS PVT LTD
47 | Dr. REDDY'S LABORATORIES Ltd
48 | Dulichand Silk Mills Ltd.,
49 | EP.T.R. Institute
50 | Enpiar Pharama (P) Ltd
51 | Erythro Pharma (P) Ltd.,
52 |Eugia Pharma Specialities Ltd
53 | Evertogen life sciences.
54 | Exel Rubber Ltd., IV (cheryal)

8.R SV&QQM%




56

FLEMING LABORATORIES Ltd

Gennex Laboratories Ltd

57
58 | Gensynth Labs.
59 |Gland Pharma
60 | Glochem Industries ltd
61 | Granules India Ltd., Unit III
62 | Graviti Pharmaciuticals pvt Itd
63 | Harika Drugs Pvt. Ltd.
64 | Hartex Rubber (P) Ltd
65 | Hetero Labs Ltd
66 | Hetero Labs Ltd (Jedcherla )
67 | Hexagon Drugs
68 | Himjal Beverages Pvt. Ltd.,
69 |Hindustan Coca-Cola Beverages Pvt Itd
70 | Hitesh Chemicals & Drugs pvt. Ltd.
71 { HONOUR LABS LTD.,
72 | Hy - gro chemicals pvt. Ltd.
73 | Hygro -Chemicals Unit - I1
74 [INVENTAA INDUSTRIES PVT LIMITED
75 | Ion Exchange India Ltd
76 | Island Veer Chemie pvt. Ltd.
77 |).K. FENNER (INDIA) LTD
78 | KJ.S (INDIA) Pvt. Ltd.,
79 | KK.S Organics
80 | Kekule chemicals P Ltd.
81 | Kirby Building systems India Ltd.,
82 |KL Hi-Tech Secure Print Ltd.,
83 | Konar Organics Ltd, Unit-1
84 | Konar Organics Ltd, Unit-IV
85 | KRS PHARMACEUTICALS PVT.LTD
86 | Laasya Labs
87 | Lakshmi Saras
88 |Lamtuf Plastics
89 | Lee Pharma Ltd
90 |Lilasons Alco Bev Pvt Ltd.
91 | Lofty laboratories Pvt. Ltd.
92 |Louis Pharmaceuticals Pvt.Ltd.
93 | Mahidra Chemicals
94 | Maithri Laboratories Pvt. Ltd.,
95 |Makson Health care Pvt.l.ud
96 [Medreich Lid
97 | Metrochem API Pvt Ltd.,UNIT B (Bonthapally)
98 | Metrochem API Pvt Ltd., UNIT C ( Alinagar)
99 | Micro Molecules Pyt Ltd.,
100 | Model Industrial Association Environment Management
101 |MSN Life Sciences UNIT - 1
102 | MSN Life Sciences P. Ltd., U-1I
103 | MSN Laboratories Pvt. Ltd.,
104 | MSN Laboratories U 11
105 | MSN Laboratories Formulation Division Pvt. Lid.,
106 | MSN R&D Laboratories Pvt. Ltd.,
107 | MSN Pharma chem (P) I.td
108 |MSN Organics Pvt. Ltd.,
109 | MYLAN LABORATORIES (Ré&D)
110 | Mylan Laboratories G.Potharam,U-I
111 | Mylan Labs Poley Palli
112 | Mylan Labs. Ltd.UNIT-VII

Page 2 of 4
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113 | Neuland Laboratories U-II (PM)

114 | Neuland Laboratories Itd. (R&D)

115 | Neuland Laboratories Itd. GP

116 |Neuland Laboratories Ltd. U-I (BP)

117 INICHINO CHEMICAL INDIA PVT. LTD,,

118 |Nosch Labs Private Ltd

119 | Ontop Pharmaceuticals Pvt. Ltd.,

120 | OPTIMUS DRUGS PVT LTD (R&D)

121 | Optimus Pharma

122 | Parle Agro Pvt. Ltd

123 |Pavithra Dairy Products Pvt. Ltd.,

124 | PELLETS PHARMA

125 | Piramal Enterprises Ltd

126 | Prabhava Organics Pvt. Ltd.

127 | Progenerics Pharma

128 |Progressive foods

129 | RM.D Foods & Beverages Pvt. Ltd.,

130 | R.R. Laboratories

131 | Rakshith Drugs Pvt. Ltd.,

132 |Rakshith Drugs Pvt. Ltd., B.PII

133 | Rampex Labs (P) Ltd.,

134 |Reddy Pharmaaceuticals Pvt. Ltd.,

135 | Refine plast

136 | Roopa Industries Ltd.,

137 |S.B. Organics

138 | S.S Organics Lid.

139 | Sai Life Sciences Ltd.,

140 | Salbrious Laboratories Pyt. Ltd

141 | Sandvik Asia Pvt. Ltd.,

142 | Sanozen Pharma

143 |Satyadeva Pharamaceuticals Pvt,, Ltd.,

144 | Sawaria Pipes Pvt. Ltd.,

145 | Selmar lab Private Limited

146 | Sheetal Chemicals (P) Ltd.,

147 | Shilpa Medicare

148 | Shri Karthikeya Pharma

149 | Siflon Drugs (P) Ltd.,

150 | Sigachi Industries Pvt. Ltd.,

151 | SKR Labs Pvt. Ltd.,

152 | SMS Lifesceinces India Ltd

153 | Snehaa Solvents

154 | SOM Phytopharma (India) Ltd.,

' 155 | Soubhagya confectionery

156 | Spansules Formulations

157 | Sri Chaitanya Chlorides Pvt, Ltd.,

158 |Sri chavadi Pharma

159 | Sri Gayathri drugs P. Ltd.

160 | Sri Krishna Pharmaccuticals Ltd

161 | Sri Sai BabaCellulose Pvt. Ltd.,

162 | Sriam Labs (P) Ltd.,

163 |Srinivasa Labs

164 | SRITHA CHMEMICALS

165 | Srivilas Flydro Tech Pvt. Ltd.,

166 | SULAKSIHHANA CIRCUITS L.TD

167 |Sun Light Active Drugs Ingredients Pvt Ltd

168 | Surabhi Industries

169 | Suven Life Sciences Ltd.,

170 | Suven Life Sciences Ltd., (FDC)
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171 | SYNIHUKENL LAvo U -

Taivo Nippon S
Total Drugs & Intermediate
United Brawaries ( Kothal
United Br
176 | V.S.P. ISPAT
M
Venkar Chemicals Pvt. Ltd.,
W
| 151 |Virchow Biotech Pvt. Ltd.,
Viru
Virupaksha Laboratories Unit IT
184
_
[ 188 |YAG MAG LABS (P) Ltd,

189 | Spansules Formulations Unit I

anso K-Air India Pvt. Ltd.,
Pvt Ltd.,

awaries (Malle

aksha Laboratories Pvt.Ltd.

Virupaksha Org
Visaka Milk Products India Pvt. Lid.,

ENVIRO WASTE MANAGEMENT SERVICES

[ 191 [VARDHAMAN SOLVENTS & CHEMICALS PVT. LTD
RA CHEM PHARMA LTD

LAKSHMI SARASWATHI CHEMICALS &

M/s. Veljan Dension Limited

M/S. SALICYLATES AND CHEMICALS PVT. LTD
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A NNEXUR
Monitoring locations -
o STP - Amberpet -2019 - 2020 )
Parameters ggzrg ;?)% 2Jou2no 5’(;% é\ouz% 2802% Standards

pH 7.42 | 8.13 8.20 7.74 7.67 7.35 5.5—-19.0
EC 1404 1301 | 1422 | 1225 1032 1063 -
DO 5.5 4.2 4.4 4.1 4.1 3.7 -
BOD 10 23 10 5 8 28 30
COD 40 100 54 16 41 100 250
TSS 12 42 29 6 <5 17 100
Total Coliform 92 110 49 79 13C 130 -

Inference: All the parameters are within the stipulated standards for discharge Inland surface

water during April 2020 to Sep 2020.

JOINT CHlEF ENVIRONMENTAL SCIENTIST

NTRAL LABORATORY
TELANGANASTATE POLLUTION CONTROL BOARD

/@Payavarana Bhavan, A-3, LE., Sanathnagar,

Hyderabad - 500 018.
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GOVERNMENT OF TELENGANA

ANNEXYRE= V1!

OFFICE OF THE EXECUTIVE ENGINEER MB GRID DIVISION SANGAREDDY

From:

N.Raghuveera, B.E,
Executive Engineer,
MB Grid, Division,

Sangareddy.

To

Regional Office-1
Sangareddy.

Lr.No.DB/Pollution habs /2020, Dated: 12.11.2020

Sub: - MB Grid Division Sangareddy - Hon’ble National Green Tribunal, Chennai

The Environmental Engineer,
TS Pollution Control Board,

Application 69 1o 72 of 2013 & Batch - Patancheru and Sangareddy Pollution

habitations — Report submitted - Reg

Ref: - 1) Endt.No AE/DEE/Pollution affected Villages/SRD/2018.Dated:22.10.2018

from Superintending Engineer,RWS&S Circle Sangareddy.
2)T/0 Endt.No AE/DEE/Pollution habs /2018,Dated:26.10.2018
3) T/o Endt.No AE/DEE/Pollution habs /2018,Dated:15.04.2019.
4)T/o Lr. No.DB/Pollution habs/2018 Dt:15.10.2019,Dt:19.05.2020.

s skof ok ok ok ok

Adverting to the subject cited, I here with furnish the Drinking water supply situation to the

pollution effected habitations in Patancheru and Sangareddy constituencies from April to September 2020

are as follows:

S1 Name of Name of the | Popul | No of Existing Water | Total | Qty of | Manj Manj Remarks
No | The G.P Habitation ation Sources Existi | Water eera eera (Name of
as per ng Supplie | Wate | water | the scheme)
2011 sourc | d from r Suppl
census es existing | Suppl | yin
HPs | PWS | MPW sources ied LPC
i (KLD) | (KLD| D
§ )
1 2 3 4 5 6 7 8 9 10 Il
I | Kalabgoor | Kalabgoor 4187 12 | 0 13 51 611 146
2 Kandi Kandi 7492 24 2 1 27 135 797 106 Water being
3 | Rudraram | Rudraram 6143 2 I 0 3 32 623 101 Supplied
from MB
4 | Lakdaram | Lakdaram 4733 14 | 0 15 44 383 81 Grid-
5 | Muthangi | Muthang; 8777 ¥ 1 7 19 11 900 | 103 | Sangareddy
Segment
6 | Chitkul Chitkul 5596 8 1 5 14 88 511 91
7 | Insapur Insapur 8276 17 1 1 19 57 1166 141
8 | Pocharam Pocharam 2616 2 1 0 } 32 284 109




o~

>}
9 | Pocharam | Ganapthiguda 444 8 | 0 40 30 68
10 L.Sulthanpur | Gandiguda 640 2 | 0 3 32 60 94
1 Pocharam Bachuguda 816 | 1 0 2 20 40 49 Water being
12 [ Inole Inole oo | 4 i 0 5 34 40 | 34 | Supplied °
- i . from MB
13 | Peddakanj | Peddakanjarla | 1982 4 | 0 5 34 90 45 Grid-
arla Sangareddy
14 | Byathole Byathole 1163 5 | 0 6 15 35 0 Segment
15 ] Arutla Arutla 1197 4 | 0 5 46 50 42
16 | Chidruppa | Chidruppa 2127 10 1 0 11 23 60 28
17 | Ismailkhan | Ismailkhanpet | 7060 5 l 0 6 85 310 44
pet
18 | Kistareddy | Kistareddypet 1623 2 | 0 3 32 100 62 HMWS&SB
pet
19| Sulthanpur | Sulthanpur 2035 3 | 0 4 33 100 49 HMWS&SB
20 | Kajipally Kajipally 1589 10 | 0 11 50 60 38 Water being
Supplied
from MB
Grid-
Narsapur
Segment
Total; 69686 | 148 21 14 183 994 6250 | 1431

*

supplied by HMWS & SB.

&

&

SI. No. 20 i.e. 1 habitation is covered from Narsapur segment

SI.No.1to 17 i.e 17 habitations are covered under MB Grid ,Sangareddy Segment.

SI'No. 18 & 19 i.c. 2 habitations (Grampanchayths) having located inside ORR. the water is being

As seen from above.all habitations except Kistareddypet ., Sulthanpur and Kajipally arc

being provided with 100 LPCD(litres per captia per day) of drinking water from the MB Grid

.Sangareddy Segment No.9 with Intake well at Singoor dam (Manjeera River).

f

Yout"l“aithfully




(A-mc w2 0) ii-os
uDlIoeg nisysuBied
O¥Y08 'S 3 SMAH

{(ooN3) YyaoyNYw

aoN9L'6T aoneg'8z a9N9L'62 d9IN9L 62 aonNg'8c A99L'6T aDN8'8T T
0Z-1°0 0z-das 0z-3ny oz-Inf oz-unf oz-Aey 0¢-|4dy ON'S
TSO00TETB0 NV

Aep/Aib paaidy 0z-12G0300 03 gg-|udy Jead JjeH ays 1o} niaydueled 0} Amuany Alddns Ja3em ayl Summoys uswslels

a¥v0o4g 39VHIMS ANV A1ddNS ¥3LVM GULIN AVEVHIAAH







W7 —

‘DyT1Ad Yoojosul ebnfeaeN

m\x‘% :Aq pelamod

20UBLLIOLSS UONIBJI0D puYy puewad JO Aieununs
pieog ab6eiamas g Alddng Js1em uejijodolloW peqeldspiH

0Z0e/L 1/64 ¢ 83eq Julid

TV : AMODIALYD

AlpUuIlUNg UOIIDB]|0D PUY PUBLLIBC

NWYHNAYHANYHOVIAYY) G UolsiNg
070¢/90/6T : VO SY

2
J062cr lgop0'sl |1e0've  |68°9LE |0L6°49  |BLOE 8209 82 Z8'26°Cr |8b0'89 |58°/8'ck |02'6L'ZL 66581 |v6'8p'GL |EPO'6S  |9T'6E 1268 |2y 59°'66'6€ #1089  |I®I0Y
95y . . |00 b 00'0 € 000 elg'y (€60 /52y {918y 9Ty 000 0 000 o oo sig'y  [e60 .52y |58 |gEs
9,°8E'VE |2V POV |¥ES'Y 0'2€'v [q16'LL  |PO'6 zil 9.0 £0'0.'cz |280'7) |e00L€z ([26°08'€  |62S'T 5096y [L29'LL  |VO'LL 290 lG'te'ze |S90°CL  |EISH
Ziive |esor  [voev  loziz  Josed |6z [eS T T ko e e il L el o oA DL L e oz [mst
E.wm_m. wm..m.q 85e's 09'99 6L0'LL |G €9l 82°0 L2ve'e  |zelLlL  |LLYET  |SB'SE LS¥'y 01’9 G901 {EPE 905 €€°0 80'S0'z  [184L'LL | bISL
cze6'c |ebi9'T |eTe's Ly19'e |eov'zl  |bv8 €ee 680 €8'98'z  |SBL'ZL  |v898'T  [STSEC  [L6Y'Y zo'ol'c  |pSv'LL  |2L8 eve'l (860 gz ov'z |L6LCL |cE6O
69's2'zl |2veL's |L2o'L 16'€2'9 [LL9'6L |BBEL S¥S SEL 65°05'L) |9gl'0z  |0970S'LL [LE09'S  |6SS'S £9'88'0 [BYY'8L [06°EL G69'L 2L vz 20'0L |evl‘0c | PLOO
{syne} (suye) (5] (§)?] (syxe) {syseT) v i {syxe’)
asuejeq u SNVYD [Eh )] SNV Anuend  [SNVD Anuenp  |aduejeg SNVYO aoue|ed (sie7) v [SNYO {syyeT) SNVO fyuend  {SNVO Apuent  [aouejeg SNYD '
Buisojy  |onoajies  |pled puewoq [pang palllg pajpgun  |pagun  |Buedo  |lBj0L Buisofd ond3[ied  |Pled puewaqg  (Pailg palng pajigun [pellgun  |Buiuado  |jejoy J3g
0zoz-AeiN 0z0z-1dy
{(ATTVAAYONITINES N NAYIHONYLYd
: NOISIAIG Aelpy  f HALNOW 020Z : dVHA

Vo4 AOVIAMES B A1ddNS JHLYM NVLITOJOTLHN AvaviadddAH




o

n . «
A I R S L T P T . -
- R S St - s et e el e s et E e T e LR
o - - —_— o IIIIII o

L L R L A A RIrY PRI TR D O T PR R B

-— . - o . . . ' .
N B S ' N
- - R - .
. - e N o - - o o - . -
L. _ . e Ih “ub 1 ek = =r - Ve _— -~ T Tk
- N ' - : " - ! e o e -af v R - - . R . . | _ . -
B o L. . i . i i =
N - N - N o I !
: - = . Er) ' 'Sm o TS T . R . o . -
'
-t jer fm a ' amare -y - m om . - - — u e e T e S R —— . N . N o . N . ' - e e b
- e e - o . L. .l 0d . - R = I R e - R E Tt am o o = . _
EEs aman T e o - e e e - ' rew - i, - - B e TS m s e e ——— i e R & e - - - .= _ -
LES : P T B £ = B o, -, o R - - - o - D :
- o Fan N e . e T - o = Ltt— ot - - —e- e .
T e T SO 2% WguE Tt ere# - o« Gesal o taa - T s e o - =
™ - s - S B - - . - < R R . . L
. R vos h N - Pl - et - B - N o S T N A
|1|v1ull|1 - i ok .2 S ||| ..~|- i : n ) |||P.V-|u -y _|m||__|_ . = e, et o - - - -
S 1. . T - ~. = = S - e et g ‘. e - E L e e
o B - = = o--- -1 - - = w1t 1Tt - - ' B
. wu_u (. - . - N I B B o B B B R = - ==
- = - [ -t =t =" 0 - - 3 Tt Pre A T L R E TE = . izas
- ' . .
- s N
= o . - .
. BT -
B . B o B B
- - " - - . - [N} L] =
_ N N
B .
-
o

" W g A A N Sy LEs VRS ,..wi.h_..w.n. ..a...&ﬂ." u..w..m_...n._u._».. mipdanz. g,
R AR . : B TR S g el s e 0 e




‘PITIAd Yoojoju] ebndeseN

‘\ nm :Aq patamod

82URULIOLIaS UOJI38][0D puy puewsq JO Aewiwuns =
pieog abetomoas g Alddns 1ojep uejjodoisp peqesspAy A

H

020z/41/61 = ®3ed uld

TIV : AHODILYD

0Z02/80/0¢€ i uQ sy
?%EEQM UOI39:2]]|0D PUY PUuRl=d

06°Zb'8r |18'69°CL |262'vE  |PBL¥'vL |0S0T9  |E6'LY G69'9 08% py'66°0F |SP2'89  |9€66°9r |E6°0Z'FL |269°LE  |00°b9'wL |528°L9  |8pLG 09r'9  (2eF c0'6.'Gr |sec'gg  |IEioY
95'Zy £0°0 v 000 b 000 628'y ¥6°0 65°Cr 0£8'y 65y 100 l €00 £ 000 818y (€60 982y 128y CESL
16°66'62 |Z0'96'e  [LEV'Q 09'L¥'y |2S8'LL  |9F'6 9£Z 050 gLgl'se (s8LZt |2LSl'se [PO'LL'Y  |e86'S LG'LS'y  |SZ6'LL  |Z9°LL £le 250 ¥2'8€'vZ |BEL'CTL  |ELSI
ge'sz'e  (p8'BlL BOE'E €eie £/8'9 8c’L 85l 0L pog'e  |1e0'L ob'0z‘'e  |¥BCe szi'e 1522 £178'9 571 €Ll 90°0 LLZL'e 910 TSt
0z'69'c [16'%9 029 GE'99 vZL'LL  |€9°S 19t iT0 LLyg'e  [LpELL  |2Lp9'c  |8ZULY 6p8'0 16'S9 2l0'LL Jzes 68l £Y'0 §9'sS'c  [252'LL | LLSE
76'20'e  |68CL'C |BOS'L 08'zlCc |Lee'zt |266 L2s A 6'20't  |2s8'2l  |9v'za'e  [L0L8C  |sz8'9 1£8.'c |88e'Ct [6eC) 8hY Al SZ'66'C |9eB'cl  |E€c€60
LE°20'el [eLol'g (lev's LL6¥'8  |6LL'6l  |SS'SL v8. €L 99'pS'zZL |€0S'02  [L9PS'TL [SLPP'e |6s8'B ES'SY'9  |bPO'6L  |€S0T €29 L) g2'sg'th |l92'0z  |PL90
spET |swien ™) (1) (suye) {syie) , ] §VR1] (st
aouejeg  (u SNYO (suxer)  [sNVOD Apuenp  |sNVD fuenp  |asuejeg  |SNVYOD aouejeg (syye)u  [sNVD (swye) SNVD Aiguend  [sNYD Anueny  |esueleg SNYD .
Busojo 0)a’|iny  (pled puewsq pelitg palig pajilgun |pPalligun Buuadoy fejol Bujso|n op3o’q09 pred puewag psiiig pajig pajlilgun |pajlilgun |Buwado |eyoy 295
gzoe-Inr ozoeg-unp
(ATTVIWYONITIEES N NAYIHONYLY
INVINdVHANVHOVIAYY) GL UOISIAKG  F NOISIALG A * HLNOW Qc0c & uVAA

AAVOd HOVIAIMHES @ A1ddS YA LVM NV IIMTOJO[ULAN AVAVIHUAH

#



.
-
»
-
L3
N
N
-
N
H
-
I' II
"
-
N
"
«l
'
)
N
.-
-
III
-

ST

- ...-.W

.

T R

g -y

H L EAhy ow et T
s LA AT

(=Nl

5 . Ay, hh.n..umlmww

|L|J|Ihrl| R T T T

e
AT
W

B

GEE W AR

o he W om w e g e e e e

e

e g el I
R BT I e Ea
o LT A

W - e e

\EE@%

._. h._._ﬂ ﬁ_r‘,m.. 3 et bl S e AT

R e o Dl a4 N
S = "§s o EE T L R
Fabdy e gl gty = - : : . : -
[ LT N L L
- . == . et - s SR BRT-SNNE T
- - T s .
—- - mma = EN - - - - “ G w—=F B o - = == bk} = B - - - -
R oM _ B
- o - S Tt ms s = = = B _— -y = B o S
ree . . fem - = e S LA L MY R e SN T L N
- . - ) - ) - - L - —_—- =
TerzE b - - ER S - iore s mewkd Tas S L N o s - et
R S r— - - -. - . ..__.!lll - Be efanead e bl s . N = v = -
tepanga dmoWr. Tl T graen B o e e ok a1 srhim TPt i Awid e Font: o;
E— a'l'i-_llhlﬁnlw-.-l.lll} g |u!||||:|..u.-|xlll |‘|1| - g L‘ll-v.\-ﬂ-wuul P o el |-.Ju|-||1|r-'.u T T R A e
e T e I-TLE .w.r.ﬂ.. 2% e
B e P e Pl w wt elom e - rke— ] e 4 ————
LIRS hEa ey S -
. St el e B - em - e
te -. : :
N I R L RO CE L
[ A N et b s ek
B P P
S - - .
. _nnm.u_ . itdp . Tt .
E- — — - o - & - 0 . -
. ImGkELCER S M. e T8 oalF
r fe AR LS - o - -
- = = = = = —— = = - -
B B - B B "
. - - - . . N S -
N - - = - L]
. ! : B
. . fe .
- = am - T - - - - =
- - o ! . ~ - T - . . . B : )
- <, - e i - - . . -
. TR ey ey - ) ) . . . .
- LA, - : : .
- B R o PR - : N
R [ e O N S = - - . R
D e « :
- B - - o -
R Bl
N - - - - || . - = = - = - ' =
- -
. N ) =
. ————— - ¥ masa-ee— leg o - e = o n  — e — - e - e w - e wa F
.#.v - S o _ . . . . . uﬂﬁﬂmﬁhlfwhhi#ﬂcm!
2%, wm—.._..kr.n.ﬂ . - - o i .
I L R gt i X My _ B - B - o



"PITIAd UYoatojul ebnAeaeN
ﬂ_ﬂm :Aqj pasamod

aouewIouad UoHI9jjoD puy pueuleq jO Arewins &
pieog ab6eiomss 3 Ajddns 183/, uejljodoaidy peqelspAH

#

.MWMI Tﬁ.w.\f g

~Aif 1,“..@,@,\/. 3
AX-AG N rdeipueUIwIEY
YOITRes eI
ooNG Bl rm@.\f\,{
AL 5%@/ \V 7
S
~ h/\<?/lu
162’66 |er'6r'9r |11E'6E LGEY p/G'9 006 05°66'b¥ v95'ce  |err9'zL |EvpC9 60'cc'ey |991'69
or'sy T ] : loio o oiergy. i [v60 cS'er R [ S I [ 9527 £op
v0ve's  |09T'L ZLe'LL  |SS6 118 oLt 61°18'5Z 86'82'GC 8e've'y  |LL8'LL 1556'57 leez'zL
|8 066°€ gvs'9  [6oL  [6E |e00  |9uL'® 14869 [egmie TTirsl L eTee e =
P 06 98¢e'8 pOg'LL  |Z8°E 8gl £y'0 8€2'C  |zwy'lL  j09€C'E is.0y e8|
WzZ'l  |er'10'c  |90p'8 Lp'eg'l  [88SCL  |L9'LE 11€ L0 LgL'z  |soszi  |egee’e  |€00C'C  |zpv's 68'09'L  629'CL |ET6 N o
c6'€8'8  |bi8L'2 |S9TLL  |PEGL'D  [¥BO'OZ  |S9°9L 098 621 88'€0'LlL |pp6'0T [STE0'LL |EVEB'L  [GE9'S g6LL'e  |g22'8L  |LbSL 566 e 80ZC'El (89207  |vhas
(suxen) {syyen) a7 (gl (syxen) {suyeT) (g iRl (whin)) {swem |
ssueleg |u SNYO {swie1)  |SNVD Apuend  |SNYD Amuenyp  |eouejed  |SNVD aoue|eg (spie)u [sNYD {syyeT) SNVO Apuenp  [sNVD Amueny  |aouejeg SNYD :
Buisojd opjosjlon  [pIEd puewag palllg p3iig pajilgun  [palitgun Bujuado 1ejoL Bujso|n 0p323j|0D pled pueuwaq pajig pajg pajiaun |paingun  |Bujuado {BjoL 23§
0z0z-cleg 0z0z-6ny _
(ATTIVAAVONITIEES N NAYIHONYLY
'NYHNdYHANYHOYNYY) G UoISIAIg ¢ NOISIAIG loquisidag i HLNOW 0Z0Z ¢ ¥VIA

0c0c/L1/61 < 81 Julid

TV § AMODIALYD

0Z0Z/0T/0€ : U0 SY
Alellung UolDRj0D PUY puBLUag

AIVOd ADVIAMES ¥ A 1ddNS THILVM NV LITOJOILHN AVAVAddAH

1

=

1



W

k

Az dy

St . R T e A T TR o g - BRIV [ N TR o

- B o B P LTI v,
B B - B o = ==—u -
. N . - ]
1 » . - - - _ - - o - o - N o |L_
B B - S I - = R B = - " e . T e y r
1 - - N N . .
} = B ' - - T o v B _
. B [ - - F ' “
- - - - _| o o o - - - -— -
o |_ _ _ _ ot B ' . o ' ' . . =1
. T T pr, el - mee & awm es v - : N - : -
- e ——— - - - e o » o r-= o o M - B o
- - _“.I.. —- oy BCLEE by < - ' . S Vi = e “ - . . N
r g oek . - - - . B - o o .
. ._.n - e e IO B I RN et - w1, . S - - : R
B  Eeaa - . R
- o - .__..huu N LU "..u_ I e « T sy, FalR R - . - N
. - R o - « . .- I, = . R e o= - - = - -- - - - —
- C B . L e=T . P oy B , . o - - o o
- S _ .1 o I o " tu . e _ 1.5 et iF - .- - o h
I “ . o . - I - S . -
- - R R B - - R k B N - e e - - - LR » _ pa e
= - - - = - - - - e . —- e e = o .- - ———— - - -
_ R
R4
m— P
|_- DAI. -
—arn.
5
"
. R B - B I - o S o P — - :
o _
ates & 20 I e L T B L R CEa ST

T T NI TN T oF SR Bt .___M‘Uu..an«..f_.m




| 2.6~

LSLLNYIOS TVINANNOYIANG A

i

O

INAS

\

S q % HU 1daoXd J/5w ul passatdxa 2ue SINfeA [V 9I0N
€0 ad | 'ldd | 1ad | '1dg | '1dd | '1dd | '1dd | '1dd | 1dd | 1d9 | '1dd | '1dd | 1dd | 1dd | Idg | '1dd | '1dd | '1d9 UJN St 9s3ueSUEN| 7z
£0 vC0 | L8O | 96°0 ST ) 8l oc'l | '1dg | €5t | '1dd | 8C0 | 1dd | 1d49 | 11d49 | 1dg | '1dg | '1dg | 1dd | 1dd o se uoljf 1z
Si 1dd | '1dd | '1dd | '1dd | '1d4 | '1dd | '1dg | '1d9 | '1d9 | 71dd | 1dd | '1dd9 | 1ddg | 71dd | 71dd | 71dg | 1d9 | '1dd uz sesulz| oz

s0'0 7d4g | 1dd | '1d49 | '1dd | 1ddg | 1dd | 1dd | '1dd | 1d9 | 71d€9 | 71d9 | 1d9 | 1dd | 1dd | 7dd | 11dd | 1dd | 19 1D°L se wniwolyy [BoLf g1
10°0 7dd | 1dd | 11lddg | 1dd | '1dd | <00 | 1dd | '1d9 | 1ddg | 11dd | 71dd | 1d49 | 200 1000 | ¢00 | 1A9 | 1ad | '1dd qd se peaT| g
£00°0 ad | 1ad | 1ag | 1dd | 1dd | 11dd | '1dd | '1idd | 1dd | '1dd | 71dg | '1dd | 1dd | 1dd | '1dd | 1dg | 11dg | '1dd PO se wniwpe)| /g
200 dd | '1dd | '1ad | '1dd | '1dg | '1dd | 11dg | '1dd | 11d€ | 71d9 | '1dd | '1dd | '1dd | 1dd | '1Idd | '1dd | '1dd | '1d9 IN'SE [232IN| 91
1S | 71ad | 1dd | 1dd9 | '1dd | 1dd | 11dd | '1dd | 71dd | '1d9 | 71dd | '1dg | '1dg | '1d9 | 71dd | '1d9 | 1dd | 1dd | '1dd n) se seddo)| ¢y
- 63’1 LO9C | T6T | CTLT | ¥l 00T | LE] P8 | LE'] STl ¥8'1 STl €8T | 09°C | S6'C | €8C | 8L1 81 UVS| v
- 0F'CC | TTSE | 06°6T | 1871€ [ 8S79C | 0S°CE | 9€71E€ | 06°FE | 96'8T | 88°9T | 99°0€ | L0 | €8°9C | 0CCE | 66'ST | STPE | 06°0€ | TLOC BN % Se juastad wnipog| ¢
- 9 <l Sl 14! v 9 ¢ 8 9 € 8 (8 0¢ S S 0l S < L1 SBUNISSBlOd] 71
- ¥8 | Lyl | 9zT | 8LI | € 6 9% | 0L1 89 8y 98 or |.L61 | ¥SI | 28T | vL1 | 08 (ay LEN SEWNIPOS| |
Sy £C €c o< 9¢ 9 Z €l [43 cl cl ¢l S 123 ¥< 9¢ LT 0¢ 14 N-ON UsB0aIN 21B1IN| 01
00v or €6 811 cll 0¢ 9 6C L Ly ST 33 91 091 €L Sel 6S [ Sl m.vOm se sajeydjng 6
0001 1Z OvP 018 019 901 0L¢ 174! 08¥ 0cc 9¢1 P8¢ 01l 0Z8 0CS | 08<l 08¥ )74 86 (1D sesepuolyd|f ¢
001 vw | 09 | st | w6 | oz | 6 | vz | oL | oc | oc | Tv | €z | €51 | oL | zoz | 98 sy | oz _ZOIA SB WnIsauTeN | 4
00¢ 9L 6cl 861 891 &y S8 St vl <8 <9 €6 6¢< c0c ovl 1233 vl 8L 8 B0 seumnfel| g
069 0LE 0LS | 011 018 06l 9l¥ clT 9LY FS¢ 9LT 01y 61 O€II 099 | 0CLl1 0iL 08¢ ¥#0C *QDE) st ssaupieH [e10]| ¢
009 00¢ (83 124% 09¢ 81 ove o1l 0ce ¥0¢ 80¢C 0cc 0¢l 0y 06c oov 0c¢ 01¢ 9G1 f0ord AnuieNly [ew0L| t
0007 OS11 | 0EEl | TSal | SE9t c6s | Ol 315 | 0P8I 8LL ov6 | CIII P9 | POIC | ¥891 | 090€ | 0c61 | 0TI 90§ . Sal| ¢
- ol | ¥OTT | 00TE | 00LC | 866 | Q90T | 8E€8 | OI0€ | POST | $LST | LZ8T | ¥901 | 8S9¢ | O¥8C | 060S | 09TE | 9¥8I vi8 woysoyuirt AJianonpuo) g| g
S'8-S9 8LL | 0TL | WWL 9€°L | T6'9 | 89°L | 9SL | 8FL | OL'L | SOL | LTL | TOL [T, | OF'L | OTL | 80°L | THL | ¥8L Hd| 1
66 St 86 €01 124! 01 971 101 L6 €7l 96 (44| | ¥4! S6 vo £6 6 001 apo) djdureg
IIAX | TAX | AX IAX | AIX | TUX [IX IX X Xl HIA 1A IA A Al 111 Il [ dpuweled ON'S
Spaepuejs 1 v 3
BEITZNN we  [adueyy | wapn ed lo0u we | pRluey| niay |ueluey wapng | Jan | jadApp 13 ISRIA dY7 JO QWEN
sunjurig saapuy | [rewsy |Sipues |eaeleq | napiy) | epaey |djoyng |[[npiyd) | Jeydod | eppad | dueied (euuly) | epnay | nyoeg |duvymg|aaeisny |ueynjy| ajouy

0707 - TRIdV A0 HINOW AHL J04d (SHTJINVS TTIAMTIOD SAOVTTIA 8T







LSIINHAIOS TVININNOUIANT JOINIS

7N
. &
=
D ® Hd 1doxd /5w ur passaadxa due sanfep [V 910N
€0 1ad | 1ad | 1d49 | 19 | 1a4d 1d9 | 1d49 | 149 | 1Q9d | 1d9 | 109 | 1d9 | 109 | 1049 | 109 | 1a9d | 109 UJA] SB 9S9UBTURA| 77
€0 TTO | TGO | €8°0 | T8I | 651 Qg | o€l | 1d49 | 920 | 1d4 | 1d9 | 749 | 1dd | 7409 | 109 | 109 | 1049 3 seuolf |g
Sl 1d4g | 1a9 | 19 | 1ad | '1a4g 7d4d | 149 | 1Qd | 11d9 | 1dd9 | 149 | 709 | 1d9 | 7@9 | 109 | 109 | 1409 uz seoulzl oz
€0°0 1dd | 14a9 | 1d9 | 1449 | 11409 1d4g | 109 | 149 | 1d9 | 1ad | 109 | 1dd | 1a4d | 7109 | 74 | 109 | 1dg 1071 e wniwoy) [e10] | ¢
1070 1ag | 109 | 1ad | 1449 | 1d4d 1ad | 109 | 11a49 | 11ad | 1d9d | 19 | €00 | 200 | €00 | 1d9 | 1ad | 1ddg qd se peaq| g|
£00°0 1a4g | 109 | 1d9 | 149 | 1a4d 1ad | 149 | 71a9 | 1a4d | 1449 | 104 | 1449 | 1ad | 7d9 | 109 | 109 | 109 PO S wniwpe)| /|
7070 ad | a4 | 1dd | 109 | 109 | £ | 109 | 749 | 1049 | 109 | 109 | 709 | 109 | 79 | 749 | 109 | 19 | 109 IN SE [9¥2IN/| 9]
S 109 | 109 | 109 | a9 | 1ag | 2 | 1a49 | 1d9 | 71ad | 109 | a9 | 1a4 | a4 | 7a9 | 7ag9 | 1ag | 1ag | 1ag n) seaddo)| ¢
- L'l | 9€°C | 1#'T | T€T | 651 w LT | LOT | 981 | 8% | 081 | TTL | 99T | SST | #LT | 69T | 951 | 6I'I AVS| vl
= Tr L€ | $S0€ | 9S'8T | TE0E | €H0S | & | ISTIE | 8S8T | €L°IE | 650 | ¥O'6T | vTLT | 68°LT | S1vE | 17¢T | 9voc | L6z | TS EN % SE Juddiad wnipog| ¢
= 9 01 Sl zl S g 9 zl v 3 0l 3 81 9 vl ¢l P € (01 SB Wnisse1od| 7
= 1L Pl | #9101 | 6€1 S9 M ZL ozl 65 LS 68 St 90T | Tvl | ¥ST | 981 99 (47 4PN SEWIIPOs! 11
St Sl LT 143 ¥ I g Sl €T 8 0l zl L 43 0¢ 8¢ 3 4 9 N-*ON uaSoniN a1enIN| 0]
00% ¢ 86 < 09 43 m 8¢ S9 9T LT 0% 62 Sl 6S €zl L 0€ €T .OS se sareydng| ¢
0001 81T | 09% | 065 | SLv | 06l g 1T | 92y | 091 | v¥I | 2OS | 9€1 | 08L | 09+ | Ov11 | 099 | 90z | 8Tl 1D sesepuond| ¢
001 o 6L | 20l <L pe g | 6¢ 0L 43 0¢ 8P LT | 8¢l €9 | z6l | zll ¢ ST (O S€ WNISuSeN| 4
002 $9 o9l | 6L1 | 0SI 0L 89 8¢ 89 29 #01 8¢ vZT | 0SL | 8TE | 9LI <L € RO sewnmoE)| g
009 9z | 069 | 898 | 9.9 | 9I¢ 0€E | T€9 | 0LT | 08T | 09 | 9ST | OSII | #8S | 0191 | 006 | 9€€ | 9¢T f00®) se ssaupley [e10]| ¢
009 v81 | 8TE | 0SS | tTE | TLI 081 | ¥8T | 9LI | 80T | v¥T | ¥91 | OIv | 0LZ | 01§ | ¥9¢ | z61 | TSl *00rD Anuiey[y [e0L| ¢
0007 058 | 06%1 | 9SLL | 0S¥l | 08L 86L | €8FI | TLS | ¥06 | 06TI | 968 | 8vIT | S8Si | 916C | #05T | SI8 | 89 sdl| ¢
. ¥O¥l | SLYT | S68T | 98€T | 00€I b€l | TvvT | TLIT | 86¥1 | 6Z1T | SLt1 | 09SE | 262 | 0S8y | 098€ | #SEI | 9801 wo/soyuirt AjAgonpuo) g| g
$'8-59 9TL | 60°L | S69 | vOL | TEL VL o[ TSL | ELL | SYL | TUL L 0TL | 0L | STL | 1L [Tl | syl | vTL Hd| |
981 | 08I | s6I | v6l | T8I = 6Ll | 681 | L81 | €8I 161 | v81 | 181 | 061 | €61 | z6l | 88I | S81 apo) djdures
HIAX | IAX | AX | IAX | AIX | HIX | X X X X1 A | 1A IA A Al 11 1 I 1 wesey oN'S
T10Z '00S01-SI ] € €
splepuels we |aduey]| wapn ed loou we  (pafuey| nioy |pefuey wapnsg an 1adApp 13 IBe[IA Y3 Jo dweN
19jem SumuLlQ | saapuy] | prewsy |Sipuen | eavke | napy) [epaed]|sjoyng |mpiy) | 1eysog | eppag Jupled |euuly) | epnay | nydeq |dueyng|aaeisiyf (ueynpyl| sfouf
0207 - A10r JO HINOW HHL 04 (SHTJINVS TTIMTIOHL) SADVTTIIA 81







LSIINTIOS TVININANOUIANT JQINIS

m/,

UJA] SB 9SaUB3BIA

€0 ad 1dd
€0 TeT LS'Y .mu g 9, SB uoi]
ST (€0 1ad £ = .W U7 se ouly
S0°0 1ad 1ag = z M 10" ] Se Wniwody?) [B10 ],
10°0 1ad 1ad m m ,m qd se pea]
€00°0 1ad 1ag z m m pD Se wniwpe)
20°0 1ad 1ad m, W W IN SE [932IN
&1 1dd 1ad W W z g mm. n) se saddo)
14 6 9 .m. W z m e SABAUN
00v 8 €T 8 o : =z @ soteydng
0001 0ze 0tl g m s m M sapuo[yD
001 0L 9C W -4 2 (_.BIN) wnisausSey
00T 701 r4s m m Im (L,BD) wnme)
009 S 9¢T m m = SSaupJey Je1eo |
009 09T 81 g 2 M Knuiey]y [e10]
0007 L6IT il M ml. m.. SP1]OS PaAJOSSI(] [B10]
) 200¢ 8911 e g A&j1AnonpuoD g
$'8-59 699 9¢'L ° Hd

19LISI AppaJesues “(J\) | Appalesue§ (JA]) BIOOUIBL]
107 :00501 elRiNlg| eroouleH (A ) epiedelog ‘(A) JoouryDRWE[PUND 101081 PLIsIq

-0OS] piepugis
19)BM SUDULIQ
Ny sjqissiuriag

Appa1e3ueS‘(jA) rioOUIBH
‘(A) epiedeiog ‘opdway
BAIYS PIOT 3pISaq [[am 210

‘[1Tw 2011 pajroqedted
apiIsaq pue| [rInynoLISe
uiyim [jam aiog

quejd soyund
Iojem Ieau pugj [einjjnoLiSe
UM [[om a1og

Appatesues ‘(JA) elooutel]
‘(A) JooueyorWR[pUND)
NANIBYD) 183U [[om 310g

Appare3ues ‘(J\) eloouiey
‘(A) J0ouryORWElPUND
sjdwa] Ieau [jom alog

0207 - T4V

LS Appaaesues ‘() vaooujel jo (A) epedeiog » (A) JI00URYOBIWIR[PUNL) JO S[[OAM d.10g

AWVINd DY ‘AUOLVIOAVT TVNOZ
AAVOd TOYLNOD NOILATTIOd ALVLS YNVONVTAL

LY

TNUIR Y (4L
B IO







LISILNAIOS TVINHNNOYIANYE JOINHS

€0 1dag 1agd 1ad UJA] SB 9SOUBZEIA
€0 Tt €Cy 1ag mu 9. Se uol[
ST 1ag 1ad 4 1adg =] U7 St ouly7
<00 1dd 1ad ,....m.l 1ad M "1 S wniwody) [Bio L,
10°0 1ag 1ag M 1ag s ad se pea
€00°0 1ad 1ad - 1ad m PO St wniwpe))
700 1ad 1ad m 1ad mh IN SB [O2IN
S1 1ad 1ad s = 1ad 2 n- se 1addo)
SF Sl 0l m m, S )W S91B.LIN.
00 L ¢ g o 01 m sareyd|ng
0001 91¢ 24| g m 6 M sapLio[y)
00t 69 43 8 9] m (,,5N) wnisausey
007 201 95 A 7€ = (_.e0) wnpe)
009 0rS CLe m 24! m SSQUpJeL [BIROL
009 89T 961 m 83 M Auieyy |20l
0002 8011 v6L m 90¢ E SPI[OS P3A[OSSI(T [B10 ],
) 8181 oretl 208 m. Aananpuo) g
$8-"9 €89 €L vT'L Hd
10181 Appadesues () | Appaiecues ‘(JA[) elooujef]
1oz 111 AppatedueS(A) vloouieH ‘(A) Bpedeiog ‘(A\) JoouetpBRWE|PUND) puIsIg 1N Tg|

100S01-OS1 plepuels
19jem Sunjulig
ity I[qIsstuLIa g

eioouieH (A)
epedelog oidwal ealyg
P07 3pISaq |[am alog

‘w2911 paproqeed
apIsaq pue| [eanijnoLISe
uigiim [[am alog

que(d Jayund
Ialem Jeau pue| [eln}jnolide
uym [[am alog

Appate3ues ‘() BlooUIRY
‘(A) looueyorWwE|pUND
NATUAYD) JedU [[am alog

Apparesues ‘(Jz) el00uIEH
‘(A) looueyorUR]pUND)
o|dwa] Ieau [[om 2109

0207 - A1l

(3o11381(q) Appaaesues ‘(JA) vlooujel jo (A) epedelog 2 (A) Jo0oUBYIBWR[PUNL) JO S[[OA 310g
NVINdDY ‘AYOLVIOIdVT TVNOZ
MAVOd TOJYILNOOD NOILNTTOd HLVLS YNVIONVTHL

W ONY 3L

3,030 G €2
——— KT







104 - ANNEXURE -XR)

GOVERNMENT OF TELANGANA

From: To

Sri.M.Hanumantha Rao, IAS., The Member Secretary,

District Collector, Telangana State Pollution Control Board,
Sangareddy District. Hyderabad.

Lr.No.H2/2921/2013, dt:2).11.2020
Sir,
Sub:- Pollution - Sangareddy District -~ Hon’ble National Green Tribunal,
Chennai - Application Nos.69 to 72 of 2013 & batch - Patancheru
Pollution Matter - Judgment dated: 24.10.2017 - Meeting convened by
the Chief Secretary, Govt. of Telangana on 20.04.2019 - Latest status
called for filing 6™ periodical report Requested - Reg.

Ref:- 1.Member Secretary, TSPCB, Hyderabad Lr.No.6/NGT-
Chennai/TSPCB/Legal/2013-161, dated:13.10.2020

KKk

Kind attention is invited to the references cited and submitted here with the
statement showing the details of status of action taken in the Application Nos.69 to 72
of 2013 & batch cases in Patancheru Pollution Matter Judgment dated: 24.10.2017.

This is for kind information.
Yours faithfully,
sd/-
District Collector,

Sangareddy

Copy to the EE PCB, RO-I, Sangareddy
Copy to the EE PCB, RO-II, RC Puram

/ /[ Attested//

District Revenue Officer
3 Sangareddy







STATEMENT SHOWING DETAILS OF ACTION TAKEN REPORT IN
BATCH CASES IN HON'BLE NATIONAL GREEN TRIBUNAL

PATANCHERU POLLUTION

Sl.No | Directions of the Decisions taken in the meeting of Status of Action Taken
Hon'ble NGT Chief Secretary dt: 01.12.2017

1. Supply of Drinking The Chief Secretary directed that Drinking water is being
water to the 20 supply of drinking water to the 20 supplied to the 20 villages
villages by the villages shall be continued as being regularly under the

RWS&S Dept., and
HMWS&SB Dept.

done now.

supervision of the District
Collector Sangareddy.

2. Present status of
payment of crop
compensation to the
villagers upto 2001-
2002 March - 2002)

The Chief Secretary directed the
District Collector, Sangareddy to
complete the distribution of
compensation amount including the
survey numbers of Chidruppa village
as per the Hon’ble NGT Judgement.

1. List of beneficiaries was
submitted to the Principal
Sessions & District Judge,
Sangareddy for distribution
of compensation.

2. List of beneficiaries for
distribution of compensation
amount including the survey
numbers of chidruppa village
was submitted to the
Principal Sessions & District
Judge, Sangareddy, Vvide
Tahsildar kandi Mandal
Lr.No. C/2462/2018,
dated: 13.04.2018 and letter
was addressed to the
Principal Sessions & District
Judge, Sangareddy
requesting for the action
taken report vide this office
Lr.No.H2/2921/2013, dated:
09.04.2019, 18.04.2019,

30.05.2019, 19.02.2020 &
10.07.2020.
The Principal Sessions &

District Judge, Sangareddy
has submitted that remaining
compensation amount is
ready for distribution, but the
beneficiaries nor their legal
heirs are not appearing
before the court due to
Covid-19 pandemic. Hence,
additional time is required is
completion of distribution as
and when the court functions
on regular basis.

/ /Attested//

District Revenue Officer
Sangareddy

Yours faithfully
sd/-
District Collector,
Sangareddy
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UTION CONTROL BOARD

Paryavarana Bhavan, A-3, Industrial Estate, Sanathnagar, Hyder‘abad - 500018

Phone: 040 — 23887500

Lr. No. 6/NGT-Chennai/TSPCB/Legal/2013-397 Date: 13-10-2020

To

The Secretary

// HON‘BLE NGT CHENNAI — MOST URGENT //

to Govt,,

Health, Medical & Family Welfare Dept.,
Govt. of Telangana,

Hyderabad.

Sir,

Sub: TSPCB — Legal -- Hon'ble National Green Tribunal, Southern Zone, Chennai —
Application Nos. 69 to 72 of 2013 & Batch -- Patancheru Pollution Matter —
Judgment dated 24.10.2017 — Latest status for filing 6" periodical report —
Requested -- Reg.

Ref:

Sl Ll -

Hon’ble NGT, Chennai Judgment dated 24.10.2017.

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-713, dated 14.11.2017.
Meeting convened by the Chief Secretary, Govt. of Telangana on 01.12,2017.
EFS&T Dept., Lr.No.5044/For.II1/A2/2017, dated 14.12.2017, communicating

- the minutes of the meeting convened by the Chief Secretary, Govt. of

o u

7.

8.

9.

10.
11,
12.
13.
14,

15.
16.
17
18.
19.
20.
7.2
22.
23.
24
25.

26.
27

Telangana on 01.12.2017.

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-865, dated 08.01.2018.
Meeting convened by the Chairman, TSPCB & Chief Advisor, Govt., of
Telangana on 27.02.2018.

Meeting convened by the then Hon’ble Minister for IT E&C, MA&UD, Industries
& Commerce, Public Enterprises and NRI Affairs on 03.03.2018.

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-1117, dated 20.03.2018.

1** Periodical report filed by the Board on 26.04.2018.

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-708, dated 12.11.2018.

2" Periodical report filed by the Board on 15.12.2018.

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-1116, dated 22.03.20109.
Meeting convened by the Chief Secretary, Govt. of Telangana on 20.04.2019.
EFS&T Dept, UO Note No. 3822/For.I11/A2/2015, dated 16.05.2019
communicating the minutes of the meeting convened by the Chief Secretary,
Govt of Telangana on 20.04.2019.

3" Periodical report filed by the Board on 29.06.2019.

Director of Medical Education Lr.Rc.No.Spl/JD (Med)/2019, dated 03.07.20109.

. TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-502, dated 25.07.20109.

Director of Medical Education Lr.Rc.No. Accts/31870, dated 30.07.20109.

TSPCB Procds No. 6/NGT-New Delhi/TSPCB/Legal/2013-528, dated 03.08.2019.
TSPCB Procds No. 6/NGT-New Delhi/TSPCB/Legal/2013-566, dated 19.08.2019.
TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-768, dated 15.10.2019.

4" Periodical report filed by the Board on 30.11.2019.

TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-1163, dated 17.02.2020.

. TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-161, dated 07.07.2020.

Lr.No.48/CMD/OMC/2020, dated 21.07.2020 received from Nodal Officer,
Expert Committee, OMC.

DME Lr.No.16/DME(T)/2019, dated 29.02.2020 (received on 09.07.2020)

. 5 Periodical report filed by the Board on 22.08.2020.

Kind attention is invited to the subject and references cited.

It is to submit that the Hon'’ble NGT, Chennai issued certain directions to the State Government

vide Judgment

dated 24.10.2017 in Application Nos. 69 to 72 of 2013 & batch cases

(Patancheru Pollution Batch Cases). The Board vide reference 2™ cited has communicated the
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copy of the Judgment of Hon'ble NGT, Chennai to the concerned Stakeholder Depts., Govt., of
Telangana.

The Chief Secretary, Govt., of Telangana has convened a meeting on 01.12.2017 with the
concerned Departments for taking necessary follow-up action on the directions issued by the
Hon’ble NGT, Chennai. The minutes of the meeting convened by the Chief Secretary was

communicated by the EFS&T Dept., Govt., of Telangana to the concerned Departments vide
reference 4™ cited.

It is to further submit that the Chairman, TSPCB & Chief Advisor, Govt of Telangana has
convened a meeting with the Learned Addl. Advocate General (AAG), Govt of Telangana;
Member Secretary, TSPCB and Standing Counsel, TSPCB, Chennai on 27.02.2018.

It is to submit that the then Hon'ble Minister for IT E&C, MARUD, Industries & Commerce,
Public Enterprises and NRI Affairs has convened a meeting on 03.03.2018 with the Chairman,
TSPCB & Chief Advisor to the Govt.; Prl. Secretary, Industries & Commerce Dept.; Member
Secretary, TSPCB; Commissioner, Commercial Tax Dept.; VC&MD, TSIIC; other officials and the
representative of Bulk Drug Manufacturers Association (BDMA), for reviewing the representation

given by the BDMA pertaining to the implementation of the Hon’ble NGT Judgment dated
24.10.2017 in Patancheru Pollution Batch cases.

The minutes of the above two meetings convened by the Chairman, TSPCB and Hon’ble Minister

were communicated by the Board vide reference 8™ cited.

The Hon’ble NGT directed the State Government and TSPCB to file periodical reports every six
months. In compliance of the Hon'ble NGT directions, the Board has filed 1%, 21 3 4th g 5th
periodical reports before the Hon'ble NGT vide references 9, 11t 15" 227 & 27 (ited

respectively. The copy of the 5™ periodical report is enclosed in CD Form.

The Chief Secretary, Govt of Telangana convened a meeting with all the concerned Stakeholder
Departments on 20.04.2019 for reviewing the compliance status of the conditions issued by
Hon'ble NGT, Chennai. The Minutes of the meeting of the Chief Secretary was communicated
by the EFS&T Dept., vide reference 14" cited.

The Hon’ble NGT has issued following directions pertaining to the Health, Medical & Family
Welfare Dept: -

Direction No. 9:

Expert Committee on Health Studies:

"The State Government shall constitute an Expert Committee headed by the Director of Medical
Education along with Experts drawn from various fields like Infectious Diseases, Dermatology
etc., and Scientists well versed in Microbial Resistance and Epidemiology to make a thorough
study in all the villages forming part of Manjeera River basin in and around Nakkavagu and

other water bodlies and also Musi River Basin to recommend:
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(i) As to whether the health hazard of the people living in the area due to the industrial

pollution continues and if so, what relief should be granted?

(i) Whether the activities of the pharmaceutical industries have led to Antimicrobial
Resistance to drugs and if so, what are the consequences on the health of the people

and the remedial measures to be taken?

(iii) A broad Epidemiological and Genetic Study and survey to be made including

remedial measures to be taken.

The said committee shall be constituted by the State Government within a perfod of two weeks
from the date of receipt of copy of this judgment and the committee shall be directed to submit
its report within three months thereafter and recommendations of the committee shall be
implemented by the Government and status report regarding implementation to be filed
periodically before this Tribunal once in six months. The report of the committee and the status
of implementation shall also be placed in the public domain by uploading on the website of the .
Director of Medical Education and Health and Family Welfare Department of Government of

Telangana”.

Compliance:

As per the directions of the Hon’ble NGT, the Director of Medical Education (DME), Govt of
Telangana constituted an Expert Committee with Doctors from Osmania Medical College, vide
proceedings dated 20.01.2018.

During the meeting convened by the Chief Secretary on 20.04.2019, the Member of the Expert
Committee stated that a Protocol for the above study is prepared and submitted to the
Government and awaited for the sanction of the budget. The DME stated that they have
requested the Govt for sanction of the budget for the above health study. The Chief Secretary
directed the DME to start the study with the available resources and instructed the HM&FW
dept., to take necessary action for sanction & release of necessary budget.

The Board has furnished the above status in the 1%, 2", 3" & 4" Periodical Reports filed before
the Hon'ble NGT.

The DME, Govt of Telangana vide reference 16" cited requested the TSPCB to provide

budgetary support to the tune of Rs.10 Lakhs (Rupees Ten Lakhs only) towards scientific
studies related to Health & Environmental issues.

The Board vide reference 17" cited, sanctioned an amount of Rs.10 Lakhs to take up scientific
studies. The DME vide reference 18" cited requested the TSPCB to issue Cheque of Rs. 10
Lakhs in favour of Principal, Osmania Medical College.

The Board vide reference 20" cited issued Cheque of Rs. 10 Lakhs to the Principal, Osmania
Medical College, Hyderabad.
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The Nodal Officer of the Expert Committee vide reference 25t cited has submitted the Status
Report of the “Epidemiological study on morbidity associated with Antimicrobial Resistance
among residents in and around Nakkavagu, Manjeera and Musi River Basins” as follows: -

The data collection is completed in the month of December due to the academic
activities.

e Data entry into the computers has took some time and due to the pandemic of COVID —
19, the institution was under lockdown.

e Data entry was completed in the 2" week of June and data clean up and statistical
analysis is in progress.

e A total of about 2900 household’s data is collected of which 1450 from study area and
" another 1450 from control area.

o Data pertaining to the study tool is available for about 15,000 populations together from
both the areas.

e Even though the morbidity and mortality pattern is appearing similar in both the groups,
it needs more in depth analysis to show statistically.

e Hence, the final report will be submitted approximately by November 2020.

Direction No. 10:

Establishment of Super Speciality Hospital at Patancheru: -

"In the light of our findings that no adequate health facilities are available in the area, we direct

the Government of Telangana to establish a Government Super Speciality Hospital with
adequate medjcal facilities to treat all sorts of occupational diseases for which the industrial
establishments situated in the industrial hub shall contribute 75% of the total cost and the
remaining amount to be contributed by the State Government. Such hospital shall be run under
the supervision of the committee of Medical Experts and also involving Senior Government
Officers connected with the Health Department”,

Compliance:

It is to submit that during the meeting convened by the Chief Secretary, Govt of Telangana on
01.12.2017, the Special Chief Secretary, HM & FW Dept., informed as follows: -

i.  There is a 100-bedded Area Hospital operating in Patancheru area with specializations
like Paediatrics, Gynaecology, Surgery, Pathology services etc. The Patancheru area
has now become part of Hyderabad City. The patients in requirement of Super
Speciality services are being referred to the hospitals like NIMS, Osmania Hospital, etc.
in Hyderabad. The white ration card holder patients are being treated in private
hospitals for super speciality requirements free of cost under “Arogya Sri” programme

of the State Government.

Page 4 of 6



~ 20 -

ii. He opined that with this procedure in place, the requirements of people in the area are

getting the services of Super Speciality Hospital.

ii. In view of the fact that the details and particulars regarding the availability of existing
hospital services in Patancheru area could not be well presented before the Hon'ble
NGT, it was decided in the meeting to file a Clarificatory Application before the Hon’ble
NGT regarding the same by the HM & FW Department.

Further, during the meeting with the Chairman, TSPCB on 27.02.2018 and Hon’ble Minister on
03.03.2018, it was decided that, subject to the permission being granted by the Hon’ble NGT,
the present 100-bedded Hospital can be upgraded with all speciality Departments with
necessary infrastructure to take care of the primary treatment and can act as a referral Hospital
as the Hon’ble NGT has directed for 75% contribution by the industries and balance 25% by the
Government. A Clarificatory Application by the Government shall be filed in this regard before
the Hon’ble NGT on behalf of HM&FW Dept.

The Member Secretary during the meeting held with the Chief Secretary on 20.04.2019,
informed about the Hon’ble NGT direction with regard to establishment of Super Speciality

Hospital in the area.

The DME stated as follows:- _

i. One 100 bedded area hospital is located at Patancheru, which is under the
control of TSVVP.

ii. The area hospital is having general specialties including General Medicine, Ortho,
General Surgeon, Anesthesia, Dermatology, Ophthalmology, ENT etc.

iii. The Hospital caters to the local population.

iv. In some cases, the patients are referred by this hospital to ESI Hospital,
Sanathnagar; District Hospital, Sangareddy and NIMS, Hospital, Panjagutta.

The Chief Secretary directed the Health Dept., to strengthen the area hospital to meet the
medical needs of the local population and a report on the above shall be submitted to the
Hon’ble NGT. The minutes of the meeting of the Chief Secretary was incorporated in the 3™
Periodical Report filed by the Board before the Hon’ble NGT vide reference 15% cited.

It is to submit that the Board addressed letter vide reference 23" cited requested to inform the

status of establishment of Government Super Specialty Hospital at Patancheru.

The DME vide reference 26™ cited furnished letter stating that it is proposed for upgradation of
the Government General & Chest Hospital, Erragadda to function as Super Specialty Hospital for
residents of Patancheru and Bollaram. The same was incorporated in the 5 periodical report
filed before the Hon’ble NGT, Chennai vide reference 27t cited.

In this connection, it is to submit that the State Government and TSPCB have to file 6

periodical report before the Hon’ble NGT, Chennai, submitting the compliance on the directions
issued by the Hon'ble NGT.
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It is requested to kindly instruct the concerned to inform,

(@). the present status of health study being conducted by the Expert Committee
constituted by the DME, with Doctors from Osmania Medical College

and

(b). the status of establishment of Government Super Speciality Hospital with adequate

medical facilities to treat all sorts of occupational diseases as per directions of Hon’ble
NGT.

The above information may kindly be furnished to the Board at the earliest, preferably within a

week by 19.10.2020, so as to incorporate the same in the 6™ periodical report to be filed
before the Hon'ble NGT, Chennai.

This is submitted for kind information and necessary action.

Yours faithfully,
MEMBER SECRETARY

Copy submitted to the Prl. Secretary to Govt., ES&T Dept., Govt., of Telangana for kind
information.

Copy to:

1. The Director of Medical Education, Govt. of Telangana, Hyderabad for information and
necessary action.

2. The Principal, Osmania Medical College, Hyderabad for information and necessary action.

3. The Commissioner, Telangana Vaidya Vidhana Parishad, Govt. of Telangana, Hyderabad for
information and necessary action.

4. The Collector & District Magistrate, Sangareddy District for information and necessary
action.

5. The DCHS, District Hospital, Telangana Vaidya Vidhana Parishad, Sangareddy for
information and necessary action.

6. The District Medical & Health Officer, Sangareddy for information and necessary action.
7. The JCEE, ZO, RC Puram for information and necessary action.

8. The EE, ROs, Sangareddy & RC Puram for information and necessary action.

// T.C.F.B.O //

Verd N
SENIOR ENVIRONMENTAL ENGINEER
({\‘-?/laEGAL, TSPCB, HEAD OFFICE, HYD.
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Lr.No:48/CMD/OMC/2020.

Date: 19/11/2020.
From:

Dr. R.L. Lakshman Rao,

Professor & Principal Investigator,(nodal officer)

Department of Community Medicine,

Osmania Medical College,

Koti, Hyderabad.

To,

The Member Secretary,

Telangana State Pollution Control Board,
Paryavarana Bhavan,

A-3, Industrial Estate,

Santhnagar, Hyderabad.

Sub:- Status Report of “Epidemiological study on morbidity associated with
Antimicrobial Resistance among residents in and around Nakkavagu, Manjeera and Musi
River Basins -Regarding.

Ref:- Lr.No. 6/NGT—Chennai/TSPCB/Legal 2013/397 Date:.l%-lo-—2020, From
the O/o Telangana State Pollution Control Board.

In accordance to the reference cited above, Telangana State Pollution Control
Board, Letter addressed to The Principal Secretary to Govet., Health Medical &Family Welfare

Department, Governament of Telangana, Hyderabad, copy marked to Principal, Osmania
Medical College, Koti, Hyderabad.

[ being The Principal Investigator and Noda] Officer of the project title
“Epidemiological study on morbidity associated with AMR among residents in and around
Nakkavagu, Manjeera and Musi River Basins™ as directed by the Director of Medica] Education,
Telangana State. Submitting the status report.

This is for information,

Yours 3 neerely\,
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EPIDEMIOLOGICAL STUDY ON MORBIDITY ASSOCIATED WITH

ANTIMICROBIAL RESISTANCE AMONG RESIDENTS IN AND AROUND NAKKAVAGU,
MANJEERA AND MUSI RIVER BASINS

STATUS REPORT

In continuation of the report made on 19 October 2019 the data collection is completed in the
month of December due to the academic activities.

Data entry into the computers has took some time and due to the pandemic of COVID 19 the
institution was under look down. '

Data entry is completed in the 2" week of June, data clean -up and statistical analysis is in
progress.

A total of about 2900 household’s data is collected of which 1450 from study area and another
1450 from control area.

We have data pertaining to the study tool of about 15,000 populations together from both the
areas.

Even though the morbidity and mortality pattern is appearing similar in both the groups,it needs
more in depth analysis to show statistically.

Hence we may be able to submit the final report approximately by January - 2021.

We regret for the delay.
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ANNEXURE - X |1
GOVERNMENT OF TELANGANA  —— —

From To

The Director of Medical Education, The Special Chief Secretary to Government,
Koti, Sultan Bazar, Health, Medical & Family Welfare Department,
Hyderabad. Government of Telangana,

Secretariat, Hyderabad.

Lr.No. 16 / DME (T) / 2019 Dated 29-02-2020
Respected Madam,

Sub: DME (TS) — Hon’ble National Green Tribunal, Southern Zone 5, AYDES
Chennai — Application Nos.69 — 72 of 2013 & Batch — Patancheru
Pollution Matter — Judgment dt: 24.10.2017 — Establishment of Govt.
of Super Specialty Hospital in Patancheru — Regarding.

Ref: 1) Govt. Memo No.11517/C2/2017, Dated 27-02-2020 of the
Special Chief Secretary to Government, HM&FW (C; .
Department, Dated 27-02-2020.

2) Lr.No.6/NGT- Chennzu/TSPCB/Legal/ZO13dt 1@@:02 2()}6

™
P

<<3>>

With reference to the letter cited above, remarks are offered as detailed below:

Patancheru industrial area is a major production site of generic drugs for the
world market and is located 32Zkms from the city centre of Hyderabad. The
pharmaceutical effluent had contaminated river sediment, soils, surface and ground
water meant for agriculture and animal consumption. The substantial quantities of
antibiotics released from pollu-ting factories combine with runoff from farms and

human waste in water and sewage treatment plants provide a perfect breeding

ground for drug-resistant bacteria.

As per the directions of the Green Tribunal Court, Govt. of Telangana had
constituted an expert committee headed by the Director of Medical Education and
with scientists well versed in Microbial resistance and Epidemiology to make a
thorough study in villages forming part of Manjira River basin in and around

Nakkavagu of Patancheru area and other water bodies including Musi River Basin.

The committee initiated the research with following objectives.

1. To study the socio-demographic profile of people living in the study area.
2. To estimate the prevalence of various health problems among people living in
the study area and comparison group who are living in non industrial area.

To compare the morbidity pattern amongst two groups of the study

population. \/
~ \\
_ - 0, / . Contd...2.
b ;
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The committee has submitted the preliminary report stating that
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a) “Respiratory problems, skin problems and early degenerative skeletal

problems (bone and joint problems) appear to be more in industrial

area as compared to non industrial area.”

b) “Other conditions like communicable diseases, congenital abnormalities,

Gynecological disorders and other morbid conditions appear to be similar in

both industrial and non industrial areas.”

{"'("With reference to the preliminary report, since majority of the health
heeti

conditions in the industrial area are related to respiratory, the existing Government

General and Chest hospital being a specialty tertiary care hospital, may be further

upgraded to accommodate the patients with occupational health problems of the

industrial areas of Patancheru. The details pertaining to the Govt. General & Chest

hospital is listed below:

Govt. General and Chest Hospital:

Distance from Patancheru

20 Kms towards Hyderabad city

Site Area

60.1 Acres

Built Up area

14,742.5 Sq.Mts

Bed Strength

670

Available Specialties

Respiratory Medicine
General Medicine
Orthopedics
Radiology
Anaesthesia
Laboratory Services

Operation Theatres

Required Specialties

Medical Oncology ( for screening)

Dermatology

Psychiatry (available in Institute of Mental

Health adjacent to Govt. General & Chest

Hospital)

Contd...3.
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Hence a 100 bedded Occupational therapy block with OP, IP, Intensive care

and Palliative care facilities is proposed to meet the medical needs of the local
population of industrial area around Patancheru. This may be located the existing
campus of Government General & Chest Hospital, Erragadda. The TSMSIDC has

submitted a Proforma estimate for the 100 bedded Occupational Therapy Super
Speciality Block a estimate of Rs.30.00 Crores.

Thus, for the Primary Health care the Rural Health Centre, Patancheru and for
the Secondary Health Care, the Area Hospital, Patancheru can be utilized. The
referral from these two hospitals will be cater to at the Govt. General & Chest

Hospital and the Institute of Mental Health both located at Erragadda which is

within the close vicinity.

Therefore it is proposed to upgrade the Govt. General & Chest Hospital to

function as Super Speciality Hospital for Residence of Patancheru and Bollarum. - ;

Encl: Estimation copy of TSMSIDC,,

Yours faithfully,
$
‘\ # g

o1
i
Director o



Name of the work :: Construction of Super Speciality Block at

Hospital, Erragadda Hyderabad.

PROFORMA ESTIMATE

Govt. Chest

Rate
A
3“ Description of work Area (in Rs.) (i':;ljsn)t
o per Sft. ity
PART A:
Civil works (100 Bed):
00.00 13,60,00,000
' lso0 st per bed (as per MCI norms) Sen00191n v 1,7
2 (WS &SA@ 10%: 1,386,00,000
3 {Internal , External Electrifications @ 12% 1,63,20,000
Sub Total: 16,59,20,000
4 |Provision for GST @ 12% 1,99,10,400
5 jAdd towards Price adjustment @ 3% 82,986,000
6 Prgv(\n;on towards Seighnarages Charges 16,59 200
@ 1%
- |Provision for External Eletrification and A
J Transo Charges (new transformer eic.)) SQ?QO'QQO' ,
8 |Provision towards Site Development 1,00,00,000{ -
Provision towards variation in quantities, R "
9 unforeseen items and rounding off _ 2509'408 ;

«~ |Engineering Supervision charges vl
{0} ZRgINeEnng Sup g 1,37,04,092|
@7% Relaauy

SUB TOTAL : Rs.| 123,00,00,000
PART - B =
11|EQUIPMENT SubTotal:|  7,00,00,000
Grand Total ;. )

Say Rs.30.00 Crores

_30,00,00,000|
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T TELANGANA STATE POLLUTION CONTROL BOARD
=== Paryavarana Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500018

71 4 Phone: 040 — 23887500
h\l/ 4
Lr. No. 6 /NGT-Chennai/TSPCB/Legal/2013-397 Date: 13-10-2020

// HON’BLE NGT CHENNAI — MOST URGENT //
To

The Secretary to Govt,,

Health, Medical & Family Welfare Dept.,
Govt. of Telangana,

Hyderabad.

Sir,

Sub: TSPCB - Legal -- Hon’ble National Green Tribunal, Southern Zone, Chennai —
Application Nos. 69 to 72 of 2013 & Batch -- Patancheru Pollution Matter —
Judgment dated 24.10.2017 - Latest status for filing 6" periodical report —
Requested -- Reg.

Ref: Hon’ble NGT, Chennai Judgment dated 24.10.2017. '

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-713, dated 14.11.2017.

Meeting convened by the Chief Secretary, Govt. of Telangana on 01.12.2017.

EFS&T Dept., Lr.No.5044/For.I1I/A2/2017, dated 14.12.2017, communicating

the minutes of the meeting convened by the Chief Secretary, Govt. of

Telangana on 01.12.2017.

TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-865, dated 08.01.2018.

Meeting convened by the Chairman, TSPCB & Chief Advisor, Govt., of

Telangana on 27.02.2018.

7. Meeting convened by the then Hon’ble Minister for IT E&C, MA&UD, Industries

& Commerce, Public Enterprises and NRI Affairs on 03.03.2018.

8. TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-1117, dated 20.03.2018.

9. 1% Periodical report filed by the Board on 26.04.2018. ‘

10. TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-708, dated 12.11.2018.

11. 2™ Periodical report filed by the Board on 15.12.2018.

12. TSPCB Lr.No.6/NGT-Chennai/TSPCB/Legal/2013-1116, dated 22.03.2019.

13. Meeting convened by the Chief Secretary, Govt. of Telangana on 20.04.2019.

14.EFS&T Dept.,, UO Note No. 3822/For.IlI/A2/2015, dated 16.05.2019

communicating the minutes of the meeting convened by the Chief Secretary,
Govt of Telangana on 20.04.2019.

15. 3" Periodical report filed by the Board on 29.06.2019.

16. Director of Medical Education Lr.Rc.No.Spl/ID (Med)/2019, dated 03.07.2019.

17. TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-502, dated 25.07.2019.

18. Director of Medical Education Lr.Rc.No. Accts/31870, dated 30.07.2019.

19. TSPCB Procds No. 6/NGT-New Delhi/TSPCB/Legal/2013-528, dated 03.08.2019.

20. TSPCB Procds No. 6/NGT-New Delhi/TSPCB/Legal/2013-566, dated 19.08.2019.

21. TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-768, dated 15.10.2019.

22. 4™ periodical report filed by the Board on 30.11.2019.

23. TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-1163, dated 17.02.2020.

24, TSPCB Lr.No.6/NGT-New Delhi/TSPCB/Legal/2013-161, dated 07.07.2020.

25. Lr.No.48/CMD/OMC/2020, dated 21.07.2020 received from Nodal Officer,

Expert Committee, OMC.
26. DME Lr.No.16/DME(T)/2019, dated 29.02.2020 (received on 09.07.2020)
27. 5" Periodical report filed by the Board on 22.08.2020.

a0

.

Kind attention is invited to the subject and references cited.

It is to submit that the Hon'ble NGT, Chennai issued certain directions to the State Government
vide Judgment dated 24.10.2017 in Application Nos. 69 to 72 of 2013 & batch cases
(Patancheru Pollution Batch Cases). The Board vide reference 2™ cited has communicated the
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copy of the Judgment of Hon'ble NGT, Chennai to the concerned Stakeholder Depts., Govt., of
Telangana.

The Chief Secretary, Govt., of Telangana has convened a meeting on 01.12.2017 with the
concerned Departments for taking necessary follow-up action on the directions issued by the
Hon’ble NGT, Chennai. The minutes of the meeting convened by the Chief Secretary was

communicated by the EFS&T Dept., Govt., of Telangana to the concerned Departments vide
reference 4™ cited. '

It is to further submit that the Chairman, TSPCB & Chief Advisor, Govt of Telangana has
convened a meeting with the Learned Addl. Advocate General (AAG), Govt of Telangana;
Member Secretary, TSPCB and Standing Counsel, TSPCB, Chennai on 27.02.2018.

It is to submit that the then Hon'ble Minister for IT E&C, MARUD, Industries & Commerce,
Public Enterprises and NRI Affairs has convened a meeting on 03.03.2018 with the Chairman,
TSPCB & Chief Advisor to the Govt.: Prl. Secretary, Industries & Commerce Dept.; Member
Secretary, TSPCB; Commissioner, Commercial Tax Dept.; VC&MD, TSIIC; other officials and the
representative of Bulk Drug Manufacturers Association (BDMA), for reviewing the representation

given by the BDMA pertaining to the implementation of the Hon'ble NGT Judgment dated
24.10.2017 in Patancheru Pollution Batch cases.

The minutes of the above two meetings convened by the Chairman, TSPCB and Hon'ble Minister
were communicated by the Board vide reference 8" cited.

The Hon'ble NGT directed the State Government and TSPCB to file periodical reports every six
months. In compliance of the Hon'ble NGT directions, the Board has filed 1t 2nd 3 gth g oth
periodical reports before the Hon'ble NGT vide references 9, 11™, 15" 22M & 27" cited

respectively. The copy of the 5" periodical report is enclosed in CD Form.

The Chief Secretary, Govt of Telangana convened a meeting with all the concerned Stakeholder
Departments on 20.04.2019 for reviewing the compliance status of the conditions issued by

Hon’ble NGT, Chennai. The Minutes of the meeting of the Chief Secretary was communicated
by the EFS&T Dept., vide reference 14" cited.

The Hon'ble NGT has issued following directions pertaining to the Health, Medical & Family
Welfare Dept: - '

Direction No. 9:

Expert Committee on Health Studies:

"The State Government shall constitute an Expert Committee headed by the Director of Medical
Education along with Experts drawn from various fields like Infectious Diseases, Dermatology
etc., and Scientists well versed in Microbial Resistance and Epidemiology to make a thorough
study in all the villages forming part of Manjeera River basin in and around Nekkavagu and
other water bodles and also Musi River Basin to recommend:
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(i) As to whether the health hazard of the people living in the area due to the industrial

pollution continues and if so, what relief should be granted?

(i) Whether the activities of the pharmaceutical industries have led to Antimicrobial
Resistance to drugs and if so, what are the consequences on the health of the people

and the remedial measures to be taken?

(i) A broad Epidemiological and Genetic Study and survey to be made including
remedial measures to be taken.

The said committee shall be constituted by the State Government within a period of two weeks
from the date of receipt of copy of this judgment and the committee shall be directed to submit
its report within three months thereafter and recommendations of the committee shall be
implemented by the Government and status report regarding implementation to be filed
periodically before this Tribunal once in six months. The report of the committee and the status
of implementation shall also be placed in the public domain by uploading on the website of the .

Director of Medical Education and Health and Family Welfare Department of Government of
Telangana”,

Compliance:

As per the directions of the Hon'ble NGT, the Director of Medical Education (DME), Govt of

Telangana constituted an Expert Committee with Doctors from Osmania Medical College, vide
proceedings dated 20.01.2018.

During the meeting convened by the Chief Secretary on 20.04.2019, the Member of the Expert
Committee stated that a Protocol for the above study is prepared and submitted to the
Government and awaited for the sanction of the budget. The DME stated that they have
requested the Govt for sanction of the budget for the above health study. The Chief Secretary
directed the DME to start the study with the available resources and instructed the HM&FW
dept., to take necessary action for sanction & release of necessary budget.

The Board has furnished the above status in the 1%, 2™, 3 g 4t periodical Reports filed before
the Hon'ble NGT.

The DME, Govt of Telangana vide reference 16 cited requested the TSPCB to provide

budgetary support to the tune of Rs.10 Lakhs (Rupees Ten Lakhs only) towards scientific
studies related to Health & Environmental issues.

The Board vide reference 17" cited, sanctioned an amount of Rs.10 Lakhs to take up scientific

studies. The DME vide reference 18" cited requested the TSPCB to issue Cheque of Rs. 10
Lakhs in favour of Principal, Osmania Medical College.

The Board vide reference 20" cited issued Cheque of Rs. 10 Lakhs to the Principal, Osmania
Medical College, Hyderabad.
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The Nodal Officer of the Expert Committee vide reference 25" cited has submitted the Status
Report of the “Epidemiological study on morbidity associated with Antimicrobial Resistance
among residents in and around Nakkavagu, Manjeera and Musi River Basins” as follows: -

The data collection is completed in the month of December due to the academic
activities.

e Data entry into the computers has took some time and due to the pandemic of COVID —
19, the institution was under lockdown.

e Data entry was completed in the 2™ week of June and data clean up and statistical
analysis is in progress.

° A total of about 2900 household’s data is collected of which 1450 from study area and
another 1450 from control area.

o Data pertaining to the study tool is available for about 15,000 populations together from
both the areas.

e Even though the morbidity and mortality pattern is appearing similar in both the groups,
it needs more in depth analysis to show statistically.

e Hence, the final report will be submitted approximately by November 2020.

Direction No. 10:

Establishment of Super Speciality Hospital at Patancheru: -

"In the light of our findings that no adequate health facilities are available in the area, we direct
the Government of Telangana to establish a Government Super Speciality Hospital with
adequate medical facilities to treat all sorts of occupational diseases for which the industrial
establishments situated in the industrial hub shall contribute 75% of the total cost and the
remaining amount to be contributed by the State Government. Such hospital shall be run under
the supervision of the committee of Medical Experts and also involving Senior Government
Officers connected with the Health Department”,

Compliance:

It is to submit that during the meeting convened by the Chief Secretary, Govt of Telangana on
01.12.2017, the Special Chief Secretary, HM & FW Dept., informed as follows: -

I.  There is a 100-bedded Area Hospital operating in Patancheru area with specializations
like Paediatrics, Gynaecology, Surgery, Pathology services etc. The Patancheru area
has now become part of Hyderabad City. The patients in requirement of Super
Speciality services are being referred to the hospitals like NIMS, Osmania Hospital, etc.
in Hyderabad. The white ration card holder patients are being treated in private
hospitals for super speciality requirements free of cost under “Arogya Sri” programme

of the State Government.
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ii. He opined that with this procedure in place, the requirements of people in the area are

getting the services of Super Speciality Hospital.

iii. In view of the fact that the details and particulars regarding the availability of existing
hospital services in Patancheru area could not be well presented before the Hon’ble
NGT, it was decided in the meeting to file a Clarificatory Application before the Hon'ble
NGT regarding the same by the HM & FW Department.

Further, during the meeting with the Chairman, TSPCB on 27.02.2018 and Hon’ble Minister on
03.03.2018, it was decided that, subject to the permission being granted by the Hon’ble NGT,
the present 100-bedded Hospital can be upgraded with all speciality Departments with
necessary infrastructure to take care of the primary treatment and can act as a referral Hospital
as the Hon'ble NGT has directed for 75% contribution by the industries and balance 25% by the
Government. A Clarificatory Application by the Government shall be filed in this regard before
the Hon’ble NGT on behalf of HM&FW Dept.

The Member Secretary during the meeting held with the Chief Secretary on 20.04.2019,

informed about the Hon'ble NGT direction with regard to establishment of Super Speciality
Hospital in the area.

The DME stated as follows:-

i. One 100 bedded area hospital is located at Patancheru, which is under the
control of TSVVP,

ii. The area hospital is having general specialties including General Medicine, Ortho,
General Surgeon, Anesthesia, Dermatology, Ophthalmology, ENT etc.

iii. The Hospital caters to the local population.

iv. In some cases, the patients are referred by this hospital to ESI Hospital,
Sanathnagar; District Hospital, Sangareddy and NIMS, Hospital, Panjagutta.

The Chief Secretary directed the Health Dept., to strengthen the area hospital to meet the
medical needs of the local population and a report on the above shall be submitted to the
Hon’ble NGT. The minutes of the meeting of the Chief Secretary was incorporated in the 3
Periodical Report filed by the Board before the Hon’ble NGT vide reference 15" cited.

It is to submit that the Board addressed letter vide reference 23 cited requested to inform the
status of establishment of Government Super Specialty Hospital at Patancheru.

The DME vide reference 26" cited furnished letter stating that it is proposed for upgradation of
the Government General & Chest Hospital, Erragadda to function as Super Specialty Hospital for

residents of Patancheru and Bollaram. The same was incorporated in the 5™ periodical report
filed before the Hon’ble NGT, Chennai vide reference 27t cited.

In this connection, it is to submit that the State Government and TSPCB have to file 6

periodical report before the Hon'ble NGT, Chennai, submitting the compliance on the directions
issued by the Hon'ble NGT.
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It is requested to kindly instruct the concerned to inform,

(a). the present status of health study being conducted by the Expert Committee
constituted by the DME, with Doctors from Osmania Medical College

and

(b). the status of establishment of Government Super Speciality Hospital with adequate

medical facilities to treat all sorts of occupational diseases as per directions of Hon’ble
NGT.

The above information may kindly be furnished to the Board at the earliest, preferably within a

week by 19.10.2020, so as to incorporate the same in the 6% periodical report to be filed
before the Hon'ble NGT, Chennai.

This is submitted for kind information and necessary action.

Yours faithfully,

MEMBER SECRETARY

Copy submitted to the Prl. Secretary to Govt.,, ES&T Dept., Govt., of Telangana for kind
information.

Copy to:

1. The Director of Medical Education, Govt. of Telangana, Hyderabad for information and
necessary action.

2. The Principal, Osmania Medical College, Hyderabad for information and necessary action.

3. The Commissioner, Telangana Vaidya Vidhana Parishad, Govt. of Telangana, Hyderabad for
information and necessary action.

4. The Collector & District Magistrate, Sangareddy District for information and necessary
action.

5. The DCHS, District Hospital, Telangana Vaidya Vidhana Parishad, Sangareddy for
information and necessary action.

6. The District Medical & Health Officer, Sangareddy for information and necessary action.
7. The JCEE, ZO, RC Puram for information and necessary action.

8. The EE, ROs, Sangareddy & RC Puram for information and necessary action.

// T.C.F.B.O //

\%/ww%

SENIOR ENVIRONMENTAL ENGINEER
A LEGAL, TSPCB, HEAD OFFICE, HYD.
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PATANCHERU POLLUTION BATCH CASES

OPERATIONAL GUIDELINES ON GO Ms No. 24, DATED 24.04.2019 AND GO Ms No.

31 DATED 24.05.2019 FOR CONSIDERING THE APPLICATION FOR EXPANSION

OF INDUSTRIES BY COLLECTION OF CORPUS FUND @ 1% FROM THE

INDUSTRIES SEEKING EXPANSION AND @ 0.5% FROM ALL THE INDUSTRIES ON

THE ANNUAL TURNOVER.

PREAMBLE:
The Hon'ble NGT, Chennai vide Judgment dated 24.10.2017 in Application Nos. 69 to 72 of
2013 and batch cases issued certain directions to the State Government and State PCB. The

directions pertaining to expansion of industries and creation of Corpus Fund are as follows: -

Para 244 "(11). There is no necessity to direct closure of the existing industrial units in
Patancheru and Bollaram. However, unless and until restoration activities are completed the
Regulatory Authority shall not consider any of the applications of the existing units for
expansion. However, in the event of the Regulatory Authority deciding that expansion in
respect of a particular unit is required in public interest, such proposal may be considered
not only strictly in accordance with the provisions of the Act and only after satisfying that
the unit is showing ZLD but subject to further condition that the said unit shall be directed
to deposit an amount equivalent to 1% of the annual turnover in the previous year and such
amount shall be kept in a separate account in the name of "Patancheru—Bollaram
Environment Relief Fund” and only after the deposit of the said amount, the claim for

expansion may be considered”,

Para 244 '(13) We direct creation of a Corpus Fund in the name of "Patancheru and
Bollaram Environment Relief Fund” which shall consist of deposit of minimum 1% of the

annual turnover in respect of the claim for expansion if it is considered by the Regulatory
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Authority and contribution of all the industrial units situated in Patancheru and Bollaram an
amount of 0.5% of the annual turnover of the previous year and the contribution shall be

continued till complete restoration of the entire affected area and after the Tribunal passes

appropriate orders”,

The Government of Telangana vide GO Ms No. 24 dated 24.04.2019 amended the Ban GO

Ms No. 95 dated 21.09.2007 and GO Ms No. 64, dated 25.07.2013 as follows: -

i) the expansion of production of all kinds of existing industrial units falling
under the areas and categories covered by G.0.Ms.N0.95 dated 21.09.2007
are hereby permitted subject to compliance of the directions in the above

mentioned orders of the Hon'ble NGT, dated 24/10/2017.

i) ' the ban imposed on the establishment of new industries of the categories and
in the areas as mentioned in the G.0.Ms.N0:95, dated: 21/09/2007 shall

continue.

The Government of Telangana vide GO Ms No. 31, dated 24.05.2019 issued Notification for
constitution of the Committee for taking a decision to utilise the Corpus Fund named
“Patancheru and Bollaram Environment Relief Fund (PBERF)” for restoration of the

Environment in the entire attached areas of Patancheru and Bollaram industrial area.

By considering the above, the following operational guidelines are issued to implement the
Hon’ble NGT order dated 24.10.2017, GO Ms No. 24 dated 24.04.2019 and GO Ms No. 31,

dated 24.05.2019: -

Applicability:

a) Industries falling under the categories and areas under the Ban GO Ms No. 95 dated

21.09.2007 with respect to Manjeera River Basin, irrespective of whether such



b)
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industries were respondents or not in the Patancheru Pollution Batch Cases before

the Hon’ble NGT.

All respondent industries covered under the categories of ban GO Ms No.
95 dated 21.09.2007, either situated outside the Ban area (or) were

members of PETL.

Methodology for collection of Corpus Fund:

<)

d)

Requirement for deposit of 1% of annual turnover towards Corpus Fund is a one-
time collection for expansion to be collected from the above (a) and (b) category of
industries coming for expansion on ground of public interest with Zero Liquid
Discharge (ZLD) system and such amount has to accompany the CFE application
seeking for expansion favouring ‘M/s. Patancheru and Bollaram Environment Relief
Fund (PBERF)’, Account No. 110310100040810, IFSC Code: ANDB0001103, Andhra

Bank, Secretariat Branch (1103), Hyderabad.

The date of submission of application by the industry for expansion shall be the date
to be reckoned with, i.e., the annual turnover will pertain to the previous financial

year of the date of submission of the application for expansion.

Such 1% Corpus Fund amount collected from the industry; will be refunded in the

event of rejection of CFE application for expansion.

The 1% of expansion fee would have to be collected from such of those industries to
whom CFE / CFO has been granted for expansion subsequent to GO Ms No. 64 dated
25.07.2013 and prior to the NGT order dated 24.10.2017 by reckoning the date of

application as the cut off date for determining the previous year annual turnover.



e))

h)

b))

k)
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Annual contribution of 0.5% of the Annual Turnover of the previous year from the

above categories of industries at (a) & (b) above.

The date of liability of the annual contribution of 0.5% of the annual turnover of the
industry shall be w.e.f., 24.10.2017 and therefore the industries shall be directed to
pay 0.5% of the turnover to the Corpus Fund, taking into consideration the annual

turnover during the previous Financial Year i.e., 2016-17.

The amount to the corpus fund shall be continued to be collected from the industries

annually, until further orders are issued by the Hon’ble NGT in this regard.

The ROs shall obtain Audited Annual Report and balancel sheet from the industries as
proof of turnover of the industry. In case of industries having multiple units, the
industry shall submit the Annual Report & balance sheet for the Financial Year along
with the certificate from the Charted Accountant who has prepared the Annual
Report mentioning about the turnover of the industry which is paying 0.5% (or) 1%

of the Corpus Fund as the case may be.

The expansion of the existing industries are permitted as per the
mechanism evolved by the MoEF&CC / CPCB in CPAs & SPAs as per the
directions of the Hon’ble NGT in OA No.1038 of 2018 and the applicability
of the prevailing GOs issued by the State Government and amended from

time to time.

The industry seeking expansion shall require to submit self certification indicating
proposed expansion is in public interest, by considering the following indicative

factors: -



Vi.

vil.

Generation of employment opportunities,

Increased revenue due to increased production,

Augmenting of foreign exchange in case of exports,

R&D activities,

Activities to be carried out by the industrial units in public interest, apart
from the obligations under the CSR requirements under the Companies
Act. |

The necessity for the life saving drugs

Any other factor as submitted by the industry, which is considered as

public interest.

m). As regards, the applications that may be made by sick / closed industries for revival /

expansion, the following factors to be considered: -

a. If the application is for revival / renewal of CFO, after taking into account, the

ground realities and after being satisfled about the genuinity of the case, it

can be considered.

b. Likewise, an application seeking for revival along with expansion may also be

considered by collecting 1% Corpus Fund based on the proposed project cost

and subsequent 0.5% on Annual Turnover.

C. The industries covered under EIA Notification and are under banned

categories of GO Ms No. 95 dated 21.09.2007 shall obtain Environmental

Clearance for the same line of activity and apply for CFE for expansion of the

Board.
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The industries not covered under EIA Notification and are under banned

category (Highly water polluting industries — W1 & W2 criteria) can apply for

expansion in the same line of activity.

The same line of activity indicates Bulk Drugs & Intermediates through
Synthetic organic process to Bulk Drugs & Intermediates through synthetic
organic route. Similarly, Pesticides industry and Pesticide specific
intermediates to Pesticides industry and Pesticide specific intermediates, Dyes

& dye intermediates to Dyes & dye intermediates.

n). The Telangana State Pollution Control Board and CPCB has the right to inspect and verify

the records of the industries and take appropriate action.
W
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= TELANGANA STATE POLLUTION CONTROL BOARD

Telangana State

S=—=— Paryavarana Bhavan, A-3, Industrial Estate, Sanathnagar, Hyderabad — 500018
14 Phone: 040 — 23887500

Memo No. 6/NGT-Chennai/TSPCB/Legal/2013-

Date: 26-08-2020

Sub: TSPCB — Legal -- Hon’ble National Green Tribunal, Southern Zone, Chennai -
Application Nos. 69 to 72 of 2013 & Batch -- Patancheru Pollution Matter —
Judgment dated 24.10.2017 - Minutes of the meeting held on 07.07.2020 -
Instructions issued- Reg.

Ref' 1. Hon’ble NGT, Chennai Judgment dated 24.10.2017.
2. Meeting convened by the Chief Secretary, Govt. of Telangana on 01.12.2017.
0 "{\ ‘\ 3. Meeting convened by the Chairman, TSPCB & Chief Advisor, Govt., of
"\” A Telangana on 27.02.2018.
l(}\a\ ... 4. Meeting convened by the Hon'’ble -Minister for IT E&C, MA&UD, Industries &

Commerce, Mines & Geology, Public Enterprises and NRI Affairs on 03.03.2018.
5. Meeting convened by the Member Secretary on 07.07.2020.

Attention is invited to the subject and references cited.

The Hon’ble NGT, Chennai issued certain directions to the State Government vide Judgment
dated 24.10.2017 in the Patancheru Pollution Batch Cases. As per the directions of the Hon'ble
NGT, the Member Secretary has reviewed the status of collection of 1% and 0.5% amount
towards Corpus Fund from industries.

The Member Secretary also reviewed on the proposals given by the HMWS&SB and Irrigation
Department for taking up restoration activities.

As per the directions of the Member Secretary, the following decision is taken: -

i. Show Cause Notices shall be issued to all the industries for payment of 1% and
0.5% contribution towards Corpus Fund.

ii. Show Cause Notices shall be issued to the 50 industries which have not furnished
Annual Turnover.

In view of the above, the ROs are hereby directed to issue

i.  Show Cause Notices to all the industries for payment of 1% for the industries which
have gone for expansion and 0.5% contribution towards Corpus Fund which have
not paid till date.

ii.  Show Cause Notices to the 50 industries which have not furnished Annual Turnover
till date for the last three years period.

The ROs shall furnish the Action taken report within 7 days. The instructions shall be followed
scrupulously.

Sd/-
: MEMBER SECRETARY
To
The Environmental Engineer,
ROs Sangareddy / RC Puram.

Copy to the JCEE, ZO, RC Puram for information and necessary action.

// T.C.F.B.O //

Vit

CHIEF ENVIRONMENTAL ENGINEER

TSPCB, HEAD OFFICE HYDERABAD.
L@/ - l
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TELANGANA STATE POLLUTION CONTROL BOARD

BOOIPM TRE|0

elangans Stater. . Regional Office — I: Sangareddy
- - 3 0 o, R, . -.
V“. :? ’V 5-1-28, Shantinagar, Sangareddy — 502 001, Medak Dlstuct.r

Ph.No0.08455-297799, 276795
Email:ee-mdk1-tspcb@telangana.gov.in

Lr. No. 104/PCB/RO-1:SRD/2020 - L34 Date: 28.09.2020

To,

The Member Secretary,

T.S. Pollution Control Board,
Board Office, Sanathnagar,
Hyderabad.

Madam,

Sub: PCB - RO-], SRD - Hon’ble NGT, South Zone, Chennai - Application Nos. 69
to 72 of 2013 & Batch — Patancheru Pollution Matter- Judgment
dated:24.10.2017 — Minutes of the meeting held on 07.07.2020 — Action Taken
Report — Submitted - Reg.

Ref: 1. Hon’ble NGT, South Zone, Chennai Judgment dated 24.10.2017 in
Application Nos. 69 to 72 of 2013 & batch.
2. Meeting convened by the Member Secretary on 07.07.2020.
3. Memo No.6/NGT/-Chennai/TSPCB/Legal/2013-253, Dt:26.08.2020.
4. Notice Nos:104/PCB/RO-1:SRD/2020- , Dt:28.09.2020.

EEE

It is kindly submitted that a Writ Petition, WP No. 1056 of 1990 has been filed by Indian
Council for Enviro Legal Action Vs Union of India & Ors in_ Hon’ble Supreme Court in the
Year 1990. The Hon’ble Supreme Court has transferred the above case to the Hon’ble High
Court of A.P in the Year 2001 and the case has been renumbered as WP No. 19661 of 2002.
‘'The Hon’ble High Court has constituted a Fact Finding Committee (FFC) in the Year 2003,
with retired High Court Judge and other Expert Members to submit report on various directions
issued by the Hon’ble Supreme Court. The FFC has submitted its report to the Hon’ble High
Court in the Year 2004. The case has been adjudicated in the Hon’ble High Court till the Year
2013. The Hon’ble High Court has transferred the above case i.e., Application Nos. 90 of 2013,
along with other related batch cases (Application Nos. 69 to 72 0f 2013 & batch) to the Hon’ble
. National Green Tribunal, Southern Zone, Chennai in the Year 2013.

Subsequéntly, vide reference 1* cited, the Hon’ble NGT vide Judgment dated 24.10.2017
in the above batch cases has issued certain directions to the Stat:e Government and State PCB
including directions to collect 1% of the Annual Turnover in the previous year for the units for
expansion and 0.5 % of the Annual Turnover of the previous year, till complete restoration of the

entire affected area.

The Member Secretary, vide reference 2" cited, reviewed on the proposal given by the
HMWS&SB and Iirigation Department for taking up restoration activities and as per the
directions of the Member Secretary, a decision was taken to issue Show Cause Notices to all the

industries for payment of 1% and 0.5% contribution towards Corpus Fund.



Vide reference 3™ cited, the Board Office issued a memo to the Environmental Engineer,

RO-Sangareddy directing to issue:

&

Show Cause Notices to all the industries for payment of 1% for the industries which have
gone for expansion and 0.5% contribution towards Corpus Fund which have not paid till

date.

Show Cause Notices to the 50 industries which have not furnished Annual Turnover till

date for the last three years period.

In this regard, following is submitted:

This office issued Show Cause Notices to 08 Nos industries for not paying Corpus Fund
of 1% of the Annual Turnover in the previous year towards Corpus Fund for expansion
and for not paying Corpus Fund of 0.5% of the Annual Turnover in the previous years.

List along with copies of the Show Cause Notices are herewith enclosed.

This office issued Show Cause Notices to 48 Nos industries for not paying Corpus Fund
of 0.5% of the Annual Turnover in the previous year and not submitting Annual
Turnovers (only 3 industries, out of 48 Nos). List along with copies of the Show Cause

Notices are herewith enclosed.
Submitted for kind information and necessary action.

Yours Faithfully,

2L\ AU
INGINEER-
e f'l‘/ .

Z {
“nvironmen N

TS5 Pollution Control Be

rd,

Copy submitted (o the JCEE, TSPCB, Zonal Office, R.C.Puram foigking| GiiQiduaBanGAREDD



LIST OF INDUSTRIES ISSUED WITH SHOW CAUSE NOTICES FOR NOT PAYING

1% CORPUS FUND FOR EXPANSION.

S.No. Name of the industry.

1. M/s. Aurobindo Pharma Ltd., Unit — VI A & B, Sy. No. 329/39 & 329/47, Chitkul
(V), Patancheru (M), Medak District

2. M/s. Covalent Laboratories Pvt. Ltd located at Sy. No. 315/E, 337/A, 345, 346, 358,
359, 374/AA, 375, 376, 377/A Gundlamachanoor (V), Hatnoora (M), Medak District

3. M/s. Biocon Ltd, Plot No. 213 — 215, Phase — II, IDA, Pashamailaram (V),
Patancheru (M), Medak District

4. M/s. Aurobindo Pharma Ltd (Unit — I), Sy. No. 388/389, Borapatla (V), Hatnoora
(M), Medak Dist

5, M/s. Neuland Laboratories Ltd., Plot No. 92-94, 257-259, Phase — II, IDA,
Pashamailaram, Medak District

6. M/s Sri Chaitanya Chloridtes Pvt. Ltd., Plot No. 31, 32, 39 and 40, Phase-II,
Pashamailaram, Sangareddy District.

7. M/s. Lofty Laboratories Pvt. Ltd.,, Plot No. 233 & 234, IDA, Phase — II,
Pashamailaram, 25.04.2017Patancheru (M), Sangareddy District

8. M/s. MSN Laboratories Pvt. Ltd., Sy. No. 317, 320 part, 321, 322, 323, 604 & 605,

Rudraram (V), Patancheru (M), Sangareddy District

LIST OF INDUSTRIES ISSUED WITH SHOW CAUSE NOTICES FOR NOT PAYING

0.5% CORPUS FUND.

S.No. Name of the industry.

1. M/s. Aurobindo Pharma Ltd., Unit-V, Plot No. 79 — 91, Phase — II, IDA
Pashamailaram, Patancheru (M), Sangareddy District

2 M/s. MSN Pharma Chem Pvt. Ltd., Plot No.212, Phase —II, IDA Pashamailaram,
Patancheru (M), Sangareddy DISlllCt

3. M/s. Suven Life Sciences Ltd., Plot Nos. 262, 263, 264, 265, 266, 269, 270, 271, 274
& 279, Phase — 11, IDA, Pashamailaram, Patancheru (M), Sangareddy District

4, M/s. Synthokem Labs Pvt. Ltd., Unit — II, Plot No. 222-224 & 235 - 237, Phase —1II,
IDA, Pashamailaram, Sangareddy District

v s M/s. Chromo Laboratories India Pvt. Ltd., (Formerly M/s. Anjani Chem), Plot No.
43, Phase — II, IDA, Pashamailaram, Patancheru (M), Sangareddy District.

6. M/s. Gensynth Fine Chemicals Pvt. Ltd., Plot No. 220 & 239, Phase — ILIDA,
Pashamailaram, Patancheru (M), Sangareddy District.

7. M/s. Satyadeva Pharmaceuticals Pvt. Ltd., Unit-I, Plot No. 19, 20, 27 & 28, Phase -11
, IDA, Pashamailaram, Patancheru (M), Sangareddy District.

8. M/s. Satyadeva Pharmaceuticals Pvt Ltd., Unit —II, Plot No.21,22,23,24,25 & 26,
Phase —II, IDA, Pashamailaram, Patancheru (M), Sangareddy District.

9. M/s. RR Laboratories Pvt. Ltd., Plot No. 206, IDA, Pashamailaram, Patancheru (M),
Sangareddy District.

10. | M/s. Annapurna Industries, Plot No. 276/A, Phase -III, IDA Pashamailaram,
Patancheru (M), Sangareddy District. _

11. | M/s. Quiver Lifesciences Private Limited, (Formerly M/s. Usha Vital Care Pvt Ltd),
Plot No. 190, Phase — II, IDA, Pashamailaram (V), Patancheru (M), Sangareddy
District.

12. | M/s. Laasya Laboratories, Plot No: D-29, IDA, Pashamailaram, Patancheru (M),
Sangareddy District

13. | M/s. Lakshmi Saras Chem Tech Pvt. Ltd (formerly M/s. Saras Chem Tech), Plot No.
276, Phase — III, IDA, Pashamailaram, Patancheru (M), Sangareddy District.

14. | M/s. Micro Molecules Pvt. Ltd.,, Plot No. 4,5,14 & 15, Phase — II, IDA,

Pashamailaram, Patancheru (M), Sangareddy District.
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M/s. Srinivasa Labs, Plot No. 228, Phase — II, IP, Pashamailaram, Patancheru (M),
Sangareddy District

16. | M/s. Srimatha Chemicals & Intermediates, Shed No. D - 26, Phase-I, IDA,
Pashamailaram, Patancheru (M), Sangareddy District.

17. | M/s. Therapiva Private Limited (Formerly M/s. Ogene Systems India Pvt. Ltd.), Plot
No. 218 & 219, Phase — II, IDA, Pashamailaram, Patancheru (M), Sangareddy
District

18. | M/s. Mylan Laboratories Ltd., Unit-7, Plot No.14, 99 & 100, Phase-II, IDA,
Pashamailaram, Patancheru (M), Sangareddy District.

19. | M/s. Virupaksha Organics Ltd. (Unit-II), Plot No 30 to 33, Phase I, IDA,
Pashamailaram, Patancheru (M), Sangareddy District.

20. | M/s. Venkar Chemicals Pvt. Ltd., Plot No. 64 & 65, Phase —II, IDA, Pashamailaram,
Sangareddy District

21. | M/s. Nichino Chemical India Pvt. Ltd., (Formerly M/s Nectar Crop Sciences Ltd.),
Plot No. 60 & 61, IDA, Pashamailaram, Patancheru (M), Sangareddy District.

22. | M/s. Sigachi Industries Pvt. Ltd., Plot No. 20, Phase — I, IDA, Pashamailaram,
Patancheru (M), Sangareddy District.

23. | M/s. Arene Life Sciences Ltd., is located at Sy. No. 48 - 50 & 209 - 211, Phase-II,
IDA, Pashamailaram, Patancheru (M), Sangareddy District

24. | M/s. Salubrious Laboratories Pvt. Ltd., Plot No. 118, IDA, Phase — II,
Pashamailaram, Patancheru (M), Sangareddy District

25. | M/s GSalicylates And Chemicals Private Limited (Formerly M/s. Tejashri
Intermediates Pvt. Ltd), Plot No. 133-142, Phase — II, IDA, Pashamailaram,
Patancheru (M), Sangareddy District

26. | M/s. S. R. Drugs & Intermediates Pvt. Ltd., Sy. No. 359, Plot No. 24B/1, Phase — I,
IDA, Patancheru, Sangareddy District

27. | M/s. Hyderabad Paper Mills Pvt. Ltd (Formerly M/s. Nagarjuna paper Mills Ltd),
Plot No. 1, 2, 3, Phase-V, IDA, Patancheru, Sangareddy District.

28. | M/s. Mahidhara Chemicals Pvt. Ltd., 18-D II, Phase — I, IDA, Patancheru, Sangaredy
District.

29. | M/s. BULI Chemicals India Pvt. Ltd, (Formerly M/s. FMC India Pvt. Ltd.,), Plot No.
17/D, IDA, Patancheru, Sangareddy District

30. | M/s. Asian Paints Ltd, Plot No.50 —55, IDA, Phase — II, Patancheru, Sangareddy
District.

31. | M/s. Roopa Industries Ltd., A3, A4, Phase — IV, IDA, Patancheru, Sangareddy
District

32. | M/s. Reliable Paper & Board Mills Pvt. Ltd., Plot No.46, Phase-II, IDA, Patancheru,
Sangareddy District.

33. | M/s. Hitesh Chemicals & Drugs Pvt. Ltd., D-7 & 8, Industrial Estate, Patancheru,
Sangareddy District

34. | M/s. Virchow Petrochemical Pvt. Ltd, Plot No. 17A, Phase-I, IDA, Patancheru,
Sangareddy District.

35. | M/s. Inventa Industries Pvt. Ltd., Unit — III, Sy. No. 221, Pati (V), Patancheru(M),
Sangareddy District

36. | M/s. Arch Pharma Labs Ltd., Sy. No. 323, Gundlamachanoor (V), Hatnoora (M),
Sangareddy District.

37. | M/s. AVR Organics Pvt. Ltd., Sy. No. 12 &13, Yawapur (V), Sadasivpet (M),
Sangareddy District.

38. | M/s. Hindustan Fluorocarbons Ltd., Rudraram (V), Patancheru (M), Sangareddy
District

39. | M/s. Aurobindo Pharma Ltd., Unit — IX, Gundlamachnoor (V), Hatnoora (M),
Sangareddy District

40. | M/s. Honour Lab Ltd., Unit - V (Formerly M/s. Cirex Pharmaceutical Ltd) Sy. No.
371, Gundlamachanoor (V), Hatnoor (M), Sangareddy District

41. | M/s. Everest Organics Ltd, Sy.No: 38, 38A, 39, 40, 40A & 45, Aroor (V),
Sadasivapet (M), Sangareddy District

42. | Mfs. S. S. Organics Ltd., Sy. No. 252/1, Aroor (V), Sadasivapet (M), Sangareddy
District

43, | M/s Pennar Industries Ltd., IDA Patancheru, Sangareddy District

44, | M/s Pennar Industries Ltd., Sy.No. 622 & 623, Isnapur (V), Patancheru (M),
Sangareddy District.

45. | M/s. S.B. Organics Ltd., Sy.No.252 & 253, Chandapur (V), Hatnoora (M),
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Sangareddy District

46. | M/s. Piramal Enterprises Ltd., Sy. No. 71, 77, 78, 79A to 80A, 81A & 82A, Digwal
(V), Kohir (M), Sangareddy District.

47. | M/s. MSN Laboratories Ltd, Unit-II, (Formerly M/s. Venkatarama Chemicals Ltd),
Sy. No. 36/A, Kardanoor (V), Patancheru (M), Sangareddy District

48. | M/s. Vamsi Oxide Industries, Plot No. B12 — B 15, Phase — I, IDA, Patancheru,

Sangareddy District.
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Tetangens Stats Regional Office — I: Sangareddy
(——— : . ’ 2 s
\‘/‘E?:'/ 5-1-28, Shantinagar, Sangareddy — 502 001, Medak District.

Ph.No0.08455-297799, 276795
Email:ee-mdk1-tspcb@telangana.gov.in

Notice No. 104/PCB/RO-1:SRD/2020 - 3%3/\ Date: 28.09.2020

SHOW CAUSE NOTICE

Sub: PCB — RO-I, SRD - M/s. Sri Chaitanya Chlorides Pvt. Ltd., Plot No. 31,32,39
to 41, Phase — II, IDA, Pashamailaram, Patancheru (M), Sangareddy District —
Hon’ble NGT, South Zone, Chennai Judgment dated 24.10.2017 in Application
Nos. 69 to 72 of 2013 & batch — Non-payment of Corpus fund — SHOW
CAUSE NOTICE - Issued - Reg.

Ref: 1. WP No. 1056 of 1990 filed by Indian Council for Enviro Legal Action Vs

Union of India & Ors in Hon’ble Supreme Court in the Year 1990.

2. CFE (Expansion) Order No. 17/TSPCB/CFE/RO-RCP-I/HO/2016-2752,
dated 11.01.2017.

3. Hon’ble NGT, South Zone, Chennai Judgment dated 24.10.2017 in
Application Nos. 69 to 72 of 2013 & batch.

4. CFO Order No. TSPCB/RCP/SRD/CFO/2017-, Dt. 31.03.2017 and
amendment order dated 12.09.2018 which is valid up to 30.09.2021.

5. TSPCB Lr.No.73/HC/TSPCB/Legal/2019-1164, Dt.17.02.2020.

gokog

WHEREAS, you are operating the industry in the name & style of M/s. Sri Chaitanya
Chlorides Pvt. Ltd., Plot No. 31,32,39 to 41, Phase — II, IDA, Pashamailaram, Patancheru (M),
Sangareddy District and engaged in the manufacturing of Chlorinated products and Bulk Drugs.

WHEREAS, vide reference 1* cited, a Writ Petition, WP No. 1056 of 1990 has been
filed by Indian Council for Enviro Legal Action Vs Union of India & Ors in Hon’ble Supreme
Court in the Year 1990. The Hon’ble Supreme Court has transferred the above case to the
Hon’ble High Court of A.P in the Year 2001 and the case has been renumbered as WP No.
19661 of 2002. The Hon’ble High Court has constituted a Fact Finding Committee (FFC) in the
Year 2003, with retired High Court Judge and other Expert Members to submit report on various
directions issued by the Hon’ble Supreme Court. The FFC has submitted its report to the
Hon’ble High Court in the Year 2004. The case has been adjudicated in the Hon’ble High Court
till the Year 2013. The Hon’ble High Court has transferred the above case i.e., Application Nos.
90 of 2013, along with other related batch cases (Application Nos. 69 to 72 of 2013 & batch) to
the Hon’ble National Green Tribunal, Southern Zone, Chennai in the Year 2013.

WHEREAS, vide reference 2" cited, the Board issued CFE Order for Expansion to your
industry for increase in manufacturing certain Bulk Drugs, stipulating conditions that the order is
subject to the directions of the Hon’ble NGT, Principal Bench, New Delhi in OA No. 100 of
2014 and cases pending in the Hon’ble NGT, Southern Bench, Chennai or in any other court.

WHEREAS, vide reference 3™ cited, the Hon’ble NGT vide Judgment dated 24.10.2017
in the above batch cases has issued certain directions to the State Government and State PCB
including directions to collect 1% of the Annual Turnover in the previous year for the units for
expansion and 0.5 % of the Annual Turnover of the previous year, till complete restoration of the
entire affected area.

WHEREAS, vide reference 4" cited, the Board issued CFO & HWA order to your
industry to manufacture certain Chlorinated products and Bulk Drugs, with a validity period upto
30.09.2021 stipulating certain conditions including that the order is subject to the directions of
the Hon’ble NGT, Principal Bench, New Delhi in OA No. 100 of 2014 and cases pending in the
Hon’ble NGT, Southern Bench, Chennai or in any other court.



WHEREAS, vide reference 5" cited, the Board also issued a letter to your industry
directing the following:

a. Furnish the Annual Turnover details of your industry for the financial years 2016-
17, 2017-18 and 2018-19 within one week to the Board, in case the same is not
already submitted to the Board,;

b. Payment of Corpus Fund of 1 % of previous year turnover within one week. The
date of submission of application by the industry for expansion shall be the date to
be reckoned with, i.e., the annual turnover will pertain to the previous financial year
of the date of submission of the application for expansion.

c. Payment of 0.5% on the Annual turnover within one week. The date of payment of
the annual contribution of 0.5% of the annual turnover of the industry shall be
w.e.f., 24.10.2017 and therefore the industry shall pay 0.5% of the turnover to the
Corpus Fund, taking into consideration the annual turnover during the previous
Financial Year 2016-17 i.e., 2016-17, 2017-18 & 2018-19.

WHEREAS, your industry has not yet paid Corpus Fund of 1 % of annual turnover of
previous year for CFE (Expansion) and not paid Corpus Fund of 0.5 % of annual turnover till
date, violating the conditions stipulated in CFE order, CFO order and orders of Hon’ble NGT,
Southern Bench, Chennai in Application No. 90 of 2013 and batch cases.

Hence, you are hereby directed to SHOWCAUSE as to why action should not be
initiated against your industry under Section 33 (A) of the Water (Prevention and Control of
Pollution) Act, 1974 and under section 31 (A) of the Air (Prevention and Control of Pollution)
Act, 1981, for not paying the Corpus Fund till date, thereby violating the conditions stipulated in
CFE order, CFO order and orders of Hon’ble NGT, Southern Bench, Chennai in Application No.
90 0f 2013 and batch cases.

Your reply to the above Show Cause Notice shall reach this Office within fifteen days
failing which action will be initiated against your industry as per provisions in Water (Prevention
and Control of Pollution) Act, 1974 and Air (Prevention and Control of Pollution) Act, 1981,
without any further notice in the interest of Public health and Environment.

\

W F e R AU

ENTAL\ENGINEER
To, lwvironmentel Engines
M/s. Sri Chaitanya Chlorides Pvt. Ltd., ".'f"?OHUH_O“ Control Board,
Plot No. 31,32,39 to 41, Phase — I, ~egional Office-I, SANGARED
IDA, Pashamailaram, Patancheru (M),
Sangareddy District.

Copy submitted to the Member Secretary, TSPCB, Board Office, Sanathnagr, Hyderabad for
kind information.

Copy submitted to the JCEE, TSPCB, Zonal Office, R.C.Puram for kind information.




Faclory & Regd Off. ;

Plot No. 29, 30, 31, 32, 39,40, 41 & 42,
Phase - i, 1.D.A. Pashamylaram - 502 307,
Palancheru Mdl., Sangareddy Dist., Teiangana

Molile : 9391124436

s CIN No. 1 U24110TG1999PTC031736

To Dt 13-10-2020

The Member Secretary
Telangana State Pollution Control Board
Sanathnagar, Hyderabad- 500018

Sir,

Subject: Contribution to the Corpus Fund -PBERF - operational guidelines — Exemption from
Paying the Corpus fund -the representations not accepted- High Court of Telangana
issued .directions to consider the  representation of the Units-Not considered-

Representation filed again to exempt showing reasons- No orders passed- But Demand
is being made — Regarding.

385
Reference: = 1.SHOW CAUSE NOTICE No.104/PCB/RO-1: SRD/2020, dated:28.09.2020
Operational guidelines issued by the TS PCB. A
. The orders of the High Court in W.P.No.1056 of 1990
4. The representation filed on

19

(%]

Reference to the subject cited a demand is now being made to Unit Srichaitanya Chlorides Pvt. Ltd.,
vide Ref | cited above to pay the Corpus Fund and we are herewith submitting the represeitation to

exeimpi us from paying the same for the following :.

[.That pursuant to the Judgement rendered by the NGT, Chennai Beﬁch, in OA  69/2013, dated
24/10/2017, Government has issued GO MS Nos. 24 and 31 dated 24/04/2019 and 24/05/19
res pectnely "m(I consequently the TSPCB has come forward with the operational guidelines and
directed the units to contribute 1o the Corpus Fund to Patancheru-Bollaram Environment Relief

Fund(PBERF) at the rate of (.5 % of the turnover of the previous year's from 2016-17 for Remediation

and the rate of 1% of turnover [or considering the application for expansion.



1
N~

2 The intimation was initially sent to the units by the circular of the TSPCB dated 6- 11- 2019 and
- followed by further notice dated 04-0] -2020. Though the orders of the NGT relate to the area of

Patancheru and Bolaram IDA’ s, the units of the surrounding areas were also asked to conlnbute to the

Corpus Fund. Admittedly such a demand is not in consonance with NGT Order.

s

3.The Units which were not in Patancheru- Bolaram IDA areas have challenged the démand in the
High Court of Telangana, on both factual matrix and the legal matrix, while the units that are situated
in the Patancheru-Bolaram industrial areas have taken the stand that the directions of the NGT are not
scrupulously followed and listed the grounds and requested that the demand to the Corpus Fund may

not be insisted upon by the TSPCB until the procedure as conlemplated by the NGT is scrupulously

followed.

4.The Honourable High Court etc., batch of cases, directed the units to make representation before the
TSPCB listing out all their objections including the grounds that are raised in the Writ Petition and
the TSPCB was directed to consider the same and take a decision thercon so as to decide whether the
respective Units are liable to Pay Corpus Fund or Not .

5.Accordingly, the Units have made individual representations raising all objections in law and on
facts. The contentions of the units were as follows: ‘

a. Demand towards corpus fund raised after a period of two years since the order of the Hon'ble
NGT dated 27/10/2017 without complying with the other directions of the NGT;

b. Periodic reports as directed by the NGT have not been submitted to the NGT which would
have given a fair idea of the progress regarding remediation;

c¢. No assessment made by any technical/expert committee as to the extent of damage caused and
the cost of remediation;

d. Inthe absence of such an assessment demand made towards contribution to Corpus Fund would
be premature;

e. Operational guidelines issued by the TSPCB may not stand the test of law as PCB is only a
nodal agency involved in implementation of norms and not clothed with powers ot decision
making as is vested with the Government who was given the responsibility by the NGT while
passing orders dated 27/10/2017;

f. No mate;ial has been placed to show involvement of any government agency in assessing the
damage or assessing the cost of remediation prior to issue of the guidelines merely relying
upon existing government orders relating to imposition and lifling of ban in the IDA of

Pattancheru—BolIar'am;




a2

Non-involvement of stakeholders like the representatives of the industrial units in arriving at
any remediation plan would not serve the interest of environment; |

the observations made in the order of the Hon'ble order of NGT have been read out of context
by the TSPCB before making the demand;

o - 4 «':' e,

6. Even as we were expecting a detailed consideration ot all our objections and suggestions via-vis the

demand made by the TSPCB pursuant to the orders of the Hon'ble High court, the TSPCB has issued

a letter on 17/02/2020 reiterating the demand on more or less similar grounds as were set out in the

original demand which was impugned before the Hon'ble High Court. Upon perusal of the above

communication, it was found that the following aspects have not been considered before reiterating

the original demand for payment of CORPUS FUND.

1.

i

1i.

Vi.

V1.

Viii.

The objections set out by us in representation have not been considered or addresséd.

The order of the Hon'ble NGT speaks of filing periodical reports on the remediation work. The
communication is silent on this aspect.

The TSPCB has not addressed the counter commitment of the Government in making an
assessment of the damage or prepare an estimate of the remediation work to be done and the

costs involved.

. That there is anxiety in collection of the amount without there being an interest in setting out

the remediation plan in a scientific manner.

That there is no expression of interest in involving the stakeholders, viz., the industries or
collectively their representatives in arriving at a workable formula for assessment of damage
and preparing a remediation plan;

That the exercise appears to be one-sided which is not what was contemplated by the NGT;
That the directions in Para 244 cannot be misinterpreted to mean that all industries irrespective
of wilether they are within or outside Pattancheru-Bollaram area would be covered in the
process of remediation and sharing of costs;

the observations made in the judgment of the Hon'ble NGT while appreciating the facts of the
case and passing references to pollution in the entire area cannot be read out of context to
include the entire Manjira River basin as falling. in the proposed remediation plan and
consequent demand (rom even units that are situate outside Pattancheru Bollaram IDA;

The implementation .of the interlocutory orders for the supply of drinking water do not
tantamount to agreeing for contributing to the Corpus Fund.

The observations in the letter of TSPCB in regard to the observations in Paragraphs 168, 169,

225,222, 228, 244(3) are totally misplaced. The observations were made by the NGT as part

of an adjudication process of writing a detailed judgment making reference to all available



XI.

Xil.

Xlii.

Xiv.

XV.

XVI.

XVil.

XViil.

XIX.

42,
facts and figures which by no means are an indication to the ultimate conclusion that was
arrived at by the NGT:

That the directions finally issued by the Hon'ble NGT alone would be relevant to determine as
to the requirement of contribution to the corpus fund; s

That if a committee as directed by theHon'ble NGT to assess the damage and arrive at a
remediation plan has been now constituted by the Government, there is absolutely no need for
the PCB to make this demand now as the same would be premature and would undermine the
constitution of the very committee.

That by this process, the PCB cannot indefinitely postpone consideration of
CFE(expansion)/CFO for the deserving units,

That arbitrary fixation of contribution amount from the date of the NGT Judgmen't without any
remediation in place and demand from units that are situated outside Pattancheru-Bollaram
area without any basis are the factors that compelled the unit to seek legal remedy;

That the objections of the units as well as the BDMA are well founded in as much as without
any certainty on the total quantum of contribution they are required to make and the timelines
for making such payments, it is impossible to arrive at any financial plan for such payments by
individual units; , : T

The mere presence of the representative of BDM A on the spending of the amount of corpus
fund would not drive away the apprehensions inasmuch as in the first instance the damage that
has to be assessed vis a visp the present position and the cost factor for remediati'on: Once this
assessment of damage is.calculated and the contribution to be made is further assessed to the
individual units only then the presence of the representative of the BDMA would have any
effect and it may facilitate the proper utilisation of the collected funds after the assessment of
the damage and the cost for remediation is made out by the persons of technical knowhow.
Further the provisions of G O MS No.64 which would state that the expansion that granted
would subject to the judgement of the NGT, but in the absence of any specific directions in
the judgement rendered in OA 90 / 2013 and batch, it would not take away the right of the
Units from questioning the demand with retrospective effect, more so when neither the
damage caused is assessed nor the cost of remediation liabilities fixed on the units.

Equally, the use of the PETL, on payment of effluent treatment charges, could not be a reason
for the demand and insisting of the contribution to the corpus fund. Even otherwise, the amount

of contribution to the Corpus fund has to be assessed after the committee gives its report.

7. That the representations with the above points questing the reiteration of Corpus Fund are presently

pending and no orders are passed till date. But on the other hand the present demand is made on 28-



- demand 15 swithout. showi

present demand is not.in consonance with the duecuons 1he NGT; -Chennai -vbencl urther the
ons “of the Air Act’ or: Water '

contravcned and:what would be the punitive action prOpOb(:‘d Thus the demand is not only per ‘contra

Spf_'ee_fﬁ_c_a‘lly. gs-to- which pto,

to the dl(.tum of the NGT it is 'ﬂqo in violation of the’ Prmmples of Na’(mal Justice dbrldg,mg, the

Conqntutlondl rights. U/Alt 14 and 19(1)(0) of the Consututlon of India.

9.1t is also .per_tineht.herc that some of the Industries paid to the to mention Corpus Fundto a -tu_;je of
Rs.60 Crores as first Instalment of 0.5 % on the turn over-b'u't till date no remedial action has. been
initiated and the: amount is not accounted to. Further certain remedial works are (0 be camed on by the
Govt. Dt.panmmtq such as segregation of the Tanks. Even on'this no clarity has’ been arrived-so- far.
The: Roic of the: (JOVt is so far not determined. Thus, in-all fairhess a- pcn»unal lmnnu :nduutny ~Wise
or in comim on thmuyh BOMA and some common mprw.nt.mvm authomul by the: mdns uLs S0, thm
all issues are LOHS]dLI’L([ before a decision is taken: The mduqlm,s are:entitled 10 know \»thhcr the
Guvernment has-specifically authorised the TSPCR to:make this‘demand-and il so, the - rqmscmﬁs
therefor. s o be noled (hid. lujes can be ml.dn:r(uk_ch«.(im‘lgy' afier the Government takes action 1o hundle

donmesiv sewenge, Ahnv' sl TPV P hag | mwhumn 10 nmkc the: dcm.md Mlhonl fhe sapetion of
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